BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI

APPLICATION NO. 91 OF 2021 (8Z).
8a

APPEAL NO.10 OF 2021(SZ).

G.DEVARAJAN,
S/0 Govindappa Naidu,
15, Gandhi Nagar, 254 Street,
Reliance Backside,
Arumbaklkam
Chennai- 600 106
E-mail: manuraj.officef@gmail. com
Contact-No: 99621 98210
... Applicant
VERSUS

1. THE STATE OF TAMIL NADU,
Rep. by the Chief Secretary to Government, & three others

... Respondents

INDEX TO THE TYPED SET FILED BY THE 3R RESPONDENT

8.No Date Description Pr:fe
Copy of the letter submitted to the Member
Secretary, SEIAA by Executive Engineer/TNHB
1. 26.06,20 |for submission of FORM I, IA and conceptual 1-3
plan vide letter No. AND/PLG/849 /2016 dated
26.06.20
@ FORM 1 4-14
3. FORM IA 15-26
4, Conceptual plan 27-80
5. 10.09.20 | Assistant Director of Survey Drawing of 81
FMB/TNHB Land signed dated: 10.09.2020
6, Assistant Director of Survey - Tamil Letter vide 82
110920 |letter no. Na Ka EI1/2333/2020 dated:
11.09.2020

Corrections: Nil
Page No:




Assistant Director of BSurvey - English
translation Letter

28.09.20

COOUM River Field Measurement Drawing
date 28.09.2020

84

06.10.20

Sketch showing the Road width abutting
TNHB Land issued by Deputy Inspector of
Survey dated: 06.10.2020

85

10.

17.10.20

Minutes of 1820 Meeting of the State Expert
Appraisal Committee (SEAC) held on 17tk
October 2020 (Saturday) for the propesed
construction of Mixed-use Development
(Residential & commercial) at T.5.No.2 Block
No.4 of Arumbakkam Village, Aminjikarai
Taluk (Earlier Egmore- Nungambakkam taluk)
Chennai Distriet, Tamil Nadu by M/5. Tamil
Nadu Housing Board Tamil Nadu vide Agenda
No. 182-06 File no. 7627 /2020 dated 11.10.20

87-89

11,

18.11.20

Copy of the letter submitted to the Member
Secretary., SEIAA by Executive Engineer/TNHB
for submission of additional details vide
AND/PLG/869/2018 dated 18.11.2020

90-92

12,

Compliance letter to the conditions received
from PWD vide Letter no. DB/T5(3)/F- NOC —
Arumbakkam /2020 dated: 03.10.2020
(Annexure 1)

93-100

13.

Copy of the Village Map, Patta, FMB Sketch
and TSLR copy for the T.8.No.2 Block No.4 of
Arumbalkkam Village, Aminjikarai Taluk
(Earlier Egmore- Nungambakkam  taluk)
Chennai District

(Annexure II)

101-
104

14.

Disaster Management Plan with the details of
Risk Assessment and Vulnerability analysis,
Mitigation and Preparedness, Response Plan,
Control Room, On site disaster and Preventive
Measures.

(Annexure 1)

105-
125

15.

Land use information system map from CMDA
(Annexure IV)

126-
127

16.

Water Requirement Calculation during
Operational phase and water waste disposal
during operational phase and Water balance
chart

(Annexure V)

128-
151

17.

Design details of GWTP & STP
(Annexure VI)
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18.

17.11.20

In  principal approval obtained from
Management committee of CMWSSB vide
Letter mno. CMWSBSB/Area VIII/SPL/2020
dated: 17.11.2020 (Annexure VII})

166-
169

19,

16.11.20

Congent  letter from  Greater Chennai
Corporation for treated grey water towards the
usage in the plantation of plants in the
division 100 parks and neacby Parks vide
Letter no. ZO VIII C No. SPL 2020 Dated:
16.11.2020 (Annexure VIII)

170

20,

Budget for management of Environmental
Management Plan (Annexure VIII a)

171-
172

21.

Solid Waste Management Plan (Annexure IX)

173-
177

22.

Revised Site Plan (Annexure X)

178

09.10,20

CMDA Demand Notice wvide File no.
CMDA/PP/HRB/N/0206/2020 dated;
09,10.2020

(Annexure X a)

179-
184

24,

Rain water Harvesting Management System
(Annexure XI)

185-
186

25.

Storm water management {(Annexure XII)

187-
191

26,

19.12.20

Minutes of 188%h Meeting of the State Expert
Appraisal Committee (SEAC) held on 19tk
December 2020 for the proposed construction
of Mixed-use Development (Residential &
commercial)l at T.S.No.2 Block No.4 of
Arumbakkam  Village, Aminjikerai Taluk
(Earlier Egmore - Nungambakkam taluk)
Chennai District, Tamil Nadu by M/S. Tamil
Nadu Housing Board Tamil Nadu vide Agenda
No. 188-04 File no. 7627 /2020

192-
196

27.

08.01.21

Copy of the letter submitted to the Member
Secretary. SEIAA by Executive Engineer/TNHB
vide letter dated: 08.01.21

197-
199

28.

11.01.21

Minutes of Meeting No.418 — SEIAA held on
11.01.2021 & 12.01.2021

200-
202

29.

23.01.21

Copy of EC Certificate for the Proposed
construction of Mixed-use Development
{Residential & commercial) at T.S.No.2 Block
No.4 of Arumbaklam Village, Aminjikarai
Talak (Earlier Egmore- Nungambalkkam taluk)
Chennai Districl, Tamil Nadu hy M/5. Tamil
Nadu Housing Board vide letter no. SEIAA-
TN/F.No. T62T/EC/8(a) /73972020
dated:23.01.2021

203-
22y

Corrections: Nil
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30. Documents submitted to EIA for getting EC | 228-
Certificate (Annexure ) 321

31. Project Layouts-(Annexure I) 129-
241

32, Gross fixed asset certificate (Annexure 1I) 2472-
243

33. Land ownership documents (Annexure I} 244-
246

34. Acknowledgement of CMDA planning permit | 247-
(Annexure IV) 253

35 Request letter for Water supply & Sewage | 254-
Disposal (Annexure V) 256

36. NOC -AAl, Traffic , PWD, Flood & Fire and | 257-
rescue services (Annexure VI) 271

37, Soil Test Report (Annexure VII) 272-
336

38. Traffic study & Circulation system (Annexure | 337-
VILI) 342

39, Maintenance of common facilities (Annexure | 343-
IX) 344

40, Disaster management plan (Annexure X) 345-
353

41. Corporate environmental responsibility | 354-
(Annesure XI) 355

42, Biodiversity management plan (Annexure XII) | 356-
362

43. Fire safety and protection measures | 303-
(Annexure XIII) 366

44, Recent site photographs (Annexuare XIV) 367-
368

45, Baseline report (Annexure XV) 369-
381

46. Disclosure of consultants (Annexure XVI) 382-
383

47. NHAI Elevated corridor Minutes of Meeting 384-
406

43, Legal opinion 407 -
410
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49, 411-
PWD Assistant Engineer Work Stop Notice 420

50. Sketch showing the Distance hetween Actual | 421
Boundary points & Retaining wall Boundary

51. Site plan showing Land Reserved for NHAI & | 422
Green Area

52. Arumbakkam village Map 423

53; Naduvankarai Village Map 424

54. Combined Map of Arumbakkam & | 425
Naduvanlcarai villages

55. Arumbakkam (Block [V) FMB 1967 406

56. COQUM River (Block 6) FMB Town Survey as | 427
per 1966

57. National highways department sub inpector of | 428-
survey, Thiruvallur dated 16/07/2020 | 433
subdivision of TNHB land.

58. Site Photos 434-

468

true to the best of my knowledge and information

Dated at Chennai this is the

Corrections: Nil
Page No:

day September, 2021,

Certified that the contents are the above documents are

Counsel for the 3™ Respondents




- From ) T

K. Ravichandran, B.E., The Member Secrelary,

Executive Engineer and ADQ, State Enviromnent linpact ’
Anna Nagar Division, Assessment Authority, Tamil Nadu,
Tamil Nadu Housing Board, S 3rd Floor, Panagal Maligal,
Thirwnangaiam Shopping Complex, No.1, Jennis Road, Saidapet,

Chennai - 605101 Chennsi - 600 013

Letter, No. AND/PLG/846/2016 Date: 26.06,2020

Sub: Tamil Nadu Housing Board - Anna Nagar Division - Proposed Construction of mixed
use development at S.No. 2, Block No, 4 of Arumbakkem village, Egmore -
Nungampakicam Taluk, Cheneai District - Submission of Form 1. 1A and Conceptual
Plan - reg.

Ref: BIA Notification of MoEF dated Sept 14, 2006 amended

With reference to the ebove, we are submitting herewith the Form [, Form IA and
Conceptual Plan with nnexare including checklist perfaining to the above-mentioned
project. The proposed project is construction of mixed nse develepment with the tozal built up
and Jand area of 1,42,385.11 Sq.m. and 33,146.8 sq.m respectively by Tamil Nadu Housing
Board, Tas total proisct cost is Rs, 399.84 Creres and the som:tiny fee Rs.5,00,000 in favour

of “The Member Sceretary, SEIAA, Tamil Nadu” is also enclosed.

Hencs it is requested to consider our application to the upeoming SEAC meeting and
grant the Brvironmental Clearance for our project at the earliesi.

ABolhrybae

Anna Nager Division
Encl:
(i) Demand Drafi No.Biby0} daied: ©1-97. 3030
(i) Form I & I4 and Conceptual Plan with Armexure & checklist




Acknowledgement Slip for EC application

This Is to acknowledge that the propcsal has been successfully uploaded on the
portal of the Ministry. The proposal shall be examined in the Ministry to ensure that
required information has been submitted. An email will be sent seeking additional
Information , if any, within 20 working days, Once verified, an acceptance letter shall
be issued to the propject proponent .

Following should oe mentioned in further correspondence

1. Proposal No. : SIATN/MIS/161837/2020
2, Category of tis Proposal ; !gf;aa;f[ructure and Miscellaneous Proiects +

. Pranosed construction of mixed use
" development at Arumbakkarm

4, Date of Receipt of Proposal : 06 Jul 2020
3. Name of the Project proponent along with contact details

3. Name of the proposal

a) Name of the proponent - TAMIL NADU HOUSING BOARD - ANNA

" NAGAR DIVISION
k) State » Tamil Nadu
¢) District : Chennai

) Pincods - 800401



DrjAYANTHLM, LES., STATE LEVEL ENVIRONMENT
MEMBER SECRETARY IMPACT ASSESSMENT AUTHORITY-

To

Sir,

TAMILNADD

3rd Floor, Panagal Maaligai,

No.1 Jeenis Road, Saidapet,Chennai-13,
Phene Ng : 044-24353973

Fax No :044-24359975

- JSTALfE W b e B 0 10 % L. TN

Thiru X, Ravichandran,

Executive Engineer and ADQ
M/s.Tamil Nadu Housing Board
Anna Nagar Division
Tirumangatam Shopping Complex
Armkartor, Chapnai - 600101

Sub:

Ref:

Nl

SEIAA-TN - Thiru.K Ravichandran, EE and ADO, M/s.Tami! Nadu Housing Board,
Anna N;jgaz‘ Division, Tirumsnoalam Choannine i:gmpiex\' Ambattnr Channai -

------ DA Tese  waa b peae g A lasaw e

Application for Environmental Clearance for proposed construction project located
at 5.F Ng, SLNo.Z, Blogk No4, Arumbakkam Village, Egmore - Nungambakkarm Taluk,
Chennai Digtrict- Regarding
1. Your application dated 26.06.2020 received by this office on 10,07.2020
2. Oniine Froposal No. SJA/TN/MIS/161937/2020 dared: 06.07.2020

=:000:=
Your project proposal has been received in this office on 10.07.2020 aiong with
the prucessing fee of Rs.5,00,000/- (Rupees Five Lakhs only} by means of
Demand dralt drawn from Anna Nagar West Branch (I Bank bearing no

545401 dated: 05.07.2020.

The preject proponent shall forward the Hard copy & soft copy of the updated
proposal te the SEAC members, obtaining list from this office only on receipt of
communication to forward the proposal to the SEAC Members.

"""i L S TN [ T uy SN (R A Sy . .UV, S, S, T o e S )
LOE T'UL Shah conmin titis office reference when the ?T.up:(.l. ?jupuurmi fias veen

advised to communicate the proposal to the SEAC Members.

The SEIAA will consider the proposal for the issue of EC only on receipt of
recoimimendation from the SEAC. ! A o
o

]
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Repot
Form-1
ARPPITCATION R ERTOR FNVIRONMENTAI CILFARANCE

1. Basic Informations

i i f 1 LMy L

Preposad constraction of e TAMIL MADU HOUSING
Project Name mixed use development at :2:2“\*1 Organisation | 4,00 - ANNA NAGAR
Arurmbakkam DIVISION
Anna Nagar Division, Tamil!
Nzcu Housing Board,

Registered Address Thirumangslam Shopping ESR] S on this State Government

Complex, Chennai Tamil

Company

Nadu 600101

Address for the corraspondence:
{a}Name of the Apalicant
(blDesignation {Ownet/ Parthery CED)

iR.av!r_handran K
Executive Enginezr and ADO
Anna Nagar Diviston, Tamii Nadu Housing Board,

{c)Address Thirumangalam Shopping Complex,
Chennai,, Ambattur, Tiruvallur, Tamil Nadu-€00101
2 [d)PIn cade 600101
{a)E-mail tnhbarumbakkam@gmail.com
{f)Telephonre Na. 0-
{gFax No. I
Copy of documents in supgort of the
competer cefautherity of the parsen NIL
making this application ta maks
application on behakF of the User Acency .,
| Catogory of the Projoct/Activity o= por Schiodule of EIA Notificotins, 2008: |
(a¥Major Project/Activity 8(a) Building and Construction projects E
(bYMinor Project/Activity NIL |
{c)Category B2 I
Eﬁ'}ri‘ﬁmﬁl MUTIDET SIAfTR Lo/ 101537 /2020 E
3 cret
.{E}Master Fropesal Number{Single SW/161923/2020 l
window) 1
(NEAL Lo el (o woleyary A Frueds INFRA-2 H
anly) ;
{g)¥Project
Type(New/Expansion/Modernizatian) R ED
(a)Numier of States In which Project will 5
4, 1 pe Executed
(b)Mzin State of the preject |Tarr|il Nadu !

Details of State[s) of the project

IE:; State Name District Name Tehslt Name Viiiage Name
{1.) | Tamil Nadu Chennai sgmore Numgambaklkcam Arumbakkam

5. | Detaiis of Public Consultation:

environmenicisrrance.nic,infslaisForm: 8A PCEaspx?pic=1157348nrono=SIATNMIS1B1937/2020

1M1
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[ i (a)whether the Project Exempted fram

Public Hearing?
‘ (c)Rezsan

| 1 {d)Supporting Document

Report
Ires
i
J-1
!

MIHL

Project Profile

Location of the project

S.No, 2, Block Ho, 4 of |
Arumoackkam Village, |

Egmare - Nungambaldkam
Taluk, Chennzai District

Town / Village
(Name of more than one

EPIat{Suwey;'Khamn No.
X Name of more than one

{addresses with
itelephone nos, ta be
given)

AUpload b3 file

Chennat - 600 003 ]

Telephene No: 044
256195585

Uploaded GPS file

town may be entered by REbimgam {town mav be entered by S.Me. 2
sepatating with) jseparating with)
State Temil Nadu iDistrict Chennai
Tehshil zgmore Numgambakiam iPirlcode 600106
[Nearest railway station Koratiur ibistance from the 457
iproject site ’

. Chennzl Internaticnal  {Distance from the
Nearest airport Alrport iproject Biide 1146
Nearest 1
Town/City/District Within City Limit §°"‘5§:§'::;°"‘ s 5
Headguarters i
Village Panchayats, Zila Greater Chennai
Parishad, Municipai Corporation Addrass: 1131,
Corporation, Local EVR, Periyar Salai, Park . 3
body{Compiete postal Town, Ripen Building, Cony.of Kml File &2t

Shapea of the projact
land

iSite alkarnative under

ok (Kateon consideration(If any)

Unloaded Site siterhative

under considerztion

Briaf summary of
project

Does your piroject
Jmcation falis under out
of any following areas

Mon= of above Arzas

Proposed Built up area
{Built up area or
icovered ares on 2l the
floors puttogather
inciuding its basement
and other service areas
which are proposad in
the building or
cohstruction projects)
{In Meter /Sqr)

st

Existing Built Up

135031.13 Area{In Meter /Scr)

Dges it attract any of
the general conditions
given below?

No

Does It attract the
specific condition given
balow?

No

Interiinked Projects

No

Whether separate
a2pplication of
interfinked projects has
been submitted?

iDate of Submission

Whether the proposzi
involves
approvat/clearance
under the Forest
{Conservation)

Act 19807

Mo

} environmaniclesrance.nicin/slate/Form_8A_PDF.aspe?pic=1157344rron=S IAMTHN/MIS/ 161937/2020

2



"}5131.'2021 Report

-} Whether the proposal
invalvacs

1 lapprovai/ciearance No

under the wildlife

"} |(Protection) Act, 19727
~ Whether the proposal
= involves
e approval/clearance No

) |under the C.RZ
5 notification,2011?

Whether there 1s any
Ny Government
7 |Order/Pollcy No
o~ [relevent/retating to the
“? site?

"y Forast land a
b involved{hectares)

{7 [Is there any litigation

pending against the No

7y |project?

)

3 Activity

%

3 Construction, operation or decommissiaoning of the Praject involving actions, which will cause

physical changes in the locality {topography, land use, changes in watet bodies, etc.}

i
' Fsne : Details there of (with
approximate quantities/rates,
= Information/Checklist confirmation Yes/No wherever nossihis) with
) i source of information data
% Permanent or temparary change in land use, land cover or ﬂfrirﬂﬁ“ﬂ‘iﬁv’f’gﬁ?ﬁ“fff :
o p % B ::gpng;?zzi;gﬂclh.‘:;zgl I:i-:t:a:ne} in intensity of lard use [with No 2one by Chennai  Metropolitan
g Development Authority {CMDA).

i3 Since the existing lard is vacant,
4 no maior dearance activiies wil!

4 1.2 | Clearance of existing land, vege:ation and buildngs? Ng jtake place. Only clearance
activities will b= carried out to
3 rernove shrubs and weeds.
= Neo creaticn of new land use as the
i 1.3 | Creation of naw l2nd uses? Mo }site involves only construction of

{3 residential building.

. Snil Tasting hac heen dona tn find
b . Pre-construction investigat cns e.c. bore houses, sail e the suitability of soil for providing

73 "7 | testing? adeguate foundations for the
5 propesed structuras.

3 Construction of high-rise building

g 1.5 | Construction works? Yas | will be done systematically with

R economy of materials,

.".:} No dmlil’icn “"3!""‘ will g sarsiad
3 - e : ] AT WY W EWE P RS memay | FALEE
N 1.5 | Demolition works? No piit s the o i vazant

= 1,7 | Temporary sites used for corstruction works or housing of Yes lnside the proposed site, a small

i3 CONSTIUCTION WorkKers ¢ area will be utlized tempeoranly for

construction of sheds for the
i3 migrated workers and materials,

But most of the workers will be
i3 deplayed from local erea only.

5y environmentdearancenic.iv/state/Form_ 88 PDF.aspr?pid=1167328prono=SIATN/MIS/ 16193712020 311
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1.8

Above ground buiidings, structures or eartnworks inciuding
linear structures,cut and fill ¢r excavations and fill or
excavations

Yes

Excavation works will be camied
out for Toundation of ibe
structures, Later on, the site will
be levelad. Thus, the cut and fill
nrocese will he required.

1.9

Underground works including mining or tunnsling?

No underground works will be
required as the proposed project is
the construction of commercial &
reslidential blocks.

1.10

Reclamaticn works?

No

Not envisaged.

111

Dredaing?

Mo

Not envisaged.

1.12

Cffshore siructires?

No

Mot envisaged.

1.13

Production and menutacturing processes?

No

Mot applicable as the project is
construction of kigh-risa
residentiai buiiding.

Facilities for sicrags of goocds of mstarisls?

Yas

Temporary sheds will be
constructed for the storage of
cement nd other materials during
construction phase.

1.15

Facilities for treatment or disposal of solld waste or liquid
affluents?

Yes

The grey water generation of 273
KLD will be treated in grey watar
ireatment plant of 280 KLD and
the treated grey water (271 KLD]
will be utilized for Toilet Flushing
fioz M and Grean  Balb
Development {20 KLD}. The
sewage generation of 195 KLD wili
be treated in Sewage Treatment

Plant of 200 KLD. The excess
treakad nroy water (56 KL alono
with the sewade generztien (183
KLD) will be utilized for watering
roadside trees and OGSR
development. Bio degradatle

wasies will be treated in OWC

1.16

Faciiities for fong term housing of operations| workers?

No

Mo leng-term operational phase
workers involved in this project.

Naw road, rall or sea traff ¢ during construction or
aperation?

No

The =existing road network is
sufficlent for connectivity of the
sita with other parts of the city.

1.18

New road, mail, air water berne or other trarsoort
infrastructu e including new or zitered routes and stations,
ports, airports etc?

There will be no change to the
existing transport infrastructurs.

1.19

Ciosure or diversion of existing transbort routes or
infrastructure leading to changes in traffic movements?

As  ConShiuchon Woiks win  De
within a specified area, there is no
need for closure or diversion of

axisting transport routes.

1.20

New or diverted transmissian lines or pipelines?

No new or diversion transmission
lines & pipelines are requirsg for

this project.

1.21

Impoundment, damiming, culverting, realignment or other
changes to the hydrolecgy of watercourses or aquifers?

MNe

There wiii not be any aiteration in
the hydrelogy cf the watercourses
or agulfers due ta the propased
nroiect.

1,22

Stream crossings?

No

There is no stream crossing In the
project site.

123

Abstraction ar transfars of water from ground or surface

No

Water requirement will be sourced

snvionmenlclearancenic.stete/Form_BA_PDF.aspx?slc=115734 &pron=>=SIATNIMISI161937/2020

11



oy environmentdesrance nic infstateiF orm_8A_POF aspx ?pid=115734&pronc =SIATN/MISH51937/2020

e

: 3
" BI31/enet Report
Y waters? from CMWSSS.
"’:} Changes in water bacies or the land surfaca aifecting T"‘e.'e is no change In the waf:er
1.24 SralREE B AR cY No §bodies or land surface which
) a ‘ affects the drainage or runoff,
4 Transportation of personnel &
e 1.35 Transpert of persennel or matetials for cohstruction, Vg constructlon  materlals  during
) ' operation or decemmigsioring? construction phase will be through
existing roads only, -
S As part of this project, no long-
s 1.36 Leng-term dismantling ar decommiss cning or restoration No term dismantling ar
L = works? decommissioning ot restoration
,_} WUIKS wuula be Tnvoivet,
1,27 Ongoing activity curing decommissioning which could have No There  will not be any
:' ; an impact or: the 2mdronment? decommissianing works.
) During construction period few
1.28 Influx of p2cple to an ares in either ternporarily or Vai workers  will he stationad
3 ; permanentiy? temporarily and others will be
deploved locally.
L 1.293 § Introduction of al'en species? Mo |y No introduction of alian species
- s = T i ; Mo loss at the site 25 it Is plain
= 1.30 1 Loss of native spedes or ganetic diversity? No and there i ho significant species.
. g Cnly eco-fiendly activities like
. 7
) LA, piag olbarpolone: No 2 tree plantation will be underizken.
iy '
a2
<} Use of Natural resourcas for consbuction or operation of the Project (such as land, water,
: materials or energy, especially any resouirces which are non-renewable or in short supnly):
3
O .
d S.Ho Details thereof (with
. s approximate quantities/rates,
3 Information/Checklist confirmation Yes/fNo TR PURNBE O
.__-":, source of Information data
= There is no agricultural or
- 2.1 | Land espedally undeveloped or agricultural land (ha) No § undeveloped land involved in this
j proseet
5 2 e = Total Fresh water Requirement -
3 2,2 ! Wzter (expected source & competing users) unit: KILD Yoz 204 KLD Source: CMWSSS
' 2.3 | Minerals (MT) Mo i No usage of minerzl Is envisaged
¥ The azpproximate consumption of
cement, skeel, concrete, sand, etc.
= v (i Pmmbopin | aberem s anbas smmsd [ oamil e st malmice Maseanb . 307420
‘_j 2.4 e L R e ] .‘ LR LE S IE R ) L I'-l, U!u'\r -.w’ AT P R Yes L R :'lvl-«‘l LT T s Sl § el fa S P T g
{expected source - MT) Bags Steel - 8865 MT Concrete -
¥ 98001 Cum Blocks - 65628 Nos
Sand - 341562 Cum,
o 2.5 [ Forests and timber (source — MT) Mo [ NA
2 2.6 Energy including electricity and fuels (source, competing Vs Total power reguirement - 6500
:} ' fusers) Unit: fuel (MT),energy (MW) KVA Source - TANGEDCO
', 2.7 Any other natural resources [use zpprosriate standard No There is no need for other natursl
j o Eunits) TESOLUTCES,
_} USE, SLOiage, tranapai iy Nanuiig of ol ucaail Of SUDSANcEs Of MoLE 1818, WG LOuid Us
3 harmfui to human health or the environment or raise concerns about actual or perceived risks
i) to human health
: l S,No l Information/Checklist confirmation [ Yes/No I Details thereof (with §

511



23

Bratlenzi Rapart
3 ! ! E approximate guantities/rates,
. wherever possible) with
s 3 ! ! E source of information data
M Hazardous material fike Paint,
- Uze of substonces or moterials, which oro hosroous (035 dtenal. wnefish. nbe will be psed in
3 3.1 § per MSIHC rules) to human health or the snvironment Yes |the project. As it will be stored in
) {flora, fauna, and water supplies isolated place, it will not have any
3 slgnificant impact on environment,
. . . 25 o AT Theare will nat he any arriirrence af
i A Changes in OCCUrrence orF Jisease or 2facs disease vectors o
3.2 Pl No | diseases as activities are confined
~y . {e.g. insact or water bone diseases) poigpieun i Ry
Sk Lucal peopls will get pieference in
Sl the employmertt during
y o R —_—— construction phase. The proposad
‘_) 33 Al‘fec_t‘the_ welfare of people e.q. by changing living Yes |praject Improves the
canditions? = g ;
- socipeconnmic  standard of the
& Suriounding by Lroviding limproved
-~ commetrcial services.
Vulnerable groups of people whe could be affected by the 5
; 34 : : : Mot Applicable
) praject e.g. hospita patients, ckildren, the elderly etc. Al ot Appliczble
7y 3.5 | Any other causes No | Nil
2
¥ 4 Production of salid wastas during construction or operation or decommissioning (MT/mionth)
My
= 3
2 |S.No Details thareof (with
_ " < approXimate quaniities/rates,
& Infarmation/Chacklist canfinnation Yes/No wherever possible) with
o source of information data
g 4,1 1 So0il, uverburden or mine wastes Ng There will not be any spol,
i overburden or mine waste,
iy The quantity of municipal solid
o . waste geherated from  the
; 4,2 p ] "
o3 Municipal weste (domestic and er commercial wastes) Yes proposed project will be 2,239
: kg/day
2 The quantity of Hazardous waste
¥ ganerzted from the proposed
' oroject Conshisciion Phase: Painks,
= Solvenis/thinners - 10 to 20
: Hazardous wastes {ac per Hazardous Waste Management -
2 4.3 | ples) WAEH AR Yes | kg/day (Disposed to the
iy authorized recyclers, Operstion
i Phaze: Used oil = 0.2 TPA
J {Nisnnsed 0 TNPOR/CPCR
’ autherized re-processors)
4.4 | Other indust:ial orocess wastes No § Not envisaged
3 Not zpplicable since the proposed
] 4.5 § Surplus product No §project is construction of high-rise
) residential building.
7 STP sludge of 23 kafdav will be
4.6 { Sewage sjudge or othe- sludge frem effluent treatment Yes lused as manure for gresnbelt
< development
3 Construction weste will be used n
4.7 i Construction or demolition wasies Yes |iand filing and road pavements in
a7y the surrounding low lying areas.
g3
0y 4,8 | Redundant machinery ar equipment Ng §Most of the eguipments used

.., environmentclearance.nicin/state/Form_8A_PDF aspx7pid=115734&preno=S8 IATHMISH 61837/2020 &1
L
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during construction phase will be
hired.

There is rno source for

4.9 | Contaminated soils or other matariais No ;contemination of scils or other
: tnaterials,

4,10 j Agricultural wastes Mo { Does not arise

4.11 | Other solid wastas ji: (N GUAN YA generetion

expecied,

10

5 Release of pollutants or any hazardous, toxic or noxious substances to air{Kg/hr)

S.No

Informatian /Checklist confirmation

Details thereof {with

Yes/No approximate guantities/rates,

wherever possibie) with
source of information data

5.1

Emissions from cormbustion of fossi fuels from staticnary or
muohila seurces

Yes

The gaseous emissions are
expectad from transpart vehicles
maving inside the project site, This
will be minimized by contrelling
the speed of vehicles, hiring well
maintained vehicles, planting trees
and spraviing water pertodically.

5.2

Emissions from productior processas

Mo

Does not arise since the proposed
project s @ mixed use
development,

5.3

Emisslons from materials handling inclucing storage or
transport

Emissions like dust will arise
during the transportstion of
rmaterials and the dust will be
controjled by slow movement of
vehicles, covering the materizis
properly and watar spraving.

5.4

Emisslons from construction activities includirg piant and
eguipiment

Yes

Marginal quantity of emisslon is
expected from constructicn
activities which will be centroiied
by suitable controi measures like
water spraying.

3.5

Ay [
1]

Pk L i Ly o i PY | ey I Jessnovey SO Y | e
LUSL Ui DOooilns I e Py Or Teweiiais i IL.‘E.I‘.JII‘IQ
consiruction materials, sawsgs 2nd wesie

Yas

Dust emission will be amrested by
water spraying and covering the
stored mhatedals with  tarpaulin
coven Septic tanks & soak pit will
be provided to treat the sewage
during construction phase.

L ]
wn

Ernicei e From Incinaratan of wsska
Enissiens fromipncineration of wasks

Nnt ‘d_:gpli.-n]-utn

' Ea il

Emissions from burning of wastz In open air (2.g. slash
materizls, construction debris)

Nao

Not Applicable

5.8

Emissions from any other sources

No

No emissions freom any other
SGUIrces,

Generation of Noise and Vibration, and Emissions of Light and Heat:

i S.No

1 Information/Checldist confirmation 1 Yes/No ‘ Details thereof {with
i

~y ahvironmentclearancenlc natateForm_g8A POF.asexToid=1157 34 &prono=SIAMTNIMIS/161937/2020
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Report

e L

approximate guantities frates,
wherever possible) with
i source of information data

6,1

From operation of equipment e.g. engines, ventiiation
plant, crushers

Yes

RMC will be used at site. In case af
ony  usage of  machineny/
equipment, then they will be
propery covered and workers will
be given ear plugs in noisy area.

From indusirial or cimilar NrnoeSses

Mk .hp.n]ir'ah.[p

6.3

From constsLction o demolition

Yes

Noise levels in the range cf 75-85
d8 (A} will be generated
occasionally during the
construction activities, Workers In
the noisy areas will be provided
with earmuffs and earpiugs,

From blactinag or nillnn

Mo

............

6.5

From construction or aperationat traffic

Yes

During constructian phase
censfruction materizls  will be
transported by road, through weli
mainkzined wvehicles to conbol
noise, vibration and emissions.
During operational phase traffic
noise and emissions wik  be
increased siightiy that wili bpe
minimized by paving roads with
asphalt / concrete, wel malntalned
vehicles, slow movement of
vehicles and by planting trees,

6.6

Fram lighting or conling systems

No

Adequate enclosures, tree
plantations will be provided

6.7

Fram any other scurces

No

Not Apphcable

Risks of contamination of |and ar water from releases of pajlutants into the ground or into
sewers, surface waters, groundwater, coastal waters or the sea:

S.No

Information/Checklist confirmation

Yes/No

Detzils thereof {with
approximate guantities/rates,
wherever possikle) with
source of information data

7.1

fram handiing, storags, use ar spllage of hazardous
materizis

Yes

As the hazardous materlals wili be
stored in isolafed place reguired
safety measures are Iin Diace
during entira neriod nf
construction, nec significant risk Is
envisaged. However adequate
safety measures to mitlgate all
risks antjcipated out of fire in
diesel will be taken care off by
installing  suitable  firefighting
system.

|
[ F

Temtee ! m e m s w el micverm o —an alele i  E¥en i w4 imdewa
TIAN diatnia! Yo i IEWdEs W Wkl isl SIS D LW wawncl

land {expected made and place of clscharge)

L

L _
s

The Tiey wawei genciebion of 273
KLD will be treated in grey water
treatment plant of 280 KLD and
the treated grey water {271 KLD)
will ke utifized for Toilet Fiushing
(195 KLD) =and Green Beilt
Development (20 KLD}. The
sewage generation of 185 KLD will

BH?

B3



5 &

3
~ giat/e021 Repoit 12
o ' be treated in Sewage Treatment
Plant of 200 KLD. The excess
iy treated grey water {56 KLD) along
with the sewage generation (193
1k KLD) will be utilized for watering
roadside trees and OS5
w3 development, Bio degradable
wastes will be treated In OWC
‘W 7.3 By deposition of poliutants emittad to air inte the land or No There wili be minimal emission of
&y *= $inte waber gollutonts from the prejeat slte,
~ 7.4 § From any ather sources No | No other polluting sources exist,
~ 1 ¢ 11s there a risk of long term build up of podlutants in the TSN AL 1 My ol e
3 A e T TO T s St Pea? No [builld up of pollutants in the
“ ’ environment from these sources,
e
o | ‘ ,
§ g Risk of accidents during construction or operation of the Project, which could affect human
iy health or the enviropmant
£
3 S.No Details thereof (with
g ; = approximate quantities/rates,
4 Information/Checklist confirmation Yes/No wherever possible) with
i gource of information data
3 As the hazardous materials will be
'-} stored in isolated plece required
k. safety measttes are in place
- curing entire period of
21 From axplesions, spillages, firas et from sterage, handiing, Yes :‘::ﬂ.sst;:‘;t;m' :x;%glfcar;'; ;:fatiz
3 use or producztion of hazerdous substances safely messires to rmitigate all
-5 risks anticipated out of fire In
s diesel wili be taken care off by
= Installing suitable fire fighting
e SYSLET.
3 8.2 | From any other causes Mo | No risks from any other sources.
3 The area under study falls in Zone-
3 ITT according to the Indian
2 Could the prajact be affected by natural disasters causing Standuid Seisilie Zonng Map. The
i ; 4 siructure was designed to be
5 8.3 i ervirormental damage {2.g. flnocs, earthguakes, No S i A bnleEaniE —he
i ilendslides, cloudburst etc)? LN g Y -
proposed  project wili not De
Y affected by natural disasters§
o causing environmental damage.
L
£y Factors which shouid be considered (such as conseguential development) which could lead to
. 9 environmental effects or tha notaential for cumuliative impacts with other existing or planned
% activities in the locality
x'-'s‘
e
3 Details theraof {(with
R approximate quantities/rates,
5 S.Nao Information/Checklist confirmation Yes/No wherever possible) with
. i SOUFCE OT INTormacion aata
:} 8.1 | Leaé to development of suppoerting util tias, andllary Mo { Proposed Infrastructure like roads,
2. development or developmert stimulated by the project pawer supply, &tc. wili not creaia
J which could have mpact on the envircnment e.g.: any mpact on the environment.
s Houslng development in and
£} o Supporting infrastructure (roads, power supply,waste around project site No Extraction
or waske water treatment, etc.) Nii
1 o housing developmeant
i

., environ meniclearance nic. nistate/Form_BA_2DF.aspx?0id=:16734 Rpronc=SIAT NS/ 161837/2020
L
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Report 1 3
o extreciive industries
o supply industries
o QOther
9.2 Lead to after-use of the site, which could have an impact on No No impact will be seen due to
" 1 the envirohment proposed the activity
., o No impact is seen due to the
8.3 | Set a precedent for late: developments No prapesed activity
9.4 Have cun*uia:i\__re eﬁ‘ec_'i:s cI'_Je_i:o proximity to other existing No | Not appliczble
or planned orojects with similar effects
{11t} Environmental Sensitivity
Aerial distance (within
S.No Areas Name/Identity | 15km.) Proposed project
location boundary
Areas protected under inte-raticnal convent ons, national within iS5 ¥
1 jor local legislation for their ecological, landscape, cuttural No r:;iuium wEes wiEin: L B
or other relazed value
Areas which are important or sensitive for ecclogical
2 jreasons - Wetlands, wetercourses cr other water bodies, No Nil
coastal zon2, biospheres, mountains, forests
Areas used by protected, important o- sensitive species of Hn SR dieas WARE T% F
3 1flera ar fauna for braeding, resting, foraging, resting, over No il
wintering, migratiar
Coovum River — 0,01 km (N}
Chetpet Lake - 3.77 km (E)
Adyas River - 5,6 km (S) Korattur
ST : lake- 5.61 km (NNW) Retteri
4 |Inland, ceastal, marina o~ uncerground watarg Yes Lake — 5,97 km {NNE} Ambattur
Lake - 7.38 kum (NW) Porur Lake
- 7.47 km (SW) Ayanambakkarm
Tank - 7.69 km (WNW)
2 b i n Mo EBfiRl SEeEe soWds 1R IO
5 | State, Nationg! baundaries o e -
5 Routes or facilitiss used by the pLblic for access to Ho Mo such areas within 15 Km
recreation or other tourist, pilgrim zreas radius
7 | Defence Instaliaticns Mg N0 such areas within 15 Km
radius
2 EDencely nonulated ar huilt-un area Yes &umbaldiam - 0,1 km [S)
Appasamy Hespitals - 0.85 km
{SE) Prime Indian Hospitals - 0.1
] 3 g T tHospita fo
Areas occupied by sensitive man-made jand uses ggief%.mg'h;rdin CI;::EI _i 0 5;
9 g;?;;a;s, sthools, places of worship, community Yes (SW) Naztional Star Matriculation
= Higher Szcondary School — 0.28
{SE) Ambal Matriculation School —
0,43 (3]
Arezs containing impartani, high guality aor scarce e b Eieas Wil 15 1on
10 jresources.(ground weter resources,surface No radius
resources,forastry, egriculturs, fisherles tourism, minerals)
11 | Areas elrecdy subijected to poliution or environmental Mo No such areas within 15 Km
damage.(thase where existing l=cal envircnmental radius
standards are exceeded)
1811

oy anviranmantcizarance nicn/state/Form_BA_PDF aspx?pid=115734& orono=SIATN/MISHE1937/2020
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‘ =
B Areas susceptible to natural hazzrd which could cause the " coars:

_ 5 The arsa under siudy Talls in
51 19 | preject to present envirgnmental problems (sarthquakes, Mo | Zane-1II, according to {hel Ilndian
subsidence, landslides, erosion, flooding or extreme or Standaré Seismic Zoning Map
~ adverse climatic canditians) similar effects
o) Document to be attached
| 1. |Upload a capy of PFR Uploaded a copy of PFR.
- Upload & capy of EMP Uploaded a cony of EMP.
M 5. [Upload Scanned copy of Uploaded Scanned cony.of covering letter,,

cavering letter,

3 Upload Additional
~ 4, lattached if any(Single Unloaded Addition if any(Singje PDF).
E {PDF)

.-} Whether it is 3 violation
5, case and application is
S 5 Ibeing submitted under

Notification Na, L

$.0.804(E) dated ;
) 14,03.2017 ? !
2 Essential Details Sought
”:} s

Hcll EDS Sought Bate EDS Spught Letier
3 i
It is requested to submit the above detalls through oniine

3 (1.} i 25/08/2020 and hard copies to the SEIAA office for further processing | EDS Letier

of the apglication.

It is -equested bo submiz the above detaifls through online
5 {2.} | 25/0B/2020 and hard coples to the SEIAA office for further processing | EDS Latier
of the application.

{3.) | 1171072020 The correction have been made as per the instruction

3 received

3 Additionat Detzils Sought

J :o_ ADS Scught Date ADS Sought Letter

J NO Record !
< Undertaking

i3 I hereby give underiaking that the dats and informstion given in the application and enclosures

are true to be best of my knowledge and belief. And I am aware that if any part of the data and

42 information found to be false or misleading at any stage, the project will be rejectad and
. clearance given, if any to the project will be revoiced at cur risk and cost. In addition to above, I
2.4 hereby give undertaking that no activity/ construction/ axpansion has since been taken up.
3 ] Name of Applicant Ravichandran K
3 ] Designation Executive Engineer and ADO
sillll Name of Company {Applicant Name v napy HOESING BOARD - ANNA NAGAR DIVISION
3 i should not ke given hera)
= & T Anna Nagar Divisicn, Tamil Nadu Housing Board,
*’ ‘ Thirumangalam Shopping Complex, Chennai
-,
g
.
3
E
&
.. ervironmentcddearance nizistateForm_8A_PDF.aspx?pid=115734&prono=8 INTHN/MIS 1 B1537/2020 111
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Form [A

TNHB - Proposed Consiruction of Mixed Development

L

FORM [A

Land Environment

5.-
No

Information

Details with source of Information data

OO

o OO

it

1.1

Wil the existing land use get
significantly altered from the project
that is not with the
surroundings? (Proposed land use must
conform to the approved master Plan /
Development Plan of the area. Thange |

of land use if any and the statutory |

approval from the competent authority
are submittad).

Attach Maps of (1) site location, (H)
surrounding features of the proposed
site {within 300 meters) and (iii) the
site (indicating levels & contaurs) to
appropriate scales, [f not available

attarh nthI concantunl

L L ] e s oAt

The proposed project site is classified as
Mixed Residential Zone by Chennai
Metropolitan  Developmant  Authority
(CMDA). The supportive document of the
same is enclosed as Annexure.

The map showing the site location and
surrounding features of the site are given
in Figure 1.1 and Figure 1.5 (Chapter 1).
The site layout indicating the contour
Llevels is enclosed as Annexure |,

G GF 3 8 0

OO0

L

ook

1.2

List out all the wajor
requirements i terms of the

project

iand area,

Built-up area,
Water consumption,
Power requirement,
Connectivity,

¥ VVYYY

# Community facilities,
» Parking needs etc.

Mixed use development consisting of a
Commercial block {2B+G+19 Floors), 2
Residentiai bDlocks (2B+5+1% Flears - each
152 units) with a total of 304 units

» 33,157 Sq.m.

1,35,031.13 5g.m.

Fresh Water Consumption - 304 KLD

6500KVA

@ The Project Site is well connected by
road, rail and air ways. The praject
site is located adjecent 1o

e M as L[Hmin Bas-d AFE b
Poonamiauas g noad. Al GOGST

®
>

connectivity like rail and airways are
well connected to the site,

» il

» Pravided in the conceptual plan

o G

wh

&

-3

What are the likely impacts of the
proposed  activity an  the existing
facilities adjacent to the proposed site?
{Such as open spaces, commupity
facilities, details of the existing tand
use, disturbance to the local ecology)

The proposed project is the construction
of Tmixed developinent. THis wik bDe
provided with open space, stilt &
basement provision for parking and
iandscaping internally itself. An adequate
mitigation measure will be adopted to

reduce the negative impacts due to the

praject during the Construction.

SRR R o

L

i

M/s. Geo Explaration & Mining Soiutions

October 2020
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Form 1A

TNHB - Proposed Construction of Mixed Development

1.4

Will there be any significant land
disturbance resulting in  erosion,
subsidence & instability? {Details of sgil
type, slope analysis, vulnerability to
subsidence, seismicity etc may be

Arearek
1p-

Savasiay

The type of soil is silty sand from ground
level to 11.0 m. The proposed project
site is a vacant land and classified as
mixed residential Area and not utilized
for cultivation. The project site falls
under Scismic Zone - Wl {Moderatc).

5 | Will the propeosal iavalve alteration of

natural drainage systems? (Give details
on a contour map showing the natural
dra‘nage near the proposed prolect
site}

The project site does not involve any
alteration natural drainage svstems. The
surface drainage will be planned as per
existing contcur system. The map
showing the natural drainage of the

i project site fs shown in Figure 1.3

{Chapter 1).

1.6

What are tha quantities of earthwork
involved fn the construction activily
cutting, filling, reclamation etc. {Give
detzils of the quantities of earthwork
invoived, transport of fill mzaterials
from cutside the site ete.)

Al "the topsoil excavated during
construction phase shall be slured and
used for landscape development within
the project site.

The lower strata earth excavated from
pile foundation is either used for filling
the plinths, road substructure and
leveling, The excess quantity will be
transported to outside for leveling of
sites.

1.7

Give details regarding water supply,
waste  handling etc.  diuring  the
construction paricc.

The guantity of water required during
construction phase will be 25 KiD which
will be met from nearby water supplier
through tankers. The concrete debris will
be used for site grading and road filling.

1.8

Will the low lying areas & wetlands get
altered? (Provide details of how low
lying and wetlands are getting modified
from the proposed activity}

The propcsed project site is fairly flat
with minor undulations. There is no
wetland within the project site.

1.9

Whether construction debris & waste
during construction cause  health
nazard? (Give guantities of various
types of wastes generated during
construction including the construction
tabour and the means of disposal)

No, the waste does not contribute to any

health hazards.

Construciion Waste:

¥ Waste materials like MS Rods, bricks,
concrete, broken tiles, wood pieces,
cement hage etc,  which will he 100
kg/day (Max.) during peak construction
would be segregated, Recyclable
material will be sold to authorize
dealers. Rest will be used within
project site for filling & leveling
purpose. Remaining will be sent for
disposal through authorized vendors.
Cement bags will be used for road
making.

M/s. Geo Exploration & Mining Saiutions

October 2020
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TNHB - Proposed Construction of Mixed Development

v Excavated Soil of 14,520 m’ will be
stared in covered areas and will be
{ater used for landscaping purpose.
Remaining soil will be used for back
filling & leveling of site. Unused soil

wall him ddimemomemd ~fF + i oot .

LLL LY = S A

through  authorized vendors on
payment basis.

-~ . o el
O S Ly e T

Il. WATER ENVIRONMENT

5. No.

information

Details with source of information data

2.1

Give the total quantity of watar
requirement for the propesed project
with the brezkup of requiremeants for
varicus uses. How will the water
requirement met! State the sources &
gquantities and furnish a water halance
statement.

During operation phase water
requirement will be met through
CMWSSB. Fresh water demand 1s 304KLD.
The Water Balance Chart is given in the
Figure 2.1 of Conceptual Pian

et

What is the capacity {dependable fiow
or yield) of the proposed source of
water?

The  Water requirement  during
construction phase will be met through
Water Tankers. During the operation
phase the water reguirement will be met
from CMWSSBE which is having adequate
quantity of water,

2.3

What is the qual'ty of water raguired,
in case, the supply Is not from a
municipal source? (Provide physical,
chemical, biological characteristics
with class of water quality)

Water requirement will be met from
CAMWSSE and the quality of water
confirms the as per IS 10500 drinking
water standards.

24

How much of the water requiremant
can be met from the recycling of
treated wastewater? (Give the details
of guantities, saurces and usage)

The grey water generation of 273 KLD will
be treated in grey water treatment plant
of 280 KLC and the treated grey water
(271 KLD) wili be utilized for Toilet
Flushing {195 KLD} and Green Belt
Developineni {20 KiD). The sewage
generation of 195 KLD will be treated in
Sewage Treatment Plant of 200 KLD. The
excess treated grey water (56 KLD} aleng
with the sewage generation (193 KLU} will
be utilized for watering roadside trees
and QSR develepment. Bio degradable
wastes will be treated in organic waste
converter and non-bio degradable wastes
will be disposed to Authorized Recyclers.
The water halance chart is given in Figure

2.1 (Chapter 2) of the Conceptual Plan.

Mis, Gee Exploration & Mining Sclutions

Ocfober ZOZ0
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‘ TNHB - Proposed Construction of Mixed Development
2.5 |Will there be divarsion of water from | There will be no diversion of water from
other users? (Please assess the impacts | other users. Water will be sourced from
of the project on other existing uses ;| CMWSSB through pipes.
and guantities of consumption) :

2.6 |What is the incremental poilution load | The grey water generation of 273 KLD
from wastewater generated from the | will be treated I groy water traatment
praposed activity? (Give details of the | plant of 280 KLD and the treated grey
quantities and  composition  of | water (271 KLD) will be utilized for Toilet
wastewater generated from the | Flushing (195 KLD) and Green Belt
oropnsed activity) Development (20 KLD). The sewage

generation of 195 KLD will be treated in
Sewage Treatment Plant of 200 KLD. The
excess treated grey water (56 KLD) along
with the sewage generation (193 KLD)
will be utilized for watering roadside
trees and OSR development. Bio
degracable wastes will be treated in
organic waste converter and non-bio
degradable wastes will be disposad o
Authorized Recyclers, The water balance
chart is given in Figure 2.1 [Chapter 2) of
the Conceptual Plan.

2.7 |Give details of the water requirements | Runof? from the roof will be collected
met from water harvesting? Fumish | and led to the sumps. And for the paved
details of the facilities created. and unpaved surface trench of 1m wide

will be constructed all along the
boundary in which pits of 2%nos will be
laid inside the trench, The layeut
showing Rain water harvesting details are
provided in Annexure |

2.8 |What would be the impzct of the land | There will be ro major changes in the
UsE Changes oocuiiing due to the [land use paitein of the projecl site.
proposed project on  the runoff [During the rainy season only [ittie
characteristics (quantitative as well as }increase in water level can be gbserved.
qualitativel of the area in the post |The buildings will be desighed with
construction phase on a long-term |adequate storm water crainage network
basis? Would it aggravate the problems | and rain water harvesting structures and
of flooding or water logging in any way? |also the compound will be constructed

maintaining the site contour, in arder to
prevent water logging in the project site
during monseons,

2.9 |What are the impacts of the proposal | Ground water will not be tapped for this
on the ground water? {(Will there be |project as the water requirement will be
tapping of around water; give the [met from CMWSSB. 50, there is no
details of ground water tabte, depletion of giound water. Raiwaler
recharging capacity, and approvals |harvesting system will be proposed for
abtained fram competent authority. if | recharging of ground water to improve

Mis. Geo Exploration & Mining Solutions
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any)

cuality and guantity of ground water
resources.

2.10 | What precautions/measures are taken
ta preveni the run-off  frem
construction activities polluting land &
aguifers? (Give details of guantities
and the meszsures taken to avoid the
adverse impacts)

During the construction phase the runcff
from the censtruction site will not pollute
much. 50, the runoff is connected to
externat  stonm  watsr  drsins after
required filtration.

2.11 | How is the storm water “rom within the
site maraged? (State the provisions
made to avoid flooding of the area,
details of the drainage facilities
provided along with a site layout
indication cantour levets)

Runoff from the roof will be collected
and led to the sumps. And for the paved
and unpaved surface trench of 1m wide
will be constructed all along the boundary
in which pits of 29nos will be laid inside
the trench. The excess water and other
surface run-off will be disposed through
external storm water drain,

2.12 Will the deployment of construction
iaberers particularly in the peak period
igad to unsanitairy conditions aiound

the project site. Justify.

Most of the laborers will be deployed
locally and the adequate sanitary
facilitiss will be provided for workers

residing there temporarily.

2.13 [ What on-site facilities are pravided for
the collecticn, treatment & safe
disposal of sewage? (Give details of the
quantities of wastewater generation,
treatment capacities with technology &
facilities far recycling and disposal)

During construction phase, Septic tanks
followed by soak pit will be provided o
treat the sewage generated frem
construction laborer camp.

During operational phase, the grey water
generation of 273 KLD will be treated in
grey water treatment plant of 280 KLD
and the trezted grey water (271 KLD} will
be utilized for Toilet Fiushing (195 KLD)
and Green Belt Development {20 KLD).
The sewage generation of 195 KLD will be
feated fin Sewage Tizatined Plant of 200
KLD. The excess treated grey water (56
KLD) along with the sewage generation
(193 KLD) will be utilized for watering
roadside trees and OSR development.

2.14 | Give details of dual plumbing system if
treated waste is used far flushing of
toitets or any other use

The treated waste water will be pumpead
ta separate overhead tanks from where it
will be re-lifted to flush water tanks.
From there the treated wastewater will
be supplied to Water Cleset and Urinals
through separate flushing down take
pipes. Flushing lines (using recycled
treated effluent) shall be painted with a
suilable delarcaiing wilor as per 15
Codes to differentiate the pipeline for
end usages. Separate tanks will also be

M/s. Geo txploration & Mining Solutions
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provided frem where it will be utilized for
toilet flushing and green development.

VEGETATION

‘S_ 'l]n

infarmation

Datails with epurrce of [nformation data

31

Is there any threat of the project to the
biodiversity? (Give a description of the
local ecosystem with {5 unique
features, if any)

No.

3o

will the Construction invelve extensive
clearing or madification of vegetation?
{provide a detailed account of the trees
& vegetation affected by the project)

No, there will not be any significant loss
in trees or vegetation. Only minor
clearing activities will take place to clear
the thorny shrubs and trees around the
Periphery of the project Site,

278

What are the measures prcposed to be
taken to minimize the likely impacts oh
!mperiant site features (Give details of
proposal for wee  plantation,
landscaping, creation of water baocies
etc along with a layout plan to an

appropriate scale?)

The green belt development will be dore
in and around the periphery of the
project site in an area of 5,060 Sq.m.
List of species proposed Tor gieen belt
development are given in Conceptual
plan.

I¥. FAUNA

S. No.

Information

Details with source of Information data

4.1

Is there likely to pe any displacement
of fauna- both terrestrlal and aguatic
of creaticin of barrieis for  their
movement? Provice the details.

The project activity is neither displacing
any terrestrial or aquatic fauna. The land
does not come under migration route ofF
does not intercept any corrider of fauna
movement.

4.2

Any direct or indirect impacts on the
avitauna of the area’ Provide detaiis.

There is no cirect or indirect impact on
the avitauna of the area.

4.3

Prescriba measures such as corridors,
fish ladders etc io mitigate adverse
impacis an fauna

Mot applicable

V. AIR POLLUTION

r

L=
e 1N

U.

B L. 3
I mmiavivin

Details with source of Wnforhiation Gata

5.1

Will the project increase atmospheric
concentration of gases & result in heat
islands? {Give details of background air
quzlity levels with predicted values
based on dispersion models tzking into
account  the  increased  traffic

‘ generation as a result of the proposed

There is no significant increase in the
atmosphetic gases due to the proposed
construction of commercial buildings.

DG set is the only possble source of
emission. The emission will be dispersed
with adequate height of stack, !

Authenticity of baseline Monitoring

M/s. Geo Exploration & Mining Solutions
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constructions)

Report has been enclosed.
The heat island effect is minimized by
developing green belt and parks. '

5.2 |What are the impacts on aeneration of
dust, smoke, odorous fumes or other
hezardous gases? Give details o
relation to all the meteorological
parameters.

The proposed project involves the
construction of commercial blocks hence

ro odorous fumes znd hazardous gases |

generated.

Dust generated from construction & road
activities is suppressed by sprinkiing of
water in the activity zone and
insighificant level of smoke arose from
the construction eguipment & vehicles
which 1s  mitigated by  proper
maintenance.

During operational phase only fugitive
emissions are expected. Greenbelt will be
developed within the compound and they
willt help the sorplion of gaseous
poliutants.

o
tar}

Will the proposa. create shortage of
parking space for vehicies? Furrish
detalls of the present level of transport
infrastructure and measures proposed
for improvement including the traffic
manag=ment =t tha entry & ayit tn the
project site

Adequate parking area of 39,374.26 5q.m
will be provided within the project site.
Also, the site is well connected to the
existing road network which is feasible,
This iafrastructure does not cause any
hottleneck.

5.4 |Provide details of the wmovement
patterns with internal roads, bicycie
tracks, aedestrian pathways, footpaths
etc., with areas under each category

The whole area will be connected with
well-maintained internai roads and
pedestnian pathways will be constructed.
The roads are shown clearly in the site
layout.

5.5 |Will there be significant increase in
traffic noise & vibrations? Give details
of :the sources and the measures
proposed for mitizgation of the zbove

The noise level inside the site will be
increased slightly due te the movement
of vehicies and from the machines used
in construction activities. The noise level
will be reduced by the slow movement of
vehicles. Installation of speed humps will
raduce the cpeed of the wehicles,
Properly well-maintained vehicles will be
used to reduce the noise. Proper

enclosures wiil be provided for D.G. sets.

5.6 | What will be the impact of DG sets &
other ecuipment on noise levels &
vibraticn ir & ambient air quality

around the project site? Provide details

The DG sets will be provided with
acoustic enclosures. Equipment shall be
kept in good conditions to keep the noise

leve! within 90 dB {A).

M/s. Geo Exploration & Mining Solutions
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Vi. ASTHETICS

5. No, Infarmation Details with source of Information data
6.1 | Will the proposed constructions in any | The proposed project will not affect

way result in the obstruction of a view,
scenic  amenity or landscapes! Are
these considerations taken into account
by the proponents?

obstruction of the view, scenic amenity
or landscapes around the project site. In
fact, this project will exhibit green belt
development around the periphery of the
project site.

6.2

Will there be any adverse impacts from
new constructions on the
existingstructures? What arz the

e S SRR Donan Siama o sme *
consioerations taren nTo acoount?

As the preposed project will be carried
out within the confined area there will
not be any adverse impacts from new
constiructions on the existiing structures,

6.3

Whether there are any local
considerations of urban form & urban
design influenc’ng the design criteria?
They may be explicitly speit out.

No local cansiderations.

6.4

Are there any anthropological or
archaeological sites or artifacts nearby?
State if any other significant features in
the vicinity of the proposed site have
been coasidered.

There are no anthropological,
archaeological, artifact sites nearby the
site area

VII.50CI0 ECONOMICS

S, No,

Information

: Details with source of Information data

£

Will the propesal result in any changes
to the demographic structure cf local
ponulation? Provide the details.

[There will not be any changes to the
‘demographic  structure of  local

ipoptilations, as it 18 mixed use
develapment comprising bath
commercial and residentiat buildings and
the socio-economic power of the
surroundings wilt increase.

7.2 |Give details of tne exXisting social [The people living in the vicinity of the
infrastructure around the proposed |preject areas have been employed.
proiect. Many  Educationzal Institutions &

industries are located within 5 km radius

7.3 |Will the project cause adverse effects | The proposed project will not cause any
on local communities, disturhance to | disturbance tn the Incal commumities.
sacred sites or other cultural values? | There are na sacred sites or cuitural
What are the safeguards proposed? values nearby.

Vill. BUILDING MATERIALS

5. No. Information Details with source of Information data

81 |May involve the use of building | Standard list of building materials will be

materials with high-emodied jused and thelr use is inevitabie. Some of
ithem have high embodied energy like

energy. Are the canstruction

M/s, Geo xploration & Mining Solutions
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materials  Jroduced  with  energy
eificient processes? (Give details of
energy conservation measures in the
selection of building materials and their
energy efficiency) '

i

cement, steel, etc. Selection of energy
efficient material in the proposed
project wherever feasible has been
considered.

Efforts have been taken to minimize the
usc of virgin wood and Building materials
to the possible extent materials with
high recycle content are preposed to be
used in the project.

Also, the regionally available materials
are given priority.

B.2 |Transport and handling of materials | v Use of well-maintained vehicles for
during construction may result in constructicn aciivities
poliution, noise & public nuisance. What | v* Vehicles carrying canstryction
measures are taken fto minimize the materials should be properly covered
impacts? v Eguipment like earmuffs, earplugs
' etc., will be used for hearing
protection Tor workers
¢ Cover piles of building materials ke
cement, sand and other materials
v Limitation of vehicle speeds
v Control dust through fine water
sprays
8.3 |Are recycled materials used in roads| v Excavated top soil wili be used for
and structures? State the extent of green expanses in the site
savings achieved? v Broken concrete will be used for
erosion control
84 iGive detalls of the wmethods of The methed of collection, segregation &
collection, segregation & cisposal of the ! disposal of the garbage generated during
garbage generated during the ansration [the aperation phases is detailed in the
phases of the praject. Conceptuzl Plan.
X, ENERGY CONSERVATICN
|
., Informaticn Details with source of Information data
9.1 | Give details of the power reguirements, | Electricity connection is obtained from
source of supply, backup source etc. | TANGEDCO. Total Eleciric load for the
What is the energy consumption assumed | project is §300 KVA, Details on energy
per square foot of built-up area? Fow | conservation are provided in Chapter 4
have you tried to minimize energy | of the Conceptual Plan.
cotsumption?
9.2 |What type of, and capacity of, power |4 x 250 KVAcapacities of DG Set will be
back-up you plan to provide? used as backup fer power requirement
during emergency conditions in operation
phase of the propesed buildings.
9.3 [What are the characteristics of the glass | We propose ta pravide good qguality glass

M{s. Geo Exploratisn & Mining Solutions
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you plan to use?Providespecifications of
its charasteristics relatad to both shart
wave and long wave radiation

for window panels.

9.4

What passive selar architectural features
are being used in the building? Ilustrate

iy - B e |

il wa bimmn mmmedem s bl
LHIC dppielaliuily miout 4l T i Vet

project.

(i) The window wall ratio of the Building
envelope s also maintained tc enhance
the entry of reguired daylight and limit
the entry of heat.

1. Windows will be provided to reduce
both keating/coolingehergy
consumption,

2. The Building envelope is designed in
an energy efficient way by limiting
the heat entry through the Building
envelope

3. Use of energy efficient lamps,

4. Shrub pianting helps in shading walls
ahd windows.

9.5

Does the layout of streets & buildings
Maxkimize the polanuas Tor Sowr EnerEy
devices? Have ycu considered the use of
street lighting, emergency lgating and
solar hot water systems for use in the
building complex? Substantiate with

details.

Solar street lights (150 Nos) and solar
panet witk be used in reducing energy and
mzintenance cost.

-

9.6

Is shading effectively used to reduce
cooling/keating loads? What principles
have aeen usec to maximize the shading
of Walls on tha East and the West and
the Roouf? How much energy saving has
been effected?

;Green belt with native irees will be

ceveloped on the periptery of buildings
and boundaries the project site. This will
help buildings cool in the summeyr and
enhance sun shine in the winter. Shade
trees will save 40 % on summer cooling
costs when trees mature.

bt
1

DU Gme sUULiUies Use enmigy-elfice
space  conditioring, {ighting and
mechanicat systems? Provide technical
cdetails. Provide  details cof the
transformers  and maotar  efficiencies,
lighting intensity and air-cenditioning
load assumptions? Are vou using CFC and
HCFC free chillers?
specifications.

Provide ;

it has been pluposed 0 Consiiled
buiiding censidering natural ventilation,
reducing Gependent gn electrical energy.
Use of LED lamps which are energy
efficient.

2.8

What are the likely effects of the
building activity in altering the micro-
climates? Provide a self-assessment on
the likely impacts of tae proposed
consiruciiun on aesiion of heal istand @

5> The ar pollufants reteased into the
atmosphere fs insignificant and that
too from the vehicles/equipment’s.

» Trees and bushes planted around the

site helps in reducing ihe eal istand

inversion effects? pffect by reducing ambient air
temperature thiough evapo-
M/!s. Geo Exploration & Mining Soiutions October 2020
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transpiration.

¥ The area will he dry and the warm air
which is less dense rises up and heips
in the dispersion of pollutants. Thus,
there will be no inversion effecis.

ue
~S

What are the thermal charectenisiics of
the building envelope? (a) roof; (b)
exterral walls; and (c} fenestration? Give
detzils of the material used and the U-
values or the R-vaiues of the ndividual
COMPANENESs.

The U value and the R valuc foi rost,
external walls and fenestration wiil be
designed as per the standards of Energy
Building Code.

Parameter | Configuration Resuttant
Proposed Value
U-Factor }RC Slab finished

for roof in bituminous
walerproofing, 0.261
PCC Laid to slope, | W/im*(*C)
iPS  ard  white
china mosaic with
glazed finishing
U-Factor | 200mm biock
for walls |work, clad in[0.392
25mm granite | W/m {"C)
slabs

9.10

What precautions & safety measures are
proposed agzinst fire hazards? Furnish
details of emergency plans

All buildings will be designed such that
when an emergency situation arises
evacuation can be done efficiently, The
- firefighting system censists of automatic
ifire alarm system, smoke alarms. fire
| extinguishers and fire hydrants.

Contact details for the nearest Fire
aafety Depaitiment will be  dispayed
prominently within the site.

0,11 | If you are using glass as wall material | CGlass will be used as a wall material in
provides details and specifications | the proposed project.
including emissivity & thermal
characteristics
9.12 | What is the rate of air infiltration into | This is a construction project with no
the building? Provide details of how you |significant pressure difference inside and
are mitigating the effects of infiltration. |outside of the building. Infiltration will
be reduced by sealing cracks and gaps
|and by properly placed planis near the
 buildings.
9.13 {To what extent the non-conventicnal [The site layout has been developed

shergy technsiogies are ulilized in the
overall energy consumption? Provide
details of the renewable energy
technologies used.,

taking imto consideration the need for
utilizing  renewable  resources i.e.
sunlight and local air movement. The
blocks will be spaced such that sufficient
sunlight and natural ventilation reaches
each dwelling unit reducing the
dependency on electrical energy.

Mis. Geo Exploration & Mining Soiutions

October 2020

29



ol

1

O3 0

~y

St

£
¥

Lt

e

CLOLODO

(L

i

_
t";?-

Form {4

TNHB - Proposed Construction of Mixed Developmeont

26

X. ENVIRONMENTAL MANAGEMENT PLAN (EMP)

Information

would  consist  of all mitigation
measur@s  pertaining to  the
anticipated impeacis raised due to the
i various activities related to the
project during f“onstruction and
Operaticn phase. Along with that
Environmental monitoring Plan will be
prapased in such 2 way to monitor the
impacts during operation phase for
the entire period.

S, No, Details with source of Information data
! The impacts on air gquality during
10.1  Envirormental  Management  Plan | construction & operation phase will be

due to vehicular movement, which will
be controlled by spraying water cn roads,
use of dust covers, etc.

The Impacts on noise quality during
construction & operation phase will be
due to the vehicular movement and this
will be controlled by adopting better
traffic management.

The impacts on water guality during the
construction & operational chase will he
due to waste water generaticn which will
be treated in the GTP &STP and treated
waste waier will be used for gardening,
toilet flushinght utilized for watering
road side trees and OSR Development.

The impact on soil will be due to
generation of copstruction waste. This
will be controlied by implementing
appropriate waste management system
ir: both the phases of the project.

The detailed EMP is given in Section 4.0
of Conceptual Plan.

|

| herehy given undertaking that the data and information given.in the applicatien and
enclosures are true to the best of my knowledae ad belief and | am aware that if any part
of the data and information submitted is found to be false or misieading at any stage, the

project will be rejected and clearance give, if any to the project will be revoked at our
riclk and rost.

Date: 10.10.2020

Place; Chennal _ . %
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Conceptuai Plan TNHB - Proposed Construction of Mixed Development

Z. PROJECT DESCRIPTION

2.1 PROJECT DETAILS

M/e. Tamil Madu Housing Board has proposed to construct mixed development_consisﬁng of
a Commercial block {2B+G-19 Floors), 2 Residential blocks (2B+5+19 Floors - each 152
units) total of 304 units at 5. No. 2, Block No. 4 of Arumbakkam Vitlage, Egmore -
Nungambakkam Taluk, Chennal Dietrjcr, Tamil Nadu with total built up area of
1,35,031.13 Sq.m. and land area of 33,157 5¢.m,

Topography: Topographically, the project area is undulating terrain. There fs no aiteration
in drainage pattern.

Site connectivity: The project site is located adjacent to the Poonamallee High Road. All
other connectivity like rail and airways are well connected to the site and the details are
providec in the Tabie below.

TABLE 2.1 ENVIRONMENTAL SETTING OF THE PRDJECT SITE

S, No. | Particulars — Details
1 Latitude 13704'38.08"N
2 Langitude 80" 12'18.84°E
%) Prosent Land Use Mined Besidehtial use zone
» Poonamalle High Road - 0.03km (5)
4 Nearest Highway « Jawaharlal Nehru Road - 0.51 km (W)
e Shanti Colony Main Road - 0.61 km (N)
» Korattur- 4.57 km (NNW)
| ¢ Perambur- 5.31 km (NE)
5+ Mearast Railway Station s Mimgambakkam- 3 2 km (ESE]
o Chetpet- 4.05 ki (E)
« Mambalam- 4.90 &m (55E)
6 Nezarest Airport Chennai International Airport -11.46 km (S5W)
7 Nearact Town/ City Within City Limit
8 Hills/ Valleys NIL ¢within 10 km radius)}
9 Topogranhy Plain
Naticnal Parks/Vildiife ; 2 ~
10 I Guindy National Park - 8.76 km {S5E)
« Coovum River -0.01km (N)
« {heipei Lake - 3.77 km (E)
» Adyar River - 5.6 km {5)
_— ¢ Korattur lake- 5.61 km [NNW)
e d
11 l Reservoir/ Lake/River/Sea o Retteri Lake - 5.97 km (NNE)
+« Ambattur Lake - 7.38 km (NW)
s PorurLake - 7.47 km (SW)
» Ayanambakkam Tank - 7.69 km (WNW)
Mis. Geo Exploration & Mining Solutions Gorober 2020
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Conceptual Plan TNAHB - Proposed Construction of Mixed Development
5. No. Particulars Catalts
12 Reserved/ Protected Forests | NIL {within 10 km radius)
13 Archaeological Important | = Egmore Museum -5.49 km (E)
Places » Wellesley House -8.57 km (E)
14 Seismicity Seismic Zone Il as per IS 1893 (Part-1): 2002
¢ 15 Defense Installations NIL (withir 10 km radius)
i 16 Nearest Port Chennai Fort 19.31 ke (E)
TABLE 2.Z LAND USE SPLIT UP OF THE PROJECT SITE
S. No. Dascription Area (5q.m) %
1 Plot Ccverage 5,192.39 15.66
Z Green Belt Area 5,060.00 15.26
3 QSR 3.346.C0 10.09
4 Oper: Parking Area 4,769.70 14.39
5 Internat Roads 10,960.91 33.06
6 Other Utility area 606.40 3.38
7 Children’s Play area 514,60 01.55
B8 Future Expansion 2,707.00 8.16
TOTAL LAND AREA | 313,157.00 100.00

TABLE 2.3(a) 3UILT UP AREA STATEMENT WITH FLOOR WISE ACTIVITIES

Block Name  Activity | Na, of. Floors ol Sq.m) | Mom F5i (Sq.mb | Total 5q.m)
_Pariing Basement 9365.00 9368.00
_ Parxing Basement 2 9348.00 9368.00
. Office Ground 2771.25 Z774.25
Cffice 15t Floar 2765.92 2769.92
Cffice Znd Flper 2769.92 2769.92
GiTice 3rd Fioor 769,92 2769.9Z
Cifice 4th Floor 2769.92 27659.92
Cffice 5th Flcor 2769.92 2769.92
Block | Cffice &£th Floor 752,92 2768.92
(Commerdialj | Office 7th Floor 2769.92 2769.92
Office 8th Floor 2769.92 2769.52
DG 9th Floor 2769.92 245992
Office 10th Floor 2765.92 2769.62
Office 11th Floor 276%.92 2769.92
Office 12th Floor 1765.92 2769.92
Cfiice 33th rinor 1765.92 2769.92
Orfice 14th Floor 2769.92 2769.92
Qffice 1hth Floor 27R9 92 7765 97
Office 16th Floar 2769.92 2769.92
Mis. Geo Exploration & Mining Solutions October 2020
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Conceptuat Plan

TANHB - Proposed Construction of Mixed Deveicpment

Oitice 17th Floor 2765.52 | 2768.92
Office 18th Floar 2769,92 2769.97
Office 19ih Floor 2769.92 275%9.92
Office Sub Totaf 55,399.73 18,736 74,135.73
51t Floor 46.37 1032.41 1078.78
1st Floor 1078.78 1078.78
Znd F.oor 1078.78 1078.78
3rd Floor 1078.78 - 1078.78
4th Floor 1978.78 1078.78
5th Floor 1078.78 1078.78
6th Floor 1078.78 107878
7th Flaor 1078.78 1078.78
Bth Floor 1078.78 1078.78
9th Fioor 1078.78 1078.78
Block Il (Residential} 10th Floor 1078.78 1078.78
iith Fioor 1078.78 1078.78
12th Floor 1078.78 1078.78
<3th Floor 1078.78 1078.78
i4tn Fioor iU078.78 j078.78
i5th Floor 1078.78 1078.78
16th Floor 107B.78 1078.78
17¢h Fleor 1078.78 1078.78
18th Floor 1078.78 1078.78
19th Floor 1078.78 1078.78
Luly Total an E43.1h 102441 21,575.68
Stilt Floor 53.84 1228.15 1281.99
1st Floor 1281.99 1281.99
2nd Floor 1281,99 I 1281.99
3ré Floor 1281.99 I 1281.99
4th Floor 1281.99 1281.99
Sth Finor 1281 99 12R1 99
th Floor 1281.99 1281.99
7th Floor 1281.99 1281.99
8th Floor 1281.99 1281.99
Gth Floor 1281.99 1ZB1.96
Block Il {Residential) 10th Floor 1281.99 1281.99
11th Floor 1281.99 1281.99
12th Floor 1281.99 1281.99
13th Floor 1281.99 1281.99
i4th Floor 12871.99 i281.59
15th ~loor 1281.99 1281.99
*gth Floor 1281.99 1281.99
“7th Floor 1281.99 1281.99
+8th Floar 1281.99 1281.59
“Gth Floor 1281.99 1281.99
Sub Tetal 4. 411,68 1228.15 25,639,850
M/is. Geo Exploration & Mining Solutions October 2020
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Conceptual Plan TNHB - Proposed Construction of Mixed Development
Block Il & 1l Comblied Baseinent 1 6804 G604
T Combined Basement 2 6804 4804
Sub Structure {Solid 73
wasie management,
Generator & Pump
Foorn) B Sub Tatal 72 13,608 13,680
Total ' 1,00,426 57 |  34,604,56 | 1,35,0%1,13
TABLE 2.3(b) SUMMARY OF BUILT UP AREA STATEMENT
No. of. | No. of. Non FSI
Block Name Flaars Units FSi{5q.m) (5q.m) Total (Sgq.m)
Block | - Commercial | £ S * 55,399.73 | 18,736.00 | 74,135.73
Black Il - Residential | 282 5% | 452 | 20,543.19 | 1,032.41 | 21,575.60
19 Floors ,
: ; 2+5=
Block Il - Residential 19 Floors 152 24.411.65 1,228.15 25,639.80
Block i & Il (Combired
Basement) ~ 13,608.00 13,608.00
Suh Structure 72,00 i 7200
Total 304 1,00,426.57 | 34,604.56 | 1,35,031.13
TABLE 2.4 SALIENT FEATURES OF PROPUSED PROJECT
S5.No Description Details
1 Survey Humber 2
2 Revenue Yiliage Arumbakkam
3 Taluk Egmore - Nungambakkam
4 Dictyict Chennai
5 | Toial area of Extent 33,1575q.m
6 Total Built up area 1,35,031.13sq.m
7 Achieved F5I 3.03 {Permissible FSI -3.25)}
H MEXITILIN BUILAEE nETEt 72.95m
9 Road width 7.2m
i Brief Description of Project The proposed project is construction of
mixed-use development consisting of a
Commercial block (ZB+G+19 Floors), 2
Residentiat blocks (2B+S+19 Floors - each
152 units) total of 304 units.
11 Expected Occupancies 7,544 Nos
12 Parking provided
Four-Whaeler Parking | 1,002 Nos
Two-Wheeler Parking | 2,212 Nos
i3 Green belt Area 5,060 sq.m [15.26 %)
14 | Total Fresh Water Recuirement 304 KLD
15 Sodrce of Water Supply Chennai Metropolitan Water Supply and
Sewerage Board {CMWS5B)
16 « Domestic 304KLD .

M/{s. Geo Exploration & Mining Soiutions

October 2020
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Conceptual Plan TNHB - Proposed Construction of Mixed Development
= Tollet Flushing frecycled water) 195 KLD
o Green belt deveiopment (recycied | 20 KLD
water}
17 | Quantity of waste water generation | Grey water generation - 273 KLD
Sewage generation - 195 KLD

18 Trzatment system for waste water | Grey water treatment plant - 280 KLD
generation | Sewage treatment plant - 200 KLD

19 | Mode of disposal of treated waste | Toilet Fiushing - 195 KLD
water - Green belt development - 20 KLD

| Reuse for watering road side trees and
| OSR develapment - 249 KLD

20 Solid waste generation, treatment
and management in kg/day
4 Municipal Solid waste 2,239 kg/day
» Bio-degradable B96 kg/day (OWC)

: » Non-Biodegradable 1,343kg/day (Authorized Recyclers)
“ STP sludge 23 kg/day {(Manure for Gardening)
« Hazardous waste 0.2 TPA (Disposed te TNPCB authorized
re-processors)

k| Power requirement & Scurce 6,500 KVA & TANGEDCO
¢+ DGsets e 4 x250KVA

12 Project cost Rs. 399.84 Crores

2.ZPOPULATION DETAILS

The total manpower reguirement during the construction phase and the expected
poputation during the operatioral phase of the project are given below in Table - 2.5a and

Tabte - 2.5b respectively.

TABLE 2,53 MANPOWER REQUIREMENTS DURING CONSTRUCTION FHASE

S.No.

Description

Approximately
320 perscons

Inclusive of workmen, Labourers, Supervisors, Engineers,
Architects & Managers

(38HK - 6 persons per unit and 1 person for every 10 sg.m for office buiiding as per

TABLE 2.50 £5TiIMATED POFULATIO

R DURING GPERATIONAL PHASE

Description No. of DU Pn:-::é:f;‘m
Block i - Commercial 5540
Block Il - Residential | 152 312
Blacic Nl - Racidential 152 01?2

L - 182
Total 304 7,546

National Building cede)

Mis, Gea Exploratian, & Mining Salutians

October 2020
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TNHE - Proposed Construction of Aiixed Development

2 2CONSTRUCTION MATERIALS

Quantity of construction materiais recuired is given in Tobie 2.6,
TABLE 2.6 QUANTITY OF CONSTRUCTION MATERIALS REQUIRED

S. NO. | MATERIAL DESCRIPTION | APPROXIMATE QUANTITY | UNITS OF MEASUREMENT
1 Cement 287435 8ags
2 Sand 3855 Cum
3 Concrete 92001 Cum
4 Stzel 6629 W1
5 Blacks 341562 Nus

2.4 WATER REDUIRFMFNT

Water requirement during Construction Phase will be about35 KLD which will be sourced
Trom outside through tankers by civil cantractors.

Total water reguirement during operation phase will be 519 KLD. The fresh water
requirement of 304 KLD will be sourced from Chennai Metropolitan Water Supply and
Sewerage Board [CMWSSE). The request letter submitted to CAAWSSB for supply of fresh
water dated; 26.06.2020 and the same is enclosed as Annexure Y. The details of water
requirement calculation are givan in Tobie 2 7 & 2,8 and the water balance chart & chown
in Figure 2.2.

TABLE 2,7 WATER REQUIREMENT DURING CONSTRUCTION PHASE

Water Demand Per
S, - Total Demand | Person/Day (in LPCD) Borasstis Flushing
u, | Description | No. of oay : Water | namang
o Dar 5 Tollet Y " | Damand
Persons , | Domestic | -y 1. Demand =%
Persoi rausiiing (LFCD)
Use {LPCD)
Day Use
1 Workers 320 45 25 20 8000 6400
2 Curing | . : 21,000
TOTAL 29,000 6,400
GRAND TOTAL (IN KLD) 35
M/s. Gea Exploretion & Mining Solutions October 2020
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TNHB - Proposed Construction of Mixed Develapment

TABLE2.8 WATER REQUIREMENTCALCULATICN DURING DPERATIONAL PHASE
: Water Demand as per Water Baguirameant
Description Population norms {LFCD) (L.PCD)
Domestic | Flushing | Domestic Flushing
Block | - Commercial 5540 25 20 38500 110800
Block I - Rasidential 912 S0 45 82080 41040
Block il - Residential giz S0 45 82080 41040
Visitors 182 5 10 510 1820
Total 7906 303570 194700
Tatal (KLD) 304 _‘ 195

Fresh Water Requirement

{304 KLD)
Damestic Toilet Flushing
(304_ KLD) : {195 XLi)
| 273 ¥LD ' 195 KLD
|  J
Gray watar Treatment Plant : Sewage Treatment Plant
12806 HLD) : {200 KLD}
x 185 KILD i
Treated Grey water | "7 4 Treated Sewage
{271 KLB) (123 }(LD}
20 KLD
R i e T S WateringRoad side [ - ___ ...
: ; Trees and OSR
¥ L Development
Green belt {249 KLD) ‘
development — & Fresh Water
{20 K1D} - -~ Treated Water

Source - CMWSS58B

URE 1.1 WATER BALANCE CHART

Mis, Geo exploration & Mining Solulions

October 2020
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2.5 WASTEWATER GEMERATION AND DISPOSAL

2.5.1 DURING CONSTRUCTION PHASE

Quantity of sewage generated during construction phase will be 14 KLD. Thus, the sewage
will be treated by providing septic tank followed by scak pits.

2.5.2 DURING OPERATION PHASE

The sewage generated will be separately collected and treated the grey water and sewage
generated during the operation phase. Quantity of grey water and sewage generated during
operational phase shall be 273 KLD and 195 KLD respectively. The grey water generated will
be treated through grey water trsatment plant of 280 XLD capacity and the sewage
generated will be treated through Sewage Treatment Plant of capacity 200 KLD. The
treated erey water of 271 KLD will he utilized for Tollet flushing (195 KLD) and greenbelt
development (20 KLD). The excess treated grey water of 56 KLD and sewage of 193
KiDtatalling 249 KLD will be utilised for watering road side trees and OSR development.
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CHARACTERISTIC OF SEWAGE
Characteristics i
P CPCB Stan
I RS Raw Sewage | Treated Sewage Rk
pH 6.5 - 8.0 65 -7.5 6.5 -9.0
: L 300 mg/lit 2B St <« 20 mg it
1 BOD 350 mg/lit <10 mg/lit <10 mg/lit
coD 600 mg/lit <20 mg!lii < 50 me/lit
Qi & Grease | 100 mg/lit = 5 mg/lit -
Fecal Coliform | 10 - 10" . < 100

CHARACTERISTIC OF WASTEWATER

Lharacteristics
et CPCB Sta
Enramater: Raw wastewater | Treated water i L
pH 8.0-9.0 6.5-75 6.5-9.0
T35 300 mg/tit < 10 mg/iit < 00 mg/iit
BOD 250 mg/lit < 10 mgAit < 30 mg/lit
Con 500 me/Hit <50 mg/flit ---
#M/s, Geo Exploration & Mining Sclutions October 2020
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Conceptual Plan

TNHB - Proposed Conskruction of Mixed Development

BAR SCREEN
-
] EQUILIZATION TARK.
e ANOXIC TANK
L
I AERATION TANK

l RETURN SLUDGE
SECONDARY SETTLING TANK ' ahuuu: A:-;;me r
v %
CLARIFIED WATER TANK e
PRESSURE SAND FILTER COMPOSTING
ACTIVATED CARBON FILTER i
b
UV DISINFECTICN i
'_
+
TREATED WATER TANK

5

WATERING ROADSIDE TREES AND

OFfR DEVELOPMENT

FIGURE 2.2a SEWAGE TREATMENT PLANT FROCESS FLOW DIAGRAM

M/s. Geo Exploration & Mining Solutions

October 2020
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Sewage Treatment Plant - 200 KLD

Scope of Work
s Concept development. desion & detailed Engineering
e Fabrication & supply of all equipments
¢ Erection of all equipments

e Testing, pre commissioning and commissioning of the plant

riow Logistics
Sewage Treatment Plant
Souree : Domestic Sewage
Capzcity : Z00 KLD
Operating hrs : 20 hrs
Plant Flow Rate £ 10 ;:umf'nr
Quality Logistics
5.No Parameter | Units STP Inlet STP Outlet
1 wH _ - 6,0-8.0 6.0-8.0
2 TSS Mgl 10 - 400 <10
BGD Mg/l 250 - 350 <20
4 con Mg/l 500 - 650 <150
Total Nitrogen Mg/l <5¢ <10
Codes & Standards

All design: fahrication, inspaction, and testing of the plart will be done with

respect to the latest Indian Standards, Incase of non-availability of standards, good

engincering practce will be adopted.

Standards to be followed

Pressure vessels - ASME SEC VIII

Pumps - 185120

Others - Awailable IS ctandards

Incase of non-availability of standards, good engineering practice will be adopted.

40
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SEWAGE TREATMENT PLANT

The Raw Sewage from various sources will get collected in the Collection
tank through Bar Screen Chamber in order to remove the flcating particles,
The sewage is then pumped to the Anoxic tank. Air diffusion is provided in

the aeration tank through air blower & diffuser arrangement.

The Sewage from the Collection tank is then pumped to the Anoxic tank

provided with agitator mechanism in order to address the Total nitrogen.
The Qverflow from the Anoxic tank is then sent to the aeration tank. Air &
ciffuser arrangement is provided in the aeration tank. Biological treatment
taltes place through the speciai type of floating media called MBBR media.
MBBR Media will expedite the treatnient with minimum siudge.

The aerated sewage is then led to tubesettler tank provided with
tubesettler Internals where the sludge settles at the bottom of the tank.
The clarified water is then sent to Clarified Water tank. Here Sodium hypo
chiorite cosing is done for disinfection purpaese in iniet of FSF & Outet of
ACE.

The settled sludge is vecirculated to the aeration tank to maintain the MLSS
concentration and the excess sludge will be pumped into the sludge holding
tank fron: where it Is sent zo the filter press unit through Screw pump for
dewatering purpose.

The clarified water is then pumned to Pressure Sand Filter(PSF), Activated
Carben Filter (ACF) using filter feed pump in order to remove the
suspended particles, Turbidity. Color and odour. The cutiet of Activated

carbon Filter stored in starage tank for further process.

41
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SEWAGE TREATMENT PLANT

Civil Work - Client's Scope

Equalization / Collection tank, Bar Screen Chamber, Anoxic Tank, Aeration tank, Tube
Settler Tank, Sludge Holding Tank, Clarified Water Tank, STP Treated Water Tank, PCC

/ RCC pedestzl for all Electromechanical items,

Electromechanial Wark - STP Plant

Bar Screen, Raw Sewage Transfar Pump, Air Blower & Diffusers — Collecticn tank &

TR TN AT RN N, P wi " ! # W 5 W
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Aeration tank, MEBR Media, Sludge Recirculation Pump, Tube Settler Internals, Screw
Pump, Filter Press unit, Hype Dosing System, Filter feed pump, Pressure Sand Fiiter
(PSF}, Activated Carbon Filter [ACF), Interconnecting pipes & Valves and Instruments,

Electrical Work .
Floor Mounted Electrical panel & cdbling; Non - Compartmentalized

S.No. Description Unit . Qty
: § Raw Sewage Transfer Pump No 2
Twpe: Centrifugal Non clog (IW + 15)
- Capacity: 10 cuni/hin
: Head: 1Z m N
MOC: CI
Mzke: Kirloskar/ eq. ) -
2 Bar Screen No 1
Bar screen Size: 500 mm w1500 mm
Spacing: 10 mm
Thickness: 6 mm
) MCC: 58304
Make: HECS
3 Anoxic Tank Agitator No 1
Tyvpe : Pitched Pz;ddle
MOC: S5304
Make : HECS
1 Air Blawer - Aeration tank & Collection fank Nos ?
Type: Twin Lobe Rotary (1W + 18)
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Make: Airvak / ec.

Diffusers - Aeration tank

No

34

. Type: Tubular fine Bubble

: Diameter: S0mm

Lengtl: 1000mm

MOC: EFDM

Make: HECS

Diffusers - Collection tank

No

10

Tynpe: Disk , Coarse hubble

Diameter: 15C mm

MQCC: EPDM

Make: HECS

MBBR Media

LS

Type: Floating type Bio media

Surface area: 250 sqm / cutn

MOC. PP

Make: HECS

Tube Settler Media

LS

Type: Inclined Settler

Structure: Hexagon Chevron shaped,Self supprt

H -~ — oyl
Plan Settling Area: 12m2/m2{at 62 dzg slope)

Laying Angle; 60 deg

Max.Temperature : 65 deg Celcius

Fitting arrangement: Tongue & Grooves

Sheet Thickness: 1 mm

MOC: UV Sthilized PVC

hdalzan- HEMC
» 5 W

ATIE N 11

BT
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Shidge Transfer Pump

No

----- e

™, wruifrrnl Mawval -
AP ki SR LYY

Capacity: 3 cum/hr

Head: 1Z m

MOC: CI

Make of Pump: Kirioskar/ eq

Hvpo Dosing System

Set

Dosing Pump

Tvpe: Elechronic metering type

Capacity: 0 -61ph

| Pressure: Z ksc

! MOC: PP

Make: Fdose / eq.

Dosing Tank

Set

Type: Cylindrical Vertical

Capacity: 100 Hrs

MOC: HDPE

Malre: Sintex / Reng

11

Filter Feed Pump

No

Type: Centrifugal Moznebloc

(1W+15)

Capacity: 10 cum/hr

Head: 30 m

MOC: 1

Mzke: Kirloskar / Eg

i2

Pressure Sand Filter

No

Type: Cvlintricz] vertical

Capecity: 10 cum/hr

Diameter: 1100 mm

HOS: 1500 mm

44
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Shell Thickness: 6 mm

Pish Thicness: 8 mm

Media: Pebbles / Sand

- Accessories: MS Frontal Piping with butterfly valve

| Mzke ¢f filter; HECS

Make of MS Piping: Jindal / Tata / eq.

Make of Butterfly Valves: Intervalve / L&T / Marck
/ eq.

13

Activated Carbon Filter

No

Type: Cylintrical vertical

Capacity: 10 cun/hr

Diameter: 1200 mm

IO, 100N e
HOS: 1560 mm

A0C MS Epoxy

Shell Thickness: 5 mm

Disn Tinceeess: 8 un

Media: Pebbles / Sand

e Rt e O R 16 Ly I EREl, e ENT R -y (SSRTS, PR
Accessoiies: MS Frontal Piping with butterily vaive

Mzke cf filter: HECS

Mzke of MS Piping: Jindal / Tata / eq.

Malce of Butterfly Valves: Intemvalye / LE&T / Marck

A FOLLY b -
Pl "

14

Screw Pumyp

No

ek

Type: Single Stage Single Screw

——— R

Head: S0 m

MGC: Cl

Make: Icura / eqg

15

Filter Press Unit

No

Type: Manual type

Caparity: 2 cum/hr

MOC of Plate: PP

Plate Size: 480mm x 480mm

45
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Make: lcura / eg

16 | Interconnecting Pipes & Valves Lot 1

MOC of Water Pipeline: MS B Class

Make of MS Pipes: Astrzl/Supreme

MOC of Air Pipeline:S5304

Make of SS Fipes: Jindal /Tata.

Type of Valves: Ball / Buitetrily / NRV

Mzke of Butterfly Valve: Intervalve f L&T / eq.

Make of NRV: Intervalve / L&T / Marck / eq.

k:
17 | Electrical Panel & Accescaries Lot 1

Type: Floor Mounted Non Compartmentalized Type

Sheet Thickmess: 1.6 mm

MOQC: CRCA Powder Coated

Make of Parel: HECS

Components: MCB/OLR/Contactor

Make of Switchgears: Siemens / Schneider/ ABB.

Make of Cahies: Havells/orbit/polycab

S.No. Description Unit Qty

y Bar Screen Chamber - Imx 0.5m x 0.7m No 1
Z Coilection tenk - 6mx 3.5mx 3m o i
3 Anoxic tank-2.5m x 25mx3.5m No 1
4 Aeration tark- Bmx4mx 3.2m No 1
5 Clarifier tank - 4mx 4m x 2.9m No 1
6 Filter Fead tank - 2m x 4m x 2.5m Nn 1
7 Sludge Ho ding tank - Imx4mx 25m No 1
B Treated Water tank - 5m x 4m X 3m No L

SRR
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Conceptual Plan

TNHB - Proposed Constiuction of Mixed Development
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Grey Water Treatment Plant - 280 KLD

Scope of Work

¢ Concept development, Design & Detailed Engineering,
e Fabrication & supply of all equipments.
» Erection of all equipments.

s Testing, pre commissioning and commissioning of the plant.

Flow Lagistics - Grey Water Treatment Plant

Plant Capacity : 2B0 KLD

Operating hour ;20 hrs

Fiant tlow rate : 14 cum/hr

Design flow rate 1 14 cum fht
QUALITY LOGISTICS

codes & dandards

All design, fabricatiar, inspection, and testing of the plant will be dane with

respect to the latest Indien Stancards. Incase of non-availability of stanndards, good

engineering praciice will be adopted.

Staudards to pe folicwed

Plain & reinforced cement concrete - 1S48546: 2000

Concrete structure for the storage of liquids - 1S3370:1981-38
Pressure vessels - ASME SEC VI1ll

Pumps - 155120

Others ~ Available IS standards.

Incase of non-zvailability of standards, good engineering practice will be

adopted
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a The. effluent is then passed to bar screen chamber unit to remove the floating
solids then it sent to oil skimmer to remove oily substances and gets collected in
the collection tank freom where it is pumped to the flash mixer tank through
individual raw effluent transfzr pump.

o The effluent is then pumped to the Flash Mixer unit provided with agitator
mechanism {or neutralization, Acid / Alkali & Ccagulént, Flocculant dosing is done |
in the flash mixer tank,

e The overflow from flash miger unit is sent to the Primary clarisettler tank
provided with Tube Settler media where the sludge settles at the bottom of the
tank.

» The overflow from the Primary Clarisettler tank is sent to the oxidation tank
provided with air diffusion through air blower & diffuser arrangement.

¢ The averflow from the oxidation tank is sent to the secondary clarisettler tank
provided with Tube Settler media where again the sludge setties at the botfom of
the tank.

e The over flow from Secondary clarisettler tank will be sent te the clarified water
tank.

s The settled sludge at the hottom of the Primary & Secondary clarisettler tank is
sent to the Filter press unit through sludge screw pumps for dewatering purpose.

« The water from the clzrified water tank is fed to Pressure sand filter & Activated
carbon flter for the removal of suspended solids, colour & cdour.

a3 The treated water is stored in ETP Treated water Tank

Equipments List
Civil Works
All Civil tanks, Pedestals for Mechanical equipments

GWTP Electro Mach Equipments

Effluent Transfer Pump, Dosing System, Bar screen, 0il Skimmer unit with 0il Collection
tank, Flash Mixer agitator, Primary Tube Settler tank, Aeraticn tank, Secondary Settler
tank, Primarv & Secondary Tube Settler media, Air Blower, Primary & Secondary sludge
Pump, Filter feed Pump, Pressure Sand Filter, Activated carbon filter, Instruments,

Interconnecting Pipes & Valves, Screw Pump, Filter Press Unit
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Electrical Warks:

Floor mounted Nan - compartmentalized Electrical Panel & Cabling

S.No Description Unit Qty
1 Bar Screen No 1
Size: 600 % 1700 Im
Thicknass: 5 mm - o
Spacing: 6 mm
MQC: SS 304
Make:HECS |1
2 | 0il Skimmer Unit No )
Tyoe: Belt type
Size: 100mm Wx Im ht
MOC of belt: PU Whize
MQC of Structure: MS Powder coated
| Rating: 05 HP -
Make: HECS
0il Collection Tank
Type: Cylindrical Vertical
! Capacity: 100 ltrs
MGC: HDPE
Male: Sintex / Renc
3 Raw Effluent Transfer Pump No 2
Type: Centi'ifugal nonclog W+ 18)
: Capacity: 14 cum /hr
Head: 12 m
MOC: Cl
Male: Kirloslaar /g
4 Flash Mixer Drives E No 1
Type: Gearcd motor type
Speed: 90 RFM
Rating: (.25 HF




Mo

[

MOC ef Geared Motor: CI

Make: Greaves / Transtech / eq

Flash Mixer Agitator

39

Type: Impeller type

Shaft dia; 32 mm

'

.
3

Shaft Length: Suitable to the tank size

T

MOC: 55 304

Make: HECS

s
T

Dasing Pump (Alum, Poly & Lime)

No

Tvpe: Electronic Metering type

| Capacity: 0 -50 Iph

Pressure: 2 Ksc

MOC: PP

Make: Anala / ec.

Dosing Tank

Mo

Capacity: 200 Itrs

+J+Eo R e e R

: MOC. ADPE

ar St

=

Make: Sintex / Reno / eq

Agitator Mechanism

No

Type: Impeller type

S S S

Rating: 0.25 HP

-

gt

Malke: EECS

&

Primary Tube Settler Media

LS

Type: inclined Settler

A

Structure: Hexagon Chevran shaped,Self supprt

Straight kt: 750 mm

£

e

Plan Settling Area: 12m2/m3{zt 60 deg slope)

T mmmBin e Bam sl A M,
LaVIIE ALZIE 06 QEg

Max.Temperature : 65 deg Celcius

Fithng ariangement Tongue & Grooves

Sheet Thickness: 1 mm

MQOC: UV Sthilized PVC

Make: HECS
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Air Blower for Aeration

Type: Twin Labe Rotary

(1W + 18)

Capacity; 300 m3/ hr

Pressure: 0.4 ksc

MOC: C1

Make: Airvak / ey

Motar Rating: 7.5 HP

No

Make: Kirloskar f/CGL/ eq

Diffusers - Aeration Tank

Nos

38

Type : Tubular Fine Bubble

Size : 90mm dia x 1000mm Length

MOC : EDPM

: Make ; HECS

| Secondary Tube Settler Media

at

Type: litclined Seider

Structure: Hexagon Chevron shaped,Self supprt

Straight ht 1500 mm

Plan Settling Area: 12m2/m3([at 60 deg slope)

Laying Angle: 69 deg

Max.Temperature : 65 deg Celcius

Fitding arrangement: Tongue & Grocves

Sheet Thickness: 1 mm

! MOC: UV Sthilized PVC

- Make: HECS

16

Pri, & Sec. Sludge Pump

Nao

-3

RPN oo S UPSORRy DR R
Ve LenitTuugal 1101 QI0g

. Capacity: 3 cum/hr

| Head: iS5 m

MOC: CI

Mzke: Kirloskar / CGL / eg

L e S e £ i
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Filter Feed Pump

Nos

2

Flow » 14 cym /hr

(1W + 18)

Head : 30 meters

Type : Centrifugal Monasblec

MGG Cl

Make : Kirloskar / CCGL / Eq

12

Chlorine Dosing System

Doging Systemn

2pacity: 0 - 61ph

Na

Pressure: 3 ksc

Type: Electranic Metering Pump

MQC: PP

Make: Edose / Eq.

Dosing Tank

No

Type: Cylindrical Vartical

Capacity: 100 ltrs

MGC: HbPE

Make: Sintex / Reno

13

Screw Pump

Ne

Type: Single Stage Single Screw

Capacity: 2 cum/ar

Head: B0 m

MOC: CI

Make: Icura / eg

14

Filter Press Unit

No

Type: Manuzl type

M LT e T T JL
LA Pacicy, 4 CUIEL7 T

MOC of Plate; PP

Piaze Size: 480mm x 480mm

; Make: fcurz [ eq

15

Pressure Sand Filier

No

T AR S A M

54



%

& 0O

(.

13
T

PN

kg 1l Pl Al L L o
Lo Rl e S G LY T &3

SUDUo o0

i

i

-

b

Type: Cylintrical vertical

Capacity: 14 cum/hr

Diamezer: 1250 mm

LEMCs 1 2N vama
A T 4 A3 EEAE

PR

MOC: MS Epoxy

Skell Thickness: 6§ mm

Dish Thicness: 8 mm

Madia: Pebbles / Sand

Accessories: MS Frontal Piping with butterfly valve

Make of filter: HECS

Make of MS Piping: [indal / Tata / eq.

Make of Butterfly Valves; Intervalve / L&T / Marck
/eqg,

i6

Activated Carban Filter

No

Type: Cylintrical vertical

Capacity: 14 cum/hr

Diameter: 1250 mm

HOS: 1800 mm

MOC: MS Epoxy

Shell Thickness: 6 mm

Dish Thicness: 8 mm

Media: Pehbies / Sand

Accessaries: MS Frantal Piping with butterfly valve

Make of filter: EECS

Make 0 M5 Piping: jindal § Taia / ey.

Make of Butterfiy Valves: Intervalve / L&T f Marck
/ eaq.

17

intercannecting Pipes & Valves

MIC of Effluent Line : UPVL Sch 40

Make of UFVC : Finolex / Supreme [ Astral / eq,

MOCef Ar Iim= : ME Bllass

Make of MS Pipes: Jindal / TATA / Eqg

Type of Valves: Dutterfly Valves

Make of Butterfly Vzlves: L&T / Intervalve / eq.

LT SN
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18 | Electrical Panel & Accessories LS !
Tyne: Slanr Movnted Non comnpartmentalized
Sheet Thickness: 1.6 inm
MOC: CRCA Poweder Ccate
Make of Panzl: HECS
Components: MCB/OLR/Contactor
Malke of Switchgears: Siemens/Schneider /ABB.
Male of Cables: Polycab / Orbit / Finolex / eq. LS 1
S.No. Description Unit Oty
1 Bar Screen. Chambar - 1m x 0.5m x 0.7m No 1
Z Cil Skimmer tank - 3mxZmx L.Zm No i
3 Cotlection tank - 6m x 5m x 3m No 1
4 Flash Mixer tank - Zmx 2mx 1.2m No 1
5 Primary settler tanl ~ 2.8m x 5m x 3.5m No 1
6 | Aerafiontank-7mxSmx3.2m No i
7 Secondary Settler tank- 3mx Smx 2.5m No i
B Fiiter Feed tank - 2Zm x Sm x 2.5m No i
9 Sludge Holding tank - Im x 5mx 2.5m No 1
10 | Treated Warer tank - 6mx 5mx 3m No 1
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Conceptual Flan THHB - Proposed Construction aof Mixed Deveipopment
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2,6 SOLID WASTE GENERATION, COLLECTION, TRANSPORT AND DISPOSAL

Solid waste would be generated both during construction as well as during operation phase.
Sotid waste expected (0 be generated during construction phase will comprise of excavated
materials, used 3ags, bricks, cancrete, MS rods, tiles, wood etc. Teble 2.9 detzils the sclid

Wasie mainageinenti pian duiing construction phase.

TABLE 2.9 SOLID WASTE MANAGEMENT PLAN DURING CONSTRUCTICN PHASE

S.Mo. Solid Waste Solid Waste Management
Waste materials like | Material would be segregated. Recyclable material will be

M5  Rods, bricks, | sold to authonze dealers. Rest will be used within project
1 concrete, breken | site for filling &levelling purpose. Remaining will be sent
tiles, wood pieces, [ Tor disposali through government authorized vendors,
gement bags efc. Cement bags will be used for road making.

Top soi: wili be stored in covered areas and will be later
used for landscaping purpose. Remaining soil will be used
2 Excavated Soil for back filling & levelling of site. Unused soil will be
disposed off te desicnated sige through authorized vendars
on payment basis.

The Solid Wasta asnarated from the nranasad proi

]
(%]
-
in
[l
-

ite ic about 2 230ka/day. The solid

waste generztion calculations are tabulated below.

TABLE - 2,10 50LID WASTE GENERATION DETAIL

Description Population (Mes.) Wastie Generation/ day
Block | - Commercial 5540 1108 |
Block li - Residentlal gl 547
Bleck Ill - Residential 212 547
Visitors 182 36
Total 7,546 2,239

Note: Quaniity of per capiia per aay waste generation - 0.6 kg per capita for residents /
0.2 kg per capita for visitors.

TABLE - 2.11 SOLID WASTE MANAGEMENT

5.No| Descripticn Quantity{kg/day) Method of Treatment/Disposal
1 Siodegradable 896 QOrganic Waste Converter
2 | Non-Biodegradzble 1,343 Authorized Recyclers
3 STF Sludge 23 [ Used as manure for greenbelt deveiopment

Note: As per NBC 2016, out of totel solid waste generaied 40% - oreanic and 60% - inorganic

M/s. Geo Exploration & Mining Sclutions QOctober 2020
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TNHB - Proposed Construction of Mixed Development

2.6.1 HAZARDOUS WASTE

During the operation phase the used oit, DG filters, oil mixed cotton waste and oil
containers from the OG sets will be collected in separate place. Generation and disposal of

Hazardous waste Guantity per annurm is given in Table 2. 12.

TABLE - 2.12 HAZARDQUS WASTE GENERATIONS AND DISPOSAL

s ng Waste | Description | Quantity Collection & T —
"™ category | of waste (TPA) storage B 2
i Disposed to TNPCB
1. 5.1 Used oil 0.2 M&i"“?‘:ﬂ;‘fg‘" authorized re-
¢ —F Drocessors
2.7 RAINWATER HARVESTING

Rairwater harvesting trenches will be constructed all around the compound wall to collect
rainwater. The path ways around the harvesting {ines will be graded to facilitate drainage
into trenches proposad around the compourd. Recharge pits will be envisaged along the
path of the storm water cdrains for rainwater recharging & surplus water from the recharge
pits shall be diverted to the storm water drainage network.Excess storm water will be
allowed to drair: ihto the externa: storm drain. The depth of the trench witl be 1.5 m and
the width will ba 1 m. The trench will be filled with rounded pebble 50 to 75 mim size. The
sectionzl detail of the rain water recharge pit is provided in Figure 2.2.

The collected storm water will be aliowed te percolate to the sub-soil by suitably designed
vercolation nits. The nits are designed baced on the snil’s percolation capability. Percolation
pits of suitzble numbers will be provided for recharge of ground water potential, A total of
29 rain water harvesting pits and a 2 sump of 100cu.m capacity (50 cu.m each} will be
constructed. The guantity of run-off water potential for the construction project is given
kelow. The rainwater harvesting asrangemert heips in replenishing the underground water

column and seil lithography is given in Takie 2.13.

TABLE 2.13 SOIL LITHOGRAPHY

S. No | Depth Below G.L.(m) Soil Classification
1 GLto5.8m Brick pats & soil mixture
y g o Brawnish Grey, Moist, Poorly Graded, Fine to Medium
2 j5Emeilm Grains, Medium Dense, Clayey Silty Sand (SC)
' Grevish Brown,Grey,Moist,Poorly Graded,Fine 1o thedium
3 i7.CLmtw10.0m Grains,Dense to VeryDense,SAND - Silty SAND (SP/SP-5M)
to Silty SAND (SM)
Grey, Moist, Stff, Silty CLAY (CI) Lean clay of Medium
4 Mmio11.5m Plasticity
M/s. Geo Exploration & Mining Solutions October 2020
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Conceptual Pian

TANHB - Proposed Construction of Mixed Deveiopment

5 f1.5mto13.0m

6 13.0mta17.5m

Grey, Moist, Poorly Graded, Fine to Medium Grans, Loose,
Clayey Silty Sand (5C)

Grey, Moist, Poorly Graded, Fine to Medium Grains,
Nedium Dense to Dense, Clayey Silty Sand (SC) to Silty
Sand (SM)

i AT B #n 10 N m
. Bl N0 Wd TS 00N

Brownish Grey, Moist, Hard, Compacted Clay (CH) clays of
High Piasticity

8 19.0mto 23.0m

Brownish Grey, Hard, Compacted Clay (CH) clays of
Plasticity

9 23.0t0 25.0m

Brownish Grey, Moist, Poorly Graded, Fine Grains, Very
Dense, Clayey Silty 5and (SC)

10 1250mto27.5m

. clays or Medium to Low Plasticity

Browmsh Grey, Moist, Hard, Compacted Clay (Cl to CL)

Source: Soil Test report

— - U on . -

TABLE Z.i< RUNCFF CO-EFTiciEn™ OF VARIOUS SURFACES AS PER CPWD

S.No Various Surface Area | Ce-Efficient
q Roof Catchment
41 Tiles 0.8-0.9
1.2 | Corrugated Metal Sheets 0.7-0.9
2 Sround Surface Covering
2.1 | Rocky material catchment 0.2-0.5
2.2 | residential cemplex in suburban areas apartment 0.5-0.7
2.3 | Parks, cemeteries 0.10-025
2.4 | Unimproved land areas 0.90 - 0.30
2.5 | Aspkaltic or concrete pavernent 0.7 -0.95
2.6 | Brick pavemeant 0.7 -0.85
2.7 | Play ground o 0.2-0.35

Average anrual rainfzll in Chennai = 1,333 mm

Total area = 33,71597Sc.m

In Chennai peak hourly rainfall 90 mm. The capacity of tank recharge tank is designed ta

retain runoff for at least 15 minutes of rairfall of the peak intensity (for Chennai 22.5

mm/per 15 minutes say 25 mm ger 15 minutes).

Total run off available for recharging the ground water = 24,335 cubic meter per annum.

TABLE 2.15 - RAINFALL RUN OFF CALCULATION

Kras i Normal Runoff | Total runoff Total
Description F®8 M | rainfallin | Co- | availablein | runoff,
Ei m, year | efficlent | m’/annum m*/15 min
Ront Ares 5,192.38 1.3 0.8% 5,738 99
Paved Area 16,851.61 13 1 875 16,430 284
Unpaved Area 11,113 1.3 0.15 2,167 37
Total Run-off 33,157 24,335 421
M/s. Geo Explorction & Mining Solutions October 2020
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As per the CPWD rain water aarvesting celculation, the maximum Volume of Rainwater

derived is 421 m*/15 min_

2.8 POWER DETAILS

Power will be availed from Tamil Madu Generation and Distribution Corporation
(TANGEDCO). Total Electric load for the proposed project is 6,500KVA. Power back up
details for lift, STP and comman lightings zre given betow. The reguired diesel will be
purchased on daily basis in nearby petrol bunk. Hence there is no storage facility for storing
high speed diesel.

TABLE 2.16 DG SET DETAILS

S.NO. DESCRIPTION ) DETAILS

1 DG Set Capacity 4 x 250 kVA

2 Type of Fuel High Spead Diesa!

3 Material of the stack Mild Steal

4 Diameter of the stack 0.15 m {Each)

5 Height of the stack Will be provided as per CPCB norms
2.9PARKING AREA DETAILS

Proposed praject will consist of stilt parking, open parking and basement parking over an
area of 2,260.56 m?, 4,765.70m%anc 32,344m" respectively. Thus, a total parking area of
39,374.26m" will be provided. The parking space criteria and area requirement provided are
summarized in the Table 2. 17¢ & b.

TABLE 2,173 PARUING DETANS PEQUIREDY AS PER CNDA NORMS

Description ' Faur-Wheeler Two-Wheeler
Block 1 415 1,658
Block 2 : 152 -
Black 3 152 -
Visiters 144 332
| 863 1,990 |

TASLE 2.77h PARKING DETAILS PROVIDED AS PER CMDA NORMS

Description Four-Wheeier Two-Wheeler
otal number of
Parking provided 1,062 Nos. 2,212 Nos.
M/is. Geo Exploration & Mining Solutions October 2020
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TMHB - Proposed Construction of Mixed Developrnent

3, IMPACT ASSESSMENT & MITIGATION MEASURES
3. s BACT AnceceiinT

This chapter oresents the assessment of various impacis due to the proposed construction
project in the study area. Generally, the envircnmental fmpacts can be categorized as
either primary or seconcary. Primary impacts are those, which are attributed directly by
the project and secondary impacts are those, which are indirectly induced and typically
include the changed patterns of social and economic activities by the proposed project. The
Proposed construction project woulc create impact on the environment in two distinct

phases:

e During the construction phase (Lemporary or short term)
= During cperational ohase (long term)

The construction and operational phase of the proposed construction project comprises of
various activities each of which will have impact on some or oier environmental
parameters. Various impacts during the construction or operational phase and the
environmental paramsters have been studied te estimate the impacts on environment. The
identification and detaiis on Wnpaci ef ihe project activity on each of the above

ervironmental attributes are discussed below.

Mis. Gee Exploration & Mining Solutions October 2620
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4, ENVIRONMENTAL MANAGEMENT PLAN

4.1 INTRCDUCTION

The Envirnnmental Management Blan (EMP) is a site-specific plan develoned to ensirethat
the project is implemented in an enviranmentally sustainable manner where allcontractors
and subcontractors, including cecnsultants, understand the potentialenvironmental risks
arising from the propased project and take appropriate actions toproperly manage that
risk. EMP also ensures the preoject implementation is carried out inaccordance with the
design by taking appropriate mitigative actions to reduce adverseenvironmental impacts
during its life cycle.

The plan outlines existing and potential problems that may adversely impact
theenvironment and recommends corrective measures where required. Also, the
planoutlines roles and responsibility of the key personnel and contractors who are

chargedwith the respansibility to manage the site. The main objectives of EMP are:

s Tu ensure that the component of facility is operated in accordance with the
proposal;

= Prozess that confivms proper operation through supervision and monitoring;

= Systern that addresses public inconvenience during construction and operation of
e facilivys and

e Plan that ensure remedial measlres are implemented immediately.

The key benefits of the EMP are that it provides the organization with means ¢f managing
its environmental performance thereby allowing it to contribute to improved
environmental quality.

4.2 ENVIRONMENTAL MAMAGEMENT PLAN

An  Environmental Management Plan (EMP) will be required te mitigate the

4.2, 1 CONSTRUCTION PHASE

- Afr Enviranment

To mitigate the impact of PM {dust} during the construction phase of the propasedproject,

the foliowing rneasures are recammended for implementation:

» adust cortrol plan; and

« Procedural changes to consiruction octivities.

Mis. Geo Exploration & Mining Solutions October 2020
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Conceptual Plan TNHS « Proposed Construction of Mixed Development
DUST CONTROL PLARN:
TABLE 4.1 - DUST CONTRCL PLAN
5. FUGITIVE DUST
NO. SOURCE CATEGORY BT CERETRCL HETIRN
j 5 Earth-movirg For any earth moving which is more than 30mfrom all

property lines, conduct wafering asnecessary to
prever: visible dust emissions fromexceeding 100m 1n
length in any direction.

Disturbed surface areas
{except
cornpletedgradingareas)

- Apply dust suppression in a sufficient quantityand
frequency to maintain a stabilized surface;

- Areas, which cannot be stabilized, asevidenced by
wind driven dust, must have apapplication of water at

e tke unstabilized area.
Disturbed surface areas | Apply water 1o allinactive accessible disturbed
{completed ‘ surface areas ot adaily basis when there is evigence
gradingareas) | of winddriven fugitive dust.
3. Inactive disturbed | Apply dust suppressants in sufficient gquantityand
surfaceareas frequency to maintain a stabilized surface.
4, Unpaved roads Water all roads wsed for any vehicilar trafficonce
| daily and restrict vehicle speed to 30kmph.
© 5. I'Gpen storage piles Apply water to thesurface areas of all oper storage
piles an z dailybasis when there is evidence of wind
drivenfugitive dust.
6. | Track-out contral Jownwash of ‘trucks (especially tyres) prior

todepaiture from site.

The most cost-effective dust suppressant is water and can be applied using water
trucks,handheldsprays and auomatic sprinkler systems. Furthermore, incoming lcads
could he coveredto avoid loss of material in transport, espacially if material 1s transported

oif-site.

PROCEDURAL CHANGES TO CONSTRUCTION ACTIVITIES

Material Producticn - Setting Up temperary portable concrete plants and/or asphalt

plants at construction sites can eliminate haulage of materials.

Emission Control for Zguipment- Control equipment such as particle fiiters can be

used to reduce diesel particulate matier emissions.

improved Maintenance - Recognizing that significant emission reductions can be

achieved through reaular equipment maintenance,

Reducticn of On-site Construction Time - Rapid on-site construction would reduce
the duration of traffic interference and therefore, reduce emissions from traffic

delay.

M/s. Geo Exploration & Mining Solutions

October 2020
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Conceptual Plan TNMB - Proposed Constriction of Mixed Development

A Noise Enwvironment

To mitigate the impact of noise from construction equipment during the constructionphase
of the site the fallowing measures are recommendad for implementation:

+ Noise Shielcs - Constructicn egquipment producing the most amount of noise should
be fitted with noise shields. This shield is a physical barrier {composed of brick and
mud, with a non reflective irternal plastering), approximately 3 meters in height,
which will provide adequate noise attenuation.

o Time of Qperation - Naisy canstruction equipment should not be permitted during
night hours.

« Job Rotation and Hearing Protection - Workers empioyed in high noise areas will be
ratated. Earplugsmufs, or cther hearing protective wear will be provided to those
working very close to the noise genarating machinery.

+ Water Environment

To prevent degradatior and maintain the quality of the water source, adequate
controlmeasures have been proposed to check the surface run-off, as well as uncontrotied

A Rk AR - . - Lyl a T e s G R W - P RNy D Sy
TIOWGT Water i ally waitci bud‘y. Fu{{uvﬁ'ﬂg iNanageimnent imeasiiires al'e SUgBEsed o

pratactthe water guality during the construction phase.

= Ground water tabie is about 3.6 m below ground level during the time of
investigation and there will he monitoring of ground water near the preject site
periodically during and after corstruction.

s No discharge of wastewater to soil and ground water body.

« Waste water channels from the site would be connected te septic tank during
construction to prevent wastewater from entering the water bodies.

s To prevent surface and ground water contaminaticn by oil/grease, leak proof
contziners should be used for storage and transportation of oil/grease. The floors
of oil/grease kandling area should be kept effectively impervious.

= Construction activities generate disturbed soil, concrete fines, fertilizer, oils and
ather wastes. Oa-site collection znd settling of storm water, prohibition of
aquipment wash downs, and prevention of soil loss and toxic releases from the
construction site are necessary ta minimize water pollution.

s All stacking and loading areas should be provided with proper garland drains
equipped with baffles to prevent run off from the site ta enter any water bady.

M7s. Geo Exploration & Mining Soiutions October 2020
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Conceptual Plan

TNHB - Proposed Construction of Mixed Development

4 Lond Enviranment

Waste generatad from construction activity includes canstruction dehris, bipmass fromland
clearing activities (if any}, waste from the labour camp, and. other waste. Thefoliowing
section disCUsses management of each type of waste. DEsides management oilopsoit is an
important area far which management measures are required.

e Construction Debris - As concrete and masonry constitute the majority of waste
generated, recycling of this waste by conversion to aggregate can offer benefits of
reduced landfill space and reduced extraction of raw material for new construction
activity. This fs particularly appl‘cable to shopping maill preject as the construction
is to be completed in a phased manner. Recycled aggregate will be used for filler
application, and as a sub-base for internal road construction.Recyclable wastes
such as plastics, glass fibre insulation, roofing ete shall be sold to recyclers,

s  Solid anc other wastes - Construct’on sites are sources of many toxic substances,
such as paints, solvents, weood preservatives, pesticides, adhesives and sealants.
Such wastes generated during construction phase shall be stored in sealed
containers, ladelled, and dispased of as required by the Hazardous and Other
Wastes {Managemeant and Transboundary Movement) Rules, 2016.

The praject site is selected formixed use development buildings. The site is categerized as
Mixed residential use zoneby Chennai Metropolitan Development Authority. The copy of
the master plar showing land use classification of the project site is enclosed as Annexure
I.Since the proposed project is development of commereial and residential buildings, there
will pot be any alteration 1o the aroiect land and surrounding locations

- Biological Environmeni

Construction activities change the natural environment. But it alsg creates a
builtenvircnment for ths surrourding. The project requires the implementation of

followingchoices excivsively or Tn combinaticn,

s Restriction ©o° construction activities to defined project areas, which
areecologically less sensitive,

+ Restrictions on location of labour camps and offices for project staff near
theproject area to aveid human induced secondary additional impacts on the

fleraand faunz species.

M/s. Geo Exploration & Mining Solutions October 2020
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+ Along the major construction work the peripheral greenbeit should be deveioped,so
that; it will grow to become z full-fledged green cover by the time theconstruction
s over.

4.2.2 OPERATION PHASE

<4+ Air Environment

To mitigate the impact of pollutarts from diesel generator sets during the
operaticna.phase of the site the following measures are recommended for
impiementation:

e Diesel generator set emission control measures - The most impartant pellutant
requiring further control is Néx, as the impact of SO2emission is minimal because
of the use of low (-0.05%) Suiphur in diesel as fuel. The mitigation measures
proposed for NDx reduction is NOx retarderand better dilution threugh higher stack
are preferred cost-effectivemitigation measures.

o Greenbelt development - Increasing vegetation in the form of greenbelt is one of
the preferred methods to mitigate air poliuticn. Plants setve as a sink for

pollutants, reduce the flow of dust and rediice noise pellution.

4 Noise Epvirenment

To mitigats the impact of noise from dizsel generator sets during the cperational phasethe

following measures are recommended for implementation;:

» Npise emissions certrol technologies - Noise Emissions Centrol Technologies: All the
diesel generators will be housed in asuitable acoustic enclosure so that naise levels
at a distance of one meter do not exceed?75 dB(A) at 75% load (as per CPCB norms}.
The diesel generator set housing will beequipped with walls and ceilings lined with
slass wool to acoustically treat the noiselevels. This acoustic insulation shall be
designec to meet the mandatory standards basedon a 25 dB{A] insertion toss.

e Greenbelt development.

<4 Waoter Environment

in the operation phase cof the project, water canservation and develapment measures
need to be tzken includinrg ali possibie potential for conservation of water, reuse,

rainwater cowection T reseivoirs, and recycling of waste water.

These cauld be in the form of the following;

M/s. Geo Exploration & Mining Solutions October 2020
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Conceptual Plan TNHB - Proposed Constiruction of Mixed Development

v Water source Development

o Minimizing water consumption

« Promoting reuss aof water after treatment and development of clesed loop systems
for different water streams.

¢ Storm water drainage and Rainwater harvesting pits will be proposed

« Land Environment

The main aim of solid waste management will be to encourage thefour R's of waste i.e,
waste reduction, reuse, recyding, and recovery [materials & energy).This will reduce in
lesser retiance on land fitling. Regular pubic awareness meetings witibe conducied io
involve the cccupanis and the employees (o ensure proper segregation,storage and
collection of weste as par the Solid Waste Management Rules 2016.

The Environmentai Management Plan for the solid waste focuses on the Segregation,
Storage at source znd Collection of the waste management system.

= Segregation and sicrage at source - Sesregation of waste at source should be made
mandatory for the activity. Segregation or sorting waste at its source should be

skl end fm eaedan ks i

bl Ml o s, e
(E N L ) ]

der to encourage reusa/recycling. With ses
recyclables co not lose their commercial value due o cross contamination. Waste
genarated at the residentis! activity should be segregaied 51 bic degradable, non
biodegradable znd waste “rom changing cil. The entire waste stream from the
activity should be stored ard collected separately.

- Biological Environment

Enhancemeant cf current ecology at the oroposed project site will entail the following

meEasures:

+ Green Belt Development - Selection of the plant species will be based on their
adaptability to the existing geographical conditions and the vegetation composition
of the Torest type of the region. During the development of the green beil within
the project area, it has to be emphasized that those native plant species should be
planied which are having good vatues and Tast growing with excellent canopy
covar.

M/7s. Geo Exploretion & Mining Solutions October 2020
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TABLE 4.2 - RECOMMENDED SPECIES FOR GREEN BELT DEVELOPMENT

S. NO. SCIENTIFIC NAME COMMON NAME
1 Mirmusopselengi Magilam
2 Thespesia populnea Poovarsu
2 Pangamin pinnaia Dutisgans bras
4 Syzyaitmcuming Flagai
b Cofaphyi_! uminophyllum Punnai
6 Azadirachta indico Neem
7 Ficus retusta Athi
8 icus refigiosa Arasamaram
9 Madhiica Iangifalio Hluppai
10 Swieteria mahagoni Mahakani

4.3 SOCIC-ECCNOMIC STATUS

Proposed project would provide employment opportunity during canstruction andoperation
phase, There would also be & wider economic impact in terms of gensratingopportunities
for secondary occupation within and around the activity,

HANDOORS - 2011] With TEapect 1o
population, occupation structure and infrastructure facilities available for 10 km radius
study area. The prososed activities will have its share of socio-economic influence in the

® - -i ar Pw = 3l [ * 1] " - a4 - ax_ -0 @
aluly dicd. 111E STLELN delinedles e overati dppi disdi ol SULIELY revevdiie alll TDuLEs.

TABLE 4,3 SOCIO - ECOMCMIC STATUS OF THE PROJECT SITE

VILLAGES ARUMBAKKAM : ANNA NAGAR EAST | ANNA NAGAR WEST | SALIGRAMAMN
e b7 Faige 4,512 2,454 12,804 18,547
hﬂ[ds R T Lot | ’
Total
populazian 20,023 32,98¢ 50,926 59,322
Male 9,674 16,333 25,217 29,937
Female 10,349 16,666 25,709 29,385
litarata 1£.905 27,352 41 1097 50121
Iiterata 3,118 41,197 5,729 9,201
Total workers 8,085 12,782 20,555 24,813

M/s, Geo Exploration & Mining Seiutions October 2020

[



s
-

L e R

(o

%

L

OGO

G000

»

t_w__)(-’

-

i

vy 1

LU S

Concantual Pian

TNHB - Propased Construction of Mixed Development

- -

4.4 ENEROY CONSERVATION

« Purchase of energv efficient appliances

Constant monitoring of energy consumption and defining targets for energy
conservation

a

Adjusting the setiings and illumination {evels to ensure minimum energy used for

desired comfart levels

Instatling pregramimable on/off timers and sensars for low occupancy areas

=

Use of compac: flucrescent lamps and low voltage lighting.

Sunscreen films on windows to reduce heating inside the buildings
Installation of 150 Mos of sclar street lights.

TABLE 4.4 DESIGN CALCULATIONS OF ENERGY CONSERVATION

Power Consumption

i Corventiohal Energy Efficient Saving in
S P i equipment power equipment power KW
consumption in KW consumption in KW
1 Basement area 145 Nes X 75 WFTL X | LED (45 watts) X 145 Mos 151
light 8hrs = 203 KW X 8 hrs = 52KW
7 Stzircase & 260 Mos X 40 W X Bhws | LED 20 watts X 260 Nos X 41
headroom lighting =83 KW 8 hrs = 42KW
. Metering room | 60 Nos X 40 W X 8hrs = | LED 60 watts X 20 Nos X 8 §
N &Carbageroom 19 KW | hrs = 10 KW
Basement / Stilt ;
4 / Fodium Floor | 150 Nos X 40 W X Bhrs | LED 20 watts X 150 Nas X 24
Car parking = 48 KW 8 hrs =24 KW
lighting
Solar Street . 150 Nos Street Lights x 25 37
5 Lights W x 10 hrs = 27 lwh
Total 262

4.5 ENVIRONMENTAL MOMITORING PLAN

The purpase of environmental monitoring is to evaluate the effectiveness
ofimplementation of Environmentzl Maragement Plan (EMF) by pericdically momtoringthe
important environmental parameters within the impact area, so that any adverseeffects
are detected and timely action can be taken. The following areas will be
maonitoredregularly;

Mis. Geo Expioraticn & Mining Salutions October 2020
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TABLE 4.5 ENVIRONMENTAL MONITORING SCHEDULE
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5. Bl Monitoring Barabion of Samplirg Important Monitoring
No Frequency | Parameters
1 Ambient Air Quality Monitering
Onceina | .
Project sita Moriths 24 hr cantinuously Phlin, PMy s, SO, NO, & CO
2 Stack Menitoring
50,, NO., PM, CO,
DG Set - Stack il 60 min Temperature, Flow rate &
Months Klaghsprothos
vEWLILY
3 Amblent Nalse Level
Heair DG set,
STP, Pump Once ih a 8 bkr ccnt-inurjus with 1 Noise (avel in dBA}
Months hr interval
house
4 Waste water sample Monitaring
STP Cnce in 3 \
inlet/outlet Manths Srab Sampling pih; 1 EaD
GTP Once in 3
S TsS B BOD
intet/outlet Months e Sl pH, Tos BB0
3 Ground/Drinking Water Quality Monitering
r £ -
G— ‘;‘:"‘i:ﬁ" :::fr Onoe 11 & Grab Sampiin Pararmeters specified
s';’,'te] Months pung under 15:10500, 1993
4 Soil Quality
A el ﬂ»nnr Samples WEre At il biiron et sd o |
"‘6;‘::’:: " {Onceina year | collected from three = ";‘;;e";i?mm
: different depths P

Cab L3

bt

4.6 FIRE FIGHTING SYSTEM
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-

Fire protection s one of the most essential services to be provided. The principal
chjective of the rescue and firefighting services is to save lives. For this reason, the
provision for means of quick dezling with an accident or incident oceurring at, or in the
immediate vicinity of, any building, assumes primary importance because it is within this
arca that there is the greatest opportunity of saving lives. This must assume at zll times
the possibility of, and need for, extinguishing a fire which may occur either immediately
following an accident or incident, or a: any time during rescue operations. In the design
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component of the project, adequate measure is being taken as per the provisions of the
Nationg! Building Code, 2005, The firefighting system will comprise the following,
* Fire hydrant system
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The buildings will be provided with adequate nos. of external and internal fire
hydrants with fire hose cabinet.

Portable fire extinguishers

Selection, instzllation and maintained of first aid extinguishers will be done as per
5: 2190 - 1992 and among different types of portable fire extinguishers generally
Tollowed types will be provided.

Water fire extinguishers

Two extinguishers per floor of building will be provided and firefighting sump will
be installed for water storage.

Nearby fire station Address:No.2, Omni Bus Stop Omni Bus Stand No.71,
Koyambedu Market Road, Virugambakkam, Koyambedu Chennai, Tamil Nadu 600107

M/s. Geo Exploration & Mining Salutions October 2020
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5. BUDGET FOR IMPLEMENTATION OF EMP

The cost to be implemented an environmental management plan far hoth capital and
recurring phase,

TABLE 5.1 ENVIRONMENT AL MANAGEMENT PLAN - CAPITAL COST

NS":; Description Quantity | Rate Cast (lakhs}
1 ! Solid Wasta Mansasement 432
Organic waste convertor 2 Nos 36
Civil N 1T 3
Cumper Bins 1
) Bins of 50 lits with whaels (1 no/50 dwellings) - - 2.1
it} Dumper Bins with wheel of 2 cum capacity 6 Nes 0.05 0.2
2 | Greenbeir Development T
i) Saplings aitd AsscCiated woins 420 Hos | 400 1.4
if} Tree Guards 420 Nos | 400 1.6
31 | Energy Conservation measures 31
i)Solar street lignt 150 Bas | 0.12 18
| i1} Salar Rooftop PV 31.5
fii} Installation Cost - - 1.5
4 | Rain water harvesting 79.435
RWH Sumps & Storm water drains % - 78
RWH Pits 29 Nos 0.05 1.45
5 : Grey water trestment plant (280 KLD) 1 - 78
6 | Sewage Treatment Plant (200 KLD) i [ - 65
i Total 319
TABLE 5.2 ENVIRONMENTAL MANAGEMENT PLAN - BUDGET (OPERATION)
3 Rate Cost
N Description Qty g  plche
o AT g e ]
1 | Solid Waste Management 4
Qrganic waste Canverter - - 1.0
Door to Door Collecticn -Garbage - - 1.0
Maintenance - - 2.1
2 | Greenbelt developments 3
Gardener & maintenance (1 No for every 2 12665 .88
250057, mis)
3 | Sewage Treatment Plant (200 KLD) 12
Power consumption ccst 8 KW 8 5.1
w 11 hee
X 365 days
Man power cost 2x%x12 16,500 3.9
months
Consumahles / Chemicals Z
Miscellaneous 1
M/s. Geo Expioration & Mining Soiutions October 2020
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4 | Zrey wator Traatment Plant (230 KLD) | 14
Power consumpticn cost o 10KwW 8 6.5
:_ | x22hrs |
’ % 365 days
Man power cost 2x12 16,500 3.9
months
Consumables / Chemicals 3
Miscellaneous 1
"5 | Env. Manitaring 1.8
Sampling - waste water (once in month) 24 1250 0.3
Water - once in 3 months (3 Nos x 4) 12 5000 0.6
Air - once in 3 months (4 Ncs x 4) 16 3000 0.5
Meise - once in 3 months {4 Nos x 4} 16 1000 0.1
0G Set jonce in month) 24 1400 0.3
6 | Rain water harvesting {maintenance) 1.6
7 | Disnosal of treated waste water 21
Cost for disposal 2.1
Total per Annum 392
M/is. Geo Exploration & Mining Solutions October 2020
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Conceptual Plan TWHB - Proposed Construction of Mixed Development

6. BENEFITS OF THE PROJECT

The project would benefit the project area in many aspects detailed below.

e« The improvemenis in the phusical infrastructure of the project result in the
development of secial activities in the surroundings.

¢« The imalementation of project contributes to improvements in the social
infrastructure like roads, water supply, electrical power, drainage, etc., in the
locality.

e The preject would create employment potential for skilled, semi-skilled and
unskilled labourboth during construction and during operational phases of the
project to local nopulation.

e Also for imparting any specialized skilis to them to be eligible for such employment
in the project on a lorg-term basis i.e., during operational and maintenance stages
of the project.

Mis. Geo Exploration & Mining Solutions October 2020

19



.

i

O @

OO O0Q O

&5

i

Emd"

Q¢ o

i

g
Fl
Mgt

Conceptual Pian

TNHE - Proposed Construction of Mixed Develepment

7. CONCLUSION

The proposed profect is construction of mixed use development in Arumbakkam Village,
Egmore - Mungambakkam Taluk, Chennaf District, Tamil Nadu. Fresh water will be
supplied through CMWSSB and hence there will be no drawl of ground water within the
site. The waste waler ic proposed 1o e (realed in ecologically friendly treatment
methodology znd re-use back. Further rain water harvesling structures proposed to
enhance the ground water of area. The solid waste generated will be properly segregated
and the bicdegradable wasie will oe treated in organic waste converter and the non-
biodegradable waste will be disposed to Authorized recyciers.

Adequate care is taken to protect, preserve and improve the environment around the site.
About 5,060 5g. mts of the area earmarked tor development of greenery thereby enhancing
the scenic beauty of the site. As the site is well connected with existing road network and
outer ring road noadditicnzl impact will be there an existing roads. Enough parking place
is proposed to bedevelopead for vehicles within the residential building.Thus, the project is
environmentaily viable and sustainable.

M!s. Geo Explaration & Mining Soiutions October 2020
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From:- To:-

Thiru, V, Saravanan, . Executive Engineer & Ado,
Assistant Director and Personal Anna Nagar Division,
Assistant to District Collector Tamil Nadu Housing Board,
Chennai (Survey), District Thirumangalam,

Survey Office, Chennai - 600 101.

Chennai - 600 001.

Na.Xa.E.1 / 2333 / 2020 Dated. 11.09.2020

Sir,
Sub:-  Teamil Nadu Housing Board - Anna Nagar Division - Chennai District,
Aminjikarai Taluk, Arumbakkam Village - Block No. 4, TS No. 2 -
Land belongs to Tamil Nadu Housing Board - Request for
Demarcation of site boundary based on the revenue records -

Regarding.

Ref:- i. Tamil Nadu Housing Board, Anna Nagar Division, Execuiive
Engineer, Letter No. AND / Sur / 092 / 1975 Dated. 02.09.2020.

2. Inspector of Survey [Central Zone Report Dated. 10.09.2020).

As requested in the letter 1% cited above, the Chennai District, Aminjikarai
Taluk, Arumbakkam Town, Bicck No. 4, Town Survey No. 2, Town Survey
Document are reviewed based on the revenue records, and in presence of the staff
of Aminjikarai Talulk, Staff of Land Survey, Stafl of Tamil Nadu Housing Board and
Public Works Department staff, the T.S.No. 2, Biock No. 4 of Arumbaikkam Town’'s
boundery had been confirmed and earmarked. Also got the approval from the
Tamil Nadu Housing Beard stafl and attested filed measurement drawings for the

said survey lands is enclosed and serd herewith.

Encl:-Field measurement drawings.

8d/-. V. Saravanan
Assistant Director

// True Copy // Forwarded by Order //

Technical Manager
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STATE EXPERT APPRAISAL COMMITTEE — TAMIL NADU
Minutes of the 182" Meeting of the State rt raisal Commiitee held on

174Cctober 2020 (Saturday) for raisal of Building and Construction Pro
Townships and A mthetlc Organic Che

Miningz proiects conducied through video conference.

Nevelop

G A=

Agenda No: 182-01

{File No: 7770/2020)

Pro Rough Stone & Gravel quarry lease extent of 2.00.0 Ha atS.F.No.
1{Part -2}, Mekalanayakanahalli Village.Pappireddipatti Taiuk, Dhaimapuri District,
Tamil Nadi, by M/s. Golden Blue Metals —For Environmyental Clearance
(SIA/TN/MINY166852/2020, dated: 06.08.2020)
The proposal Was placed i this 182 SEAC Meeting held ‘on 17.10.2020. The details

furniched by the grapanent are given in the Parivesh wph-:iI‘F-.\[_pari\.chh.nif-in]

The SEAC nofed the fpllowing:
i. The project FFOKZ;’IED’E ivi/s. Goiden Biue Metais has appliad for Environment

Clearance for the'proposed Rough Stone & Gravel quarry leage over an extent

6F 2.60.0 Ha at 5.F% art -2) Mekalaniayakanahalli Village \Pappireddipatti

2. The project/activity is\covered under Category "B2" of ltem [{a) "Mining

committez decided to reccmmend the propesal for grant of Environmental Cle ance
to SEIAA with resiricted to a uitim

depth of mining of 57.5 m frcm the akove
ground level and leaving the minerals\which are available below ground level,

same was accepted by the project pr:::po;hent and accerdingly the production quantity

i 51
i, T T
Member Secretary Chalrman
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area.
-\ - i - R 5 s
i1The project proponent has to provideseparate stondby D.G st for the STR &
TP proposed for the continuous operation of the STP & ETP in case of

wer failure respectively.

TNPCEB and sirictly _\DHDW the Bio-medical Waste Ma ;

25 amenced for the generation of Bio medical waste wit

the premises.

=

1% The project proponeRt shafll obtain the necessary authorization from
TNPCB and strictly follyw the Hazardous & Other Wastey {Management
and Transboundary ement) Rules, 2015, as amerded for the

generation of Hazardous wiste within the premises. !
17. The projact proponent shall submit the CER proposal as per the\'\oEF& . % ol

guidelines before placing the subject to SEIAA.

Agenda No: 182-06

rlie MNo: 762772020

Proposed consiructlon of mixed development at $. No. 2, Block No. 4 of
Arumbakkam Village, Aminjikkarai Taluk (Previously Egmore — Nungambakkam
Taluk), Chennai District by M/s. Tamil Nadu Housing Board — Anna Nagar Division-
For Environmentai Clearance

(SIA/TN/MIS/161937/2020, dated: 11.10,2020)

A -
- L_ﬂ-—;}f“

Member Secretary Chalrman
SEAC-TN SEAC-TN



The proposal wars placed in this 1827 SEAC Meeting held on 17.10.2020. The
project proponent geve deteiied presentation. The details of the project fumished
by the proponent are avallable in the website (parivesh.nic.in). The SEAC noted the
following:
The SEAC noted the following:
1. The Preopcnent, M/ Tamil Nadu Housing Board has applied for
Envircnmental Clearance for the Construction project in Proposed construction
of mixed development at §, No, 2, Block Mo, 4 of Arumbakkam Vitlage,

Aminjikkarai Taluk (Previously Egmore — MNungambakkam Taluk), Chennal
District.

M

1he projecyacivity is coversd under Caiegory "3" of item 8(a) "Buiiaing and
Censtruction projects” of the Schedule to the ELA Notification, 2006.
3. The totai land area i< 33,157 £q.m, the total built up area of 1, 35,031.13 Sg.m.
The project will comprise of Commerdial Block (B+G+19 Floors), 2 Blocks of
HIG (B+5+13 Floors — each 152 units) with a total dwelling unit of 304 units
Based on the documents furnished and the presentation made by the proponent, the

SEAC decided to direzt the project proponent to furnish the following details;

1. The proponent shali submit the compliahce/action taken for all the conditions
stipuiated in the FWD inundation certificaie iefter No.DB/T3 (3)/F-NOC-
Arumbakikam/202C dated 03.102.2020 with nacessary documents/photographs.

2. The proponent shall submit tha Village Map, ‘A’ Register & FMB sketch for the
proposed project site.

b

. The project site is abutting to River Cooum. hence the project proponent shall
submit the detailed disaster manzgement plan.

4. The project preponent shall furnish the land use classification obtained from
CMDA,

LW}

. Tha project proponent shall revise the water balance as per the MokF& CC
guideiines for the buiiding projed,

6. The project proponent shall submit the details of STP & GWTE sysitem and the

BAopenlnse Cnmnnd
BT LR R @ e Tk

SEAC-TN SEAC-TN

-
g
£
:
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design details based on the characteristics of the sewage & grey water.

7. ine project proponent shaii furnish the necessary permistion from the CIViW55B
for supply of fresh water.

8. The project proponent shall furnish the necessary permission from the competent
authority for the disposal of excess treated sewage for avenue plantation aleng
with the ravized EMP.

9. The propenent shall submit the revised solid waste management plan as per the
National Building Code {NB(C) Guidzslines for the residential buildings.

10.The propenent planned the children's park near to the RiverCeooum and QSR in
two different places, Hence the proponent shail furnish the revised lay out
providing the Chiidren’s park in other side of the project stie and OSR in one
compact place with entry/exit. Tae revised layout shall be submitted accordingly.

11, The proponent shall revise propcsal of rain water harvesting system by providing
a greater number of rainwater collection sump instead of more numbers of rain
water ccllection pits.

12.The contour tevels of the proposed site shall be marked in the layout. Based on
conicur map, a detailed storm water drainage plan shall be prepared considering
the flood occurred in the year 2015 and also considering the surrocunding
developments.

i3.The propenent shaii calcuiaie & rurnish ihe heighi of the steck to pe provided for
the proposed DG set as per the MoEF& CC norms.

On receipt of the above details. the SEAC decided to take further course of action on
the proposal.

No: 182-07

1ioh stone & Gravel quarry over an extent of LO0.OHa in ST No, 27714

e mas

{Block-5) of balur Village, Perambalir Taluk, Perambalur District, Tnmil\Qadu by
Thiru. M.Kumar— For Environmentai Clearai‘>§;0 |
(SIA/TN/RAINAI6EC0CY 2020, dated: 17.08.202

:’i T

Member Secretary Chaitiiai
SEAC-TN SEAC-TN
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Te

The Member Secretary,

State Environment Impact
Assessment Autharity, Tamil Nadu,

Frem

K:Ravichandran, 8.E.,
Executive Engmeer & Ad.o,
Anna Nagar Division,

| ~Tamil Nadu Housing Board, 3rd Floor, PanagalMaligai,
Thirumangalam, Neo.1, Jennis Road, Saidapef,
Chennai - 600 101, Chennai - 600 015
Teller No, AND / Plg 7 86972018 Daled 18.11.2020

Sir,

Sub: Tamil Nadu Houaing - Anna Nagar Division - Planning -
Environmerital: Clearance —Proposed construction of Mixed use
Development’ (nasidentta! & commercial) project at S. No.2. Block
No.4 of Arumbakkam Viliage, Aminjikarai Taluk (Formerly Egmore—~
Nungambakkam] Chenrai District, Tamil Nadu under project
,calegcry-51 and schedule S.No. B{a) — Additional Details ~ Reg.

Ref: 1 Gur onlme pmposal no. SIATN/MISHE1837/2020 dated 11/10/2020
2. Our Letter No. AND/PLG/849/2018 dated 10/10/2020 submitted
on12/10/2029
--=3.;::Min Jtes qu—j;ﬁa“i“SEAC mezting held on 17/10/2020

-

W‘th referenﬂe ‘o] he 34ited above, we were requested to fuinish the
. foilawmg delglls to consu-:ler cur request o grant environmental clearance for our

'-PWEI munciat:on cartsf‘ cate Letler No. DB/TS
: ._dated 03.10.2029 with necessary

& "tr’m AT U\WN ‘;Aa"“- e P T R T A A B i R PR T T TR A

imish the land- use iclassification obtatned



5 :_he prolect propnnent:" ha!l revise the water balance as per the MoEF& CC
_'urdelmes for the buils mg project.
Hevrsed water ba!ance as per the MoEFS CC guidelings for the proposed project

enclasad as Annexure V

B he project pmponent shall submit the details of STP & GWTP system and
L he design detalls based on the characteristics of the sewage & grey water.
:Deia{led dessgn pmpoaal forSTP & GWTP systern is enclosed as Annexure Vi

e. pmjec }proponent shall furnish the necessary permission from the
'CMWS$B for supply of fresh water.

Permission. letter from CMWSSB for supply of fresh water is enclosed as
: Annexure Vll

bu idmgs The: detailed solid waste management
el*nes reference is enc!osed herew:th as Annexure

g s e

umbars«of;ramawa o
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As suggested by SEAC we have increased the number of RWH sumps from 3 to

‘7 each of capacity 85 KL. The detaied wrile up collection and plan showing
‘sump locationsalong with Tts dimensionsis enciosed as Annexure X1,

The contour levels of the proposed site shall be marked in the layout.
Based on contour map, a detailed storm water drainage plan shall be

prepared considering the floed occurred in the year 2015 and also

' -.(:'on'siderirlg‘the surrounding developments.

_Detalied storm water management planbased on the conlour mapis enclosed
-asAnnexure XIL.

15

The proponent shall calculate & furnish the height of the stack to be
I"’-Fp'iiavided fur.thé-p‘roposed-DG'set as per the MoEF& CC norms.

'_=It ls pmposed to mstall D. G :gets of capacily 1500 kVA 2 nos and 2000KVA{2
_‘nos.) which will be operated only curing TNEB power failure. The location of the

' DG sets will be neer corpeund wall which (68.50m height). Stack height
- :t:aicu lations as will be as fallows

- *h-t(DE){WA)” )
: 59.50 + 0.2.(2000) °%
950+394 Va

= h + {o 2) {kyA) %
59 50 0.2 (1509) as;
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. ; .o § s i ' '
subi  Cowpliance fetter to the conditions received from PWD letter no. DI T5(3)/ F- NOC

- Arumbakkane/ 2020 / dated 03.16.2020- Regd,

Reft i Our online proposal ne.SIA/TN/MIS/L61937/2020 dated 11/10/2020
iii. Minutes of 182°! SEAC meeting held on 17/16/2020

S. No.

Conditions

Reply

1.

-15 proposed to have basement floor and as

The applicaiits’ and should be filled with
sarth filling with proper compaction to the
minimum level of (H13.475 m ie. L1l m
above the TBM on Inner Ring Road bridge
road top level {(+)12.370 m MSL on southem
side to protect the site from inundation during
floods, The process of earth filling and
compaction should be doge in lavers of not
more than 030m depth to achieve the
required depree of compaction for the depih
varying from 1.5%m to 5.61m depending upon
the existing field levels. Hence the stilt floor
should be kept above the level of (+)13.475
MSL to safeguard apainst inundation in any
form. The THNIB shall allocate the stilt
foor/basement floor exclusively for parking
amenities to avoid buman casualties. The
resident should reside only in the first fioor.
Also, the applicant should provide emesgency
pumping opsration for the seepage water, if it

well 2s dewafering arrangement during flood
period.

Neted and Agreed

The TNHE should construct an all round
RCC flocd protection wall for thejr premises
with the top level of the wall fixed at
(#+)13.475 m on the Northern side leaving

15m width of buffer zone along the river

Noted and Agreed

Sl 1
EXECUTIVE ENGINEER & ADD
ARNA RAGAR DIVISION
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stretch boundary,

E'“

A minimum offset of 15metre (circular issued
by the office of the Comuuissioner of Town
and Country Pianning, Chennai - 2 vide ROC
No. 4367/2019-BA2/13,03.2019) should be
kkept devold of any vonstruction aclivities and
tho sife shonld be as it is in conditions hsfore
filling the earth and the Cooum river width of
about 11&m should be permeanently provided
excluding the width of buffer zone otherwise
the tacinical cpinion along with NOC of this
depmtment will be deferred without any

| comvespendence and PWD/WRD will not be

held responsible. The width of the river
earmarked o this skefch should never be
altered and must 95 maintaired at all time as
per Revenue recards, This is mandatory and

a0 permanent structure should be constructed

to silow water to dmain without causing
inundation or afflux on the upstream side of

the river,

On joint inspection by Revenue,
PWD, & TNHB officiels, the
boundary of the TNHB land is
fixed and FMB sketch has been
issued by the Assistant Director
of Land & Survey recods vide
Lr Nofp#H2333/2020
dt:11,09.2020 fo:: an exfent of 3
Hectares & 30 ares and for that
patta is aleo available in the
name of the TNHB for an extent
of 3 Hectares & 30 ares(FMB
& TSLR copy enclosed)
Accordingly to the FME sketch
the width of the coovum river is
only 78.80m instead of 118m as
stated by PWD, But on
considering the river flow the
TNHB scheme hag basn
redesigned so thet 39 2m of land
along the coovum river side is
left over so that the width of the
coovun river is off 118m on the
northern side of the TNHB
boundary and the offset of 15m

“buffer zone is also provided.

The applicant should prepare the layout
proposal by considering the suitable internal
stonn water drainage nstwork of suitable size
not less than (peripheral - 1.50 m x1.50m &
lateral -0.90m x 9.75m), min water
hervesting, roads along with road side drain

Noted and Agreed
Layout enclosed.
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on both sides and sewerage alignment and its
disposal &garbages/ debris and other solid
wasle management a8 per norms in existence
with the spplicants® land according to the
cxisting rules in farce and should get proper
approval from the compsient authority
without fail,

The sewage or any nnhygienic drairage (T,e,
treated or untreated) chould not be let into the
drain/ river course at any cost and the debris
and the othar materials should not be dumped
into the drain /iver course obstructing fiee
| flow of water. The applicant should make
drain networks at their cwn cost and the same
is to be connected to the aafural stonm water
drainage or river. There sheuld not be any
hindrance to the free flow of infernal drain to
the downside area. It must be ensured that any
treated /untreated sewage from the TNHB
property shall naver be let into the river at any
event of time,

At present the applicani fixing their northern
boundary with available latest documents as
EMB, Block map &Patta which lies along the
middle portion of the existing Cooum niver
where the baby canal recently formed during
the restoration works by CRRT which seems
to be an encroachment in S.F. No. 253 of
Arumbakkam acd SF No. 97 of
Naduvankarai village. Origioally the baby
canal widt formed for about 14m along the
middle portion of Ceoum river reduced to 4m
wide at this stretch due to dumping of satth

On joint inspection by Revenue,
PWD, & TNHB officials, the
boundary of the TNHB laad is
fixed and FMB sketch has been
issued by the Assistant Direcfor
of Land & Survey recods vide
Lr.Nop#¥2333/2020
41:11,09.2020 for an extent of 3
Hectares & 30 ares and for that
patia is also available in the
name of the TNHB for an extent
of 3 Hecteres & 30 ares(FMB

E&Mé’%"%ﬁf& ATO

ANNA NAGAR DIVISION
Tamit Nacu Hous]ng- Board,
‘tirumangalam, Chennai - 830 107



by TNHB without coucurrence and prior
permission from PWD/WRD, In case of any
legal proceedings in respect of the
developmental activities in the said water
course poromboke, since it is violation against
prevailing Clovernment orders, Cirvulars,
Hon'ble Supremne court & High Court, NGT
judgments, Tank Protection Act 2007 and Go
MS No. 78/ H & UD (UD4 {3) D /04.05.2017
oic. This was already bronght to the notice of
TNHB offioials during marking. Hence the
PWD/WRD will not be held responsible if
any litigation arises, The shove propesal is to
be deferred due to the above seid reasons.
Also, if there is any discrepancy in the
revenue records produced by the epplicant,
and the wpplicant will bs held responsibie.
Hence, the epplicant should immediately
restore the Cooum river with riby canal % its
original standards as per .O. Ms. No. 78/ H
"1 & UD (UD 4(3)D¥ 04.05.2017 or otherwise
upper reachies will out flank and leads to
inundation and affect public and property and
this could crete flood surge and afflux during
heavy flood and inundate the adjoining areas.
It should be restored before the ensuring
North east monsoon which will set in by firat
week of October 2620,

& TSLR copy enclosed)
Accordingly to the EMB skstch
the width of the coovum river is
only 78.80rm instead of 118ra as
stated by PWD, But on
considering the river flow the
TNHB scheme hag been
redesigned so that 39.2m of land
along the coovurn river side is
left over so that the width of the
coavam river i3 off 118m on the
northem side of the TNHB

boundary.

Hengce the earth dumped on the
baby canal was mmnwld
(photos enclosed).

| The TNHB should not cerry out any other
¢ross mansonry structuras across the miver
without priar-permisgion from PWDYWRD.

Neted and Agreed

The TNHB numast gst the clearances from
relevant departmentssuch as MoEF, Pollution

Noted and Agreed. As onr site
does not fall snder CRZ crifaria
we would be proceeding for

Eﬁﬁt@f%%ﬂﬂ

ANRA NAGAR DIV}

Tercil Nadu Housing Board,
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Contral Board and CRZ, CRRT, etc. if
mandatory, before executing the project
ineluding NHAY alignment cleerarce in cougt
case end which is pending in Honb’le
Supreme court,

obtaining Bnvironmental
Clearance from SEIAA, Tamil
Nadu and respective consent
from Tamil Nadu Pellution
Control Board.

A total extent of 8826 Sqm is
reserve for CRRT & NHAI

Alignment proposed.

‘Hmappﬁcantshaulddapmparsai]m,md

suitable foundation should b selected
depending upan the soil condition and the
structural design should be obteined from the
approved and cualtified Stractural Engineer.

Noted and Agreed

The PWD/WRD, will not be held responsible
for the structural stability, safety and
soundness of the building proposed by the
and PWD/WRD  specifically
recommend only for inundatien point of view.
The applicent i3 solely tesponsible for the
structural safety and stability of the proposed
building and at any cost PWD/WRD will not
be held responsible for design and drawing

adopted for proposed construction.

applicant

Noted and Agreed

10.

The applicant shouid obfamn clearance for the
dry latds are to be convested into other zons
from the egricultural zone by the competent
authority. The applicant should get clearance
certificate for their site from the Reverue
Departmeri to make sure that the site is not ac
encroached property from the water body as
well as confirming this proposed site
boundaries.

Noted and Agreed

1.

The PWTYWRD officers should be allowed to
inspect the site at any time during execution
and thereafier, if necessary. Advance

Woted and Agreed

E}(é%l}m %")’qﬁdEINEER & ADG

ANMA NAGAR DIVISICN
“famil Wadu Houging Board,
Trumangaiam, Cheanai « £00 101,
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intimation should be given to the PWDYWRD
officers concerned before commencement of
werk, PWD/WRD is giving opinion only in
eanrection with immdation aspects and does
not deliver any rights to the applicants to
encroach the PWD/ Government Lands.

12.

| genuinoty of the documents submitted,

The permission granted to the applicant,
should net be altered/modifisd/changed to any
others. Based on the records stbmitted by the
applicant, the inundetion &8s well as
pemuission is granted. If any documents seem
o be fake/manipulatedfabricated, in future
the above inundation NOC along with
permission. will ba cancelled without any
correspondence and deposited amount for
coution deposit will not be refunded. Hence
ths applicant is solely responsible of

13,

The zpplicant shonld abide by the rules and
regulation of the FIWWD/WRD fram time to
time, The spplicant should eleo sbide conrt of
lsw in both state & Central leve! fram time to
tizge,

14,

PWD/WRD is giving opinion only in
connection with the inundation sspeci and
daes not deliver any rights to the applicants to
encroach the PWD/ Governmeant lands. The
NOC for their site issned from PWD/WRD is
purcly issued on the basis of inundation point
of view.

1

The epplicant shonld provide adequate
passage along the Cooum river course which

18 necessity for accessing the heavy

Noted and Agreed
Noted and Agreed
Noted.
Nated ﬂIIﬂAgmgd
Revenue record enclosed.
; %}3—“&4
E}(égi £ FNBINEER & AGO
ARMA NAGAR OIVISION

s e
Tamil Nady Housing Board,
Tirumangalam, Chennal - €00 HH.



machinery  for  mainfeinence  work
improvements woik of the river to be carried
cut by PWD/WRD. The applicant should ot
object at any time for the maintenance work/
impraovement work of the Coourn river to be
catried cut by PWD/WRD.The applicant
shouid give an undertaking in. wiiting to the
effect that the above proposal will not
obstmgt in case any
maintenance/improvement/development
works in Cooum river Hes hands as per
Revenue records [FMB] witich are to be
carried omt by PWI¥WRD in fofure
pericdically.

14.

And it is found that the TNHB also
encraached in S.F, No. 127, 12B and 129 as
well a8 TNSCB i SF. No. 117 i

: Naduvankarai village ie. left bank on the

nerthern side of river of the proposed site.
Cooum River should be wider and the river
width restored with respect ta the old year
1906 Reverme Record messureraent as per the
G.0. Ms. No. 78/H & UD (UD (3) D/
04.05.2017 immediately.

The owner of the decument received fiom the
applicants ‘in respect to the ownership is
purely of applicant’s responsibility and # ia
only for reference purposs to this department,
The legal validity of this document should be
verified by the Development’! Reverme
authorities’ CMDA. The specific remarks on
inmndafion are purely issued on technical
grounds in respect to the physical location of

MNoted and Agreed
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With the above submission of the compliance letter to the PWD conditions,we request the
SEIAA to consider our reply and process our spplication seeking Environmental clearance
and issus the same as early as possible.

Thanking you

Yours sincerely,
For M/s. Tamil Nadu Housiog Board

Executive Engi & ADO
Anna Nager Division, Chenngi,
Tamil Nadn — 600 101
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Tamil Nadu Housing Board
HUUDBTE @G usrd eamdfend

DISASTER MANAGEMENT PLAN
FOR

MIXED USE DEVELOPMENT AT ARUMBAKKAM

Submiited by
®. Ox

R.dx Architects

# 2, 4th Street, Kamaraj Nagar, Sathya Garden, Chennal - 800 093

ivi : T51-5600052005
P:044-42647209
E: husiness@rdyproup.in
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DISASTER MANAGEMENT PLAN (DMP)

Disaster Management is the creetion of the plans or throngh which communities reduce
vulnerability to hazards & cope with diszster, Disaster Management Plan i{s prepared irom
guidelines received from Disaster management cell under respective Municipal Corporation, which
will be helpful to occupant in cass of disasters. It shall advice role players how to lead in case of
disaster to prevent or to ar loast mitigate negotve Impacts and it shall be updated based on pinctical

expertence and /or actual site requiremnants.

1 INTRODUCTION

The Government of Tamil Nadye, Tamil Madu Howsing Bomd (TMUB)Y has propossd the
caonstruction of Mixed use development comprising of Commercial cum Residential compiex in
S.Ne.Z and Block No: 4 of Arumbakkam village, Aminjikkarai Taluk (previously Egmare -
Nungambaldam Taluk}, Chennai District, Tamil Nadu.

‘Lhe totz! plot arez acquired tor the project 1s about 33,000 sqin. Moreover, wiil have a total built
up area of 1,35,031.13 sqm.

The detail lpeatien is given in Flgure 1.1.
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As per Disaster Manzgement Act 2008, "DISASTER MANAGEMENT" means a continuous and
integrated process of planning, organizing, coordinating, and implementing measures, which are

necessary or expedient Tor

»  Drevention of danger or threat of any disaster;

e« Mitigaiion or recuction of risk of any disaster or its severity or consequences;

e Capacity - building;

»  Preparcdness to deai with any disaster;

e Prompt response to any threatening disaster situation or disaster;

»  Asscssing die severty or magniiude of elfects of any disasicr;

¢  Evacuatoen: rescue and relief’

o  Rehabilitation & reconstruction.
Disaster is a sudder, celamilous event bringing great damage, loss, and destruction aad devastation
o life and property, The damage caused by disasters is hmmeasurable and varies with the
geographical location, cliimate, and the type of the carth stitace ( degiee of vilnerability, This
influences the mentai, socio-econamic, political, and cultural sate of the affected atea.

S -

Diliereni categories of Disasiers




b

for this sudy:

ii. Freguency

Name

Vulnerability
Mapping

e e e

analysis. Risk assassment was carried ont by:

fii. Duration of the hazard in an arza

2 RISK ASSESSMENT AND VULNERABILITY ANALYSIS

Prrmses—siFthout Valnerability, there iz no digaster. The oracece of Risk assesement starts with the

assessment of potential disasters through a combination of hazards mapping and vulnerabilicy

i. Hazard mapping i.e. gathering information regarding location

Rigk assczsment for disasiers depends on the following conditions and they were considered

Table 1.1: Risk assessment and vulnerability mapping of various disasters

Hisk Assessment

Remark

Flond

T vuinerabiiiy of
fionds at  the
prapesed site waunld
depend on fooding

af enown river the

drainage pattern,
Sewerage System,
gad heavy raintall
and others.

Tt is natural made isasier.
If it s not dealt
professionally, it can
cause health hazard to the

semmnmb mumod s me e o

CoCupatit, ana it can atioct
the structural design on
fhe huilding.

Proner drainage sfratery fac
been zlready adopted for the
proposed building.

The storm water and draindge
will Se checked and clean

regnlarly by the socieiy.

Special cifort would be taken
pricr to monscon period for
clecaning the drainage and
ncarby sewer lines. If needed,
devVeioper WORG assisi il Lais

lactivity.

Iln order to avoid medical
lemergency, overhead
underground tank wwuost be
cspecially

rior and affer monsoon.

and

Y pepeep | PG, S Ty
lul'baL.L\au EvE L i ly s

|

Jociely manager will appoint
‘oiessional organizafion who
is involved in such activity.




Earthquake!
{ high rise is located in

Proposed site of the

Chenmat which falls
under  Eartbquake
Zonge T, moederate
risk zone, a8 por me
map showing
seismic

zones of India IS
1893 (Part [} : 2002.

Tt can happen any time of
the year. Tt can damage
the property as well as
lite. After effect of

| varthguake could lead to

various effect like rain,
flood, power failure, fire,
21c.

Developer would use
appropriate structural codes
for comstruction of  this
buillding. If earthquake
heppens  evacuation plan
would be highlighted
during mock drills and
resicent would be advised to
follow the same to avoid any
CONSEqUETCES.

Fire Firs accidents could | It can happen due to man | Developer  would  nstall
take place dus to | made ervors like gas leak, | sprinklers, sncke detectors,
improper failure of wet raiser efc, to prevent fire.
maintenancs af electrical Fire extinguisher would also
electrical  wiring, | appliances, or any other | be placed and resideni would
faulty wiring, ard | reason. be made aware about the use of

| gos lealmge ete. it. Resident would be made
aware of gas leak and dealing
with the same.
Fisod:

HORTHI N SOOI

! P

GREEM BELY

Hood XRataming Wali on Northem HBoundary

s

Cooum River is ore of the major flood carriers in Chennai city, which drams the surplus water and
dischatge the flood inte Bay of Bengal at Chepauk. The proposed site lies in close proximity with
riverfront so flood retaining wall (2m above ground level) has been proposed throughout the site
along the Cooum river and the proposed building has 0.6 m high plinth from the existing ground
level / existing read level to avoid flooding.




3 MITIGATION AND PREFPAREDNESS,

INVENTORY RESOTRCRY

Rescue Equipment’s - Taorck, batteries, Solar power, Battery operated radio; Candles and matches
in waterproof contairer, Knife, Chloring tablets or powdered water purifiers, Can opener, Essential

medicines, Thick ropes and cords, Life jacket and Ladder to be stored at society manager office.

First Aid Materials - Diginicctant (dettol), Diessing malerial, soap, Band-Aid, 'antis::ptic cream,

medicines, antibiotics, scissor, bandages, burnol, crocin.

Ambulance anc hospiials, Fire Brigades, Waming system, Direct (o homie (DTH), Baitery-Less
TWNao d Mhadii Tamsmsiss Fleosesnesmal soblow Meesdussce osmd T Tl w
ARG BRAR R, MIILGL MG, WL I T e L P n.‘l:iu.“.'t ALl Ay llCI.lIlll.I.E_

Al these warning systems would be atilized by the proposed building for acquiring warning data
and {kus plan acdequately for [he disasters.

FONDICT REPGUT AR MOCK DRITH. & REPORT TG NIME -

Regular niock drills will be conducted and proper records ars maintained with DMP office. This
will aid execution plans for emergencies avoiding confusion amongst occupants during such

emergencics.

Tabie 1.2: Mock drills Plans

1 Ewzxthyuake safety 12 months All oceupanis
2 Firc safcty Quarterly All occunants
nil"‘" 'ﬂﬂﬂ QYN nl‘hm‘
Fire and any other .
2 equipinent maintenance QurEly g
£ ; Secunity, Maintenance
& Lift securily Monthly PO -
5 Water management Monthly Sc&cugity,. Raipetince
ervice manager
Security, Safety
] Safeiy kit ¢heck Hali Y carly manager and
n —— voluntleers
o & 26h
7 Overall safety awareness 15% August and 26 All occupats
Brogram January (every year}

=

.




4 RESPONSE PLAN

The detail of disaster managen:ent cell (DMCY} is given below in Figure 1.2

Water Testing “==y :
- Checking of five
Structural Auditing and fighting system
reportingto TMC
" Checking of hose
glwareness and storage ' vecl amd sprinkders
water tank clean up
Tock and sajety
Training and Prenaring® Gries
societv members for any it . &
Tissstine = L Awareness

5 CONTROL ROOM

Sueviety office will avt as vonirol roemn during a disasler and manager will take charge through

PA system for proper evacuation process.

Fire Watar Tanx

QHT Tark— Commercial Biock 1: 20 KIL.D
Residential Block 2 : 23.80 XLD

Capacity
Residential Block 3: 27.10KID
UGT Tank — 5024 KILD
Refuge floors Commercizl Block 1- 6,9, 12, 15,18th floor.
Rofuge Areas | Refuge Soor At the height of the [Pistance in between twe
refuge arca from refiige aress in teter.
ground ievel 1
in meter
6l‘|i ﬂo‘}l‘ 22.80 I | 1 l4ﬂ m

r\":

P




9™ floer 34.20 m
12" floor 45.60 m 11.40 m
15% floor * 57.00m
18% floar 68.40 m

Resource mapping of all the Emergencies Material available in the building are shown

i, First aid boxes
ii. Sprinklers

iii. Equipment’s to be handled during various emergencies has been enlisted in the given Table

1.4 . These assets are fixad, i.e. non-maovzble assets.

Table 1.3: List of Various Fixed Emergency Assets / Equipment’s

ne a ﬂor

Fire & Fire Alarm

Firefighting water tank

Underground firefighting Tank of total
cum papacities helow ground,

Overhead fire tank at terrace floor of each
Building,

External Hydrant pipe is buried at Ground |

Fire & Firs Alarmy | Firs Hydrant System | level & internal Fire hydrants are provided
on each floor.
Fire & Firs Alarm . - ﬂogf:;Pﬂlﬁﬂfﬁﬁa?j?gSﬁi
4 Extnguisher are proposcd; ALS0 Pro P g siot,

reflice area & Neter ronm
relige abga ar MOICr robl.

Fower Failure

Diesel gererasar

Four DG Sets of capacity
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Fire Resistant Door

Fire Extinguisher

Eﬁi% Fire Exit Door

Fire Escape Staircase
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NG Set (2 nos) of 2000 KVA iz aronosed. DG setwill provide 100% back up for Common
services during Power Feilure condition. During Emergency condition DG will provide

Back up [or Fire Fuinps & i necessary Emergency jvkds.

Lorcation of nearay Fire stafions is given i Figure 1.4
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Figure 1.4: Road map of preposed project from Keyambedu Fire and Rescue
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6 ON SITE DISASTER

Safety of both men and materials during constrictior: and operation phases will be
uncertaken. Project wiii have proper safery pian and the same wiii be made avaiiabie
during canstraction, operation, and maintsrance phases.
1. Necessaty protective equipment, safety appliances, clothing along witl
appropriate facilities for first aid and prompt treatment of injuries and
illness will he neovided

2. Proper implementation of fire prevention methods and an appropriate fire
tighting service.

i
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7

Safety Rules (Palicy) at proposed mixed use development project

L

Consuming or using alcohel oo illegal dings in the workplace is prohibited.
Qccupants will not be allowed to work or to continue their shift if their ability
ro wrark is imnaived

Wherz required, vou muel wear protective equipment appropriale to the task.
Maintain floor coverings ir: good condition to avoid tripping hazards caused
by loose tile and fraved carpet edging.

o imemnbad wwrallieras
WaAIW Gl

Amn A A alane 1ans>.-.M-nA amd Fuma ~F
Ml UL TS L i H s LRENRFLPDAE LR LWAL, GREME Sibte Wi

o -
& EEM ULRILAYR YD it

electrical cords, boxes, and office equipment.

Table 1,4;: Codes to be followed by developer during canstruction phase

Tablication Code nio
Safety code for handling and storage of building material IS 79¢9-1975
Rafery ende fre acaf¥nlids and ]pﬂdgm IS 3R0A (Part-T & 1T
1987 & 1991
Safety code for workmg with constriction machinery IS 7263-1974
Safety code for excavation work 1S 37641592
Safety requirenznts for floor and wail openings. railings i3 4912-1575
and toe boards
Szfem pode for domohition of buildme 13 4130-1001
National building code of [ndia, 1983 Part-VII
Safety code for erection of structural steel work I8 7205-1674
Steal scaffoldings IS 2750-1964
Code of pracrice tor struchiral use of unreinforced 15 1905-1987
MAECHTY
Cutle uf praviive fur desin and coustitciion of 10 1504-1550
foundarions in soils: General Requirements

PRLYY

4 snE s ¥

ENTIVE MEASTURES

Parameters Actionable Points Ramarks

Fire Evacualion Plan

TNHB has already prepared It would be displayed at the

*hrougl compliance monitoring | Officers.
‘o Environment Deparunent.

fire Evacuation Plan. corridors.
Mack drilis It would be catried out in every | Developer would eszist in
3 moaths and the renart for the | amranoing suech mael drille in
e o e S R B Tl i PR S~ L~ Wl g s B s
same is subnuitted to CFO and | associadon with Fire




Souctaral Aundit

TNHB will carry it out on
every B months.

If any damage is found,
developer at low cost would
rectify it \

Sprinklers and firefighting
Fonipment’s

i TNER as per the direction of
L CFO will inswall sprinklers and

The TNHR will assist
mmntenanee of the same even

firefighung Equipment’s. after formaiion of society.

Safety Trainings and This will be carvied out in every | TNHB would assist in this

Awareness among lesidents 53 months and report for the | activity.
samie is submitted o CFO.

Hirst Aid it Dox ftisalveady  lisied by ihc | Develaper wonld assist i
developer, maintain the same in npear

fure.

Earthgquake #lanning TNHB would follow requisite | Requisiie codes would be |
codes for earthaualee resistant | follpwed and provided to the
anildings residents for maintaining the

saime.

Firz Proof Materials TNHB would provide all safety | Reguisite codes would be
dovrs and materdals two hours ¢ followed and provided te the
of fire mtmg. residents for maintaining the

saimc.

Drinking water checle up Thiz will be casried oul in every | THNHE would assist in this

3 monthe and report would be
submitted to  Environment
department compliance
monitoring.

activity during operation
phase.

“leaning of overkead and

3 monits and repott would be
submittcd to  Environment
department compliance
momnitoring.

Thizwill he cavried ont in every

TNHR wnndd acgiet in rhio
activity  during  operation
phasc.

» It would be carried out in every

£ waawil.

¥ IGGDLGE;  CApCCilaly
before onset of monsocn
SE€ason

e & | v e
R

e e . R ) TR
[TT S I'll: wlasns AI'FIJ’ Wl UL L

the drainage depariment of
local municipality,

Air, Waler, Noise Assessimesnt

Tt would be carried omt as per
EC direction.

TNHB would carry out this
activity as per EC direction.




Compliance monitoring aad Tt would be carried out as per | TNHB would carry out this
reporting EC direction. activity as per EC direction.
|
DMP cost:

i

Fiic Figliting asm‘-::s {Spnmg S}i’m3 Fire
alarn, Poriable fre exinguishiers, Fire Taoks, Waicr
1 | lift pumps, Fire Hvdrant Cabinets with hose reels, 16.97 12.86
Fire Hydvantis pumps, Fire Lifis, Fire alarm, fire
Curtaing)
Disaster Management Kit (First Aid Facility, Stretcher,
A poriable bavery-powered radio, Flashlight and exira
Z | batieries, First aid kit and first aid manuai, Safeuy) U.0Z .20
shces, helmets, Hand gloves, fire mask, fire blanket,
Axe, Cutter)
Well-eguipped Centro! Room , CCTV 1.04 0.15
4 | 2 way Public announcement system (.05 0.03
£ Disasior mznagement h’ﬁi!‘li!]u I Resulents and 4
Security staff, Mock Exercise.
6 | Ligktening Arrestor 0.10 0.48
7 | Alternate sowree of power supply / D.G sets 1.78 1.88
8 i Flood Relaiming Well 6.7 -
Torai 16.66 i3.92

el
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WATER REQUIREMENT CALCULATION DURING OPERATIONAL PHASE

Blor.lkl - Commercial 5540
Black Il - Residential 212 90
Block ll - Residential 72 20
Visiters L B 10 910 1820
ol 7%6 303570 | 194760
| Total (KLD} 304 195

*Source: National Building Lode ZUi6

Fresh Water Reguiremant

F2MA 17T MY
LF T AuEmnr §

!

& ¥
Domestic — Teilet Flushing
{304 KLD) i (195 KiD)
273 KLD f 195 KI D
E— * ; : ¥ 3 e
Grey water Treastment Blant | Sewage Treabment Plant
(280 KLD) : (280 KLD)
N —-— :
Treated Grey water | __ 1}’ bﬂ izl Treated Sewage
{271 KLD) {183 KiD)
20 KLD : :
e e - WWateringRoad side  jo___.___ !
. ; Trees and QSR
L 4 : e Devalopment
Green beit | L. «340KIDY . |
davelcpment | —wnin Frosh \Water
i (2G KLD)

et Traatad hatasr
At vEt ey

Source - CMWSSB

WATER BALANCE CHART



WASTEWATER DISPOSAL BURING OPERATION PHASE

The waste water generated wiil be separately collected and treated iIn the Grey Water,
Treatment Plant anc Sewage Treatment Plant. Quantity of grey water and sewage generated
during oparational shase chall he 273 KLD and 185 KLD respectively. The arey water
generated witl be treated through Grey Water Treatment Plant of 286 KLD capacity and the
sewage generated will be treated thraugh Sewage Treatment Plant of capacity 200 KLD. The
treated grey water of 271 KLD will be utilized for Tailet Flushing (125 KLD) and Greenbeit
Development (20 KLD}, The excess treated grey water of 56 KLD and sewage of 193 KLD
totalling 249 KLD will be utilised for watering Road Side Trees, Parks and OSR Development.,

123

The commmitment letter from Greater Chennal Corporation for treated wastewater disposal
is aiso enclosad. .
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DLR P LICENEE FRCMEL FOP TATA CORENTHNE INGINECRS LIMITED CANGALORD O 212017 2 4212 P 1133 053201
¢) Forcommmines with nopolaticn: 153010 200 Iphd 4111 Out of the 150 1o 200 lifre per liead per day, 2
above 100 000 tegetber with 45 litre per read per day may be aken for fushing =
full flushing system reguiremenis and the remaining quanuly for other %
NOTE — The vulue of waler s apply given us 130 to 200 due domestic purposcs. r%
Lead per nuy bhs lip 135 1 ¥ ' 7.3 5
waaclsmmrd:ly o lmm::-?ﬁtn:ml\ i GT‘ af:wfi‘l}::x ‘:{ 4.1.2 Water Supply for Buildings Other than Residarces -
Groigs (LIC) und Ecenomivally Weaker Seutlon of Sedely  Minimum requirements for water supply for buildings z
(oS, depending ugon presal ing condions and 2l eier dhan residences siall be in acenrdanee with Trbile 1. 86
Table 1 Warer Requiraments for Buildings Odher than Residences 7
{Clause 4.1.2) &
sl Tope of Bulldlng Damtestic Flushing Tatal "%’;
Ko, Per Day Per Day Consumptiun s
Tius litre Per Dy o
{hwe o
13 ey ) ) 5 bl
B Factodes leclnding conrea: whese bath ros s e regquiied © be provided 30 per bzl 15 per huad 45 gerhend =
)y Facwries Ineluding caneer whicne no Dt noein: are cogaied b 20 pur i 13 pu o 30 o B rj
[ir il i
W) Hospial Texeluding iy asd kiiches] (see Nate2) %
a) Wanber cf beds ant exeecding (M 230 per head 111} per bead 240 per head i
b} Namber of beds exccoding 130 100 perisad 150 per ol 430 per head =3
€) Cur paticnt <epatmagal (0TI 10 per hoad 3 per bend 15 pev head "
Wy Meiees' Aemud sod deodicel gl SOperhosd 35 por b 135 pew e =
¥)  Hestels 00 pex haud 45 per head 135 pur head -
) 2lcte. fup 1o 3 sir aehodng landiy, ko, calfand watorbodica 130 perboad 50 perlicad 180 pec Beud 3
Vi) T—Iu;m 1+ s@e anc above) excluding lacndry, kinden, Siaffaind water 261l per head  £40 per liead 370 pes heod :
aedis 4
wiii)  Ofievs Gnclediog cantees] perhesd 20 per bead 45 per head g
)y Restoannts gad 1o od eoon ioeludinge st requiromint for Kichen: 3
a) Requrss 55 persent 15 pur st F0per geit =
%) Food oust 35 pes sem 1) per seat 33 per seit o
) Chibhouse PSporhesd 20 perbead 43 per head =
x}  Stadivms 1 per heurd & et Bl 1) per head =
21 Cmertas, concert el dnd feates ind malnples 3 per g 14 e seAr 15 per sear i
X6}  SchoblBdacatonal instibitians: a
a3 Withau beanting facdives 23 per hesd 24 per neag #3 per head o
b With brarding lac s o perbeaa 45 por hoad 133 per el fe
xiv)  Skoppingané raafl aad :
a) Smf¥ 23 per bead 10 pey Bead 43 per liead =
by Visizors 5 per head 10 par heag 15 per hieal =
x¥)  Traffic iesminal siaticng {cee Mates 3 and 4] =
a) Almors 40 per head 24 por head 70 per kead =
b} Bty slations Juayiossd vt b b ing Gl Spperbeed 30 per bt 70 prer beemd L
<) Ratlway shione Juecaens) withou: Suhine iy 38 par hagd 15 per head 45 per hand :-.5;
o) Ratleray St ons Jaer iaclin g wii budieg fnling 13 pes et 20 gt e <3 per i 3
v} Railway Starons {Imomuliate] withoo: athing faviEly 13 per head 10 per head 23 per head ﬁ
3 Imesuso Bez wrminebs 25 per ead 20 per head 45 per bead 2y
23 Intrazime 3us Tormbulsro Satiens pechead 3 perheae 13 per head &
o=
NOTES &
1 For caloulating waer dencnd for vigiiers, sonsumption of 15 litre per hepé per day may be mhen, 5
2T veter demsal nchdes sequiremend of puticods. micaeanes, visitors snd stafi. Addisiona! warer demam) Eor Eirchen, laiedey ang 2
hinicul water shall B conmpaml 25 per sty negwitceees, E
3 The musmhee et porions <hall be devrmined by svcoime nomber ot mosacpyens handlod by aaunss, with dus considerations given in =
the stalT and veadars whn ore caing tiese el e, ?3-:
4 Camsideration should be shven for scasonul wverss: pris reyquicements. ‘?
5 The lwspitals may bz categorized 05 Caezory A (25 1o 50 bedsh, Caegery B (51 w0 100 beds), Caregery © {107 10 380 beds), e
Crtegory D (301 1o 500} ned Cutage-y B 574 to 530 heds). §
b
pesd
X MATICNAL BUILDING LODEQP BIDIA 2015 2
g



DESICN BASIS & TREATED W L

CHARACTERISTICS OF GREY WATER:

We have considered the following parameters to design the above system based on the
informetion provided by yvou. Any cnanges in the waler guaiiy will affect the piant
performance,

SINo | Parameters Unit | Design Considerations
1 Binlogical Oxyzen Demand, BOD mg/1 45 - 330
2 | Total Suspended Selids, 1'SS mg/l 40 - 340
3 |pH | mg/l 6.5- 8.5
INFLUENT FLOW DATA

Flow rate, pressure and temperature required at the inlet of the equipment

| SINa | Parameters Unit Design Cansiderations
1 Average Design flow rate m3/day 280
2 | Neof Reactors / Bzsins f 2
3 | NoofBatches 3
4 Average Flow ratz Per Basin m3/hr 50(Rounded off)
5 Inlet Pressure Bar By Gravity to Screening
& | Temperahire DegC 22=35*
7 | Design Bioreactor Temperature DegC | 22 - 35*

* Client shall he conforia the Assunied Values

TREATED WATER QUALITY
SINo @ Parameters Unit Design Concentration
1 Riolegical Cxygen Demand, BOD mg/i <20
2 | Total Suspended Soiids, TSS mg/I <30
3 |pH i 65-85

e The Water analysis is no worse than that provided for design the system,
s The Plant is operated ssrictly in accordance with the aperating instructions heing furnished
by us.

Design Datails for GWTP - 280 KLD {SBR) " Page?z




ANNEXUIRE - 11

The raw Effluent is collected in the collection sump. Then it is pumped to the aeration tank, The
aeration tank is provided with the fne bubble diffusers which will produce fine bubble through
an air blower. Effective oxidation of ROD/COD happens. The Effluent is treated in batched and

has the necessary instruments {or the sequential operation. The process Is as explained below;

infiuent
waslewater L
x Mixin et
e + Asrabion HEAGT
Wastﬁ AP AN P
sludge {w
TN {1 S L AN TR AL
x MExing ‘iw o, = Mixing
t Asration " -7 ¥ F =Aeration
SECANT L S SETTLE
Trested p SURIIL "N i ———
wasiewatar pravemaes -
- Mixing - Mixing
- Asrafion ~ Apration
Maor Phoees of the SBR opasations! cyels
BA TMENT PROCESS

The operation of an SBR is based on a fill-and-draw princinle, which consists of five stens—fills,

react, settis, decant, and idle, These steps can be altered for different operational applications.

280KLD (SBR) ) " Page3
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EILL

During the Hil phase, the basin recsjves influent wastewater. The influent brings food to the
microbes in the activated sludge, creating an environment for hiochemical reactions to take

place,

REACT

This phase allows for further reduction or “polishing” of wastewater parameters, During this
phase, no wastewater enters the basin and the mechanical mixing and aeration units are on.
Because there are no additioral voiume and organic icadings, the rate of organic removal

increases dramatically. Most of the earbonaceous BOD removal occurs in the react phase.

Design Details for GWTT - 280 KLD {SBR) rage ¥
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SETTLE

“ Buring this phase, activated sludge is allowed to settle under quiescent conditions—no flow |
II enters the basin and no zeration and mixing takes place. The activated sludge tends to settle as
a flocculent mass, Jorming a distinctive interface with the clear supernatant. The sludge mass is
called the sitdge blanket. This phase i a critical part of the cyde, because If the sulids do not
seitie rapidly, some sludge can be drawn off during the subsequent decant phase and thereby

dearads effluent guality.

DECANT / DRAW

During tais phase, a decanter is used to remove the clear supernatant effluent. Once the settle
phase is complete, a signal is sent to the decanter to iitiare the opening of an effluent-
discharge valve. There are floating and fixed-arm decanters, Floating decanters maintain the
inlet orifice slightly belcw the water surface to minimize the removal of solids in the effluent
removed during the decant phase, Floating decanters offer the operator flexibility to vary fill
and draw volumes. Fixed-arn) decanters aie less expensive and can be designed to allow the

Operator o lower or raise the level of the decanter. It is optimal that the decanted volume is the
same as the volume that enters the basin during the i}l phase. It is also important that no
surface foam er scum is decanted. The verticai distance frem tha decanter to the bottom of the

tank should be maximized to aveid disturbing the settied hiomass,

IDLE

This step occurs belween the decant and the fill phases, The time varies, based on the influent

flow rate and the operating strategy. During this phase, a small ameunt of activated sludge at

the bottom of the SBR basin is pumped out—a process called wasting.




TERTIARY TREATMENT:

The clear water overflowing frem the secondary treated sewage is collected in a tank called
clarified water Tank, This water is generally have desired characteristics required for water to

be used on irrigation land with 92-95% of BODS removed.

However, for reuse and reclamation of treated water for landscaping, gardening, A/c- make up
and toilet flushing the tertiary treatment Is carried out with the foliowing units, for further

veduction in TS5, BODE, adouirand colour.

PRESSURE SAND FILTER [PSE]:

The weated effluent frem the sump is pumped to pressure sand fiiter. This is a pressure vessei
equipped with a perforated under drain plated, fiitered with poiystyrene strainers filied with
fllter media comprising of graded gravel / sand. The suspended particulars are arrested and the

clean fiitered water coming out form pressure sand filter is led to ACF filter for further

reatment,
ACTIVATED CARBON FILTER [ACF):

The filter water from the PSF nasses through the activated carbon flter, which is again a
vertical pressure vessel eguipped with perforated plate with polystyrene strainers at the
hottam and top nerfarated hrass strainers, In between is the filter media comprising of 900-

1000 mm activated carbon granules over a bed of graded gravel,

in ACT any odour and to certain extent colouy in the wastewater is absorbed by the carbon and

the filter water is absolutely sparklingly clear.

CHLORINATION:

A on iine chiarinator is provided at the putlet of the ACF, on switching it on it automatically
injects the hypochlorite solution into the filter water coming out of ACF at desired rate, this
hypochlorite solution acts as a disinfectant in the filter water and thus ensuring filtered water

is harmless for skin of the persons who come in contact with it.

Design Details for GWTP - 288 KLD {SBR) Page 6
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EX UDGE DIS

The settled activated sludge from SBR Tank is sent to Sludge holding tank / Sludge drying bed,

The excess sludge generated is sent to filter press /sludge drying beds where dried sludge is
produced. Such dried sludge i pood manure and used for plant and trees,

r 7 H iy

After chlorination the treatzd and filtered water is collected in Treated water Storage Tank

{TWST) and further pumped to Gardening,

Design Details for CWTP - 200 RLD (SBR] cage 7
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NNEXURE - 111
STP - PROCESS FLOW DIAGRAM
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Detailed Specification for Eguipment:

1. Bar Screen

: DESCRIPTION

i Quantity 1 Ng,
Size 900 x 900 mm
Type Flat screen
M.0.C S8 304

2. 0il Skimmer Mechanism for Kitchen Waste Water

Description

Quantity 1 Na.

0li Removal il LFH

Type Belt type

Belt Size 100 mm (W) x2500 mm(D) _—
Phase Three

| MOC of Top & Bottom
Roller

MS Powder Coated

MOCofBelt

cophvllic Polymer

3. Raw Effluent transfer pump

DESCRIPTION

Quantity Z Nos. [1W+185]

Capacity 50 m3/Hr

liead 3-10M

Type Vertical Submersikle Neon cutter pump
! MOC of Collertion tank

RCC (Client Scope)

4, Agitator for Flash mixer

| BESCRIPTION i
| Quantity 1 No.
MOQC of tank RCC [Client Scope)

el e

™ o S 1
u:aisu betzils for CWTP - 28
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5. Agitator for Flocullator
DESCRIPTION
Quantilty i No.
MOC of tank RCC (Client Scope)
 Agltator
Qty 1Na
{ MOC of agitator MSFRP / 55 304
6. Alum dosing pump & tank
Descripion [
Quantity of Pump 1 No.
Dosing flow range 0-25LPH
Type of Pump Mechanical Diaphragm Pump
Warking pressure 3.5 Ke/ecm?
MOC of Dasing Pump PF
Qty, of Dosing Tank 1 No.
Capacity of Dosing Tank 100 Ltrs,
MOC of Dosing Tank HDPE

7. Lime dosing pump & tank

Description
{Quaniitv of Pump 1 N,
Doslilg Jow raiige =00 LPIL
Type of Pump Mechanical Diaphragm Pumyp
Working pressure 3.5 Kg/em?
MOC of Dosing Pump Pr
Qty, of Doging Tank 1 Mg, E
Capacity of Dosing Tank 100 Lirs.
MOL of Dosing Tank HOPE
8. Poly dasing pump & tank
| Description '
i Quantity of Punmip 1 No.
Dosing fiow range 0-25LPH
Type of Pump Mechanical Diaphragm Pump
Working pressure 30 Kaflem?
MOC of Dosing Pump PP
E Qty. of Dosing Tank 1 Ne.
’ Capacity of Dosing Tank | 109 Ltrs. H
MOC of Dosing Tank HDPE [

i Tiofnila S SVUTR 00 I R 00N ca et
Gesign Lstans o GWTT - 200 XLD {SBRj Page id




9. Air Blower for CT, SBR & §HT Tank

DESCRIPTION

Quantity 2 Nos. (1W +1S)

Capacity 300 w3/ Tir

Head 5M

Type Rozary twin ‘nhe

Type of Drive V Belt Drive

Tyne of Motor Squirrel Cage Induction
Motor

MOC i

10. Diffused Air System for Aeration Tank

a. Coarse Buhble Diffuser for CT & SHT

DESCRIPTION |

Quantity ' 1Lat. _
Size 9{ Dia x BUO mm iong
Type Fixed

b. Fine Pore Diffusers for SBR Tank

DESCRIPTION

Quantity 1 Lot

Size 90 Diz x 1000 mm lona
Type Fixed

11. Decanter Mechanism (Motorized Actuated Butterfly Valve)

DESCRIPTION

Quantity 2 NHos.

Capacity 58 m*/Hr

MocC Ci

Type Motorized Actuated
12. Return Slndge Pump

DESCRIPTION _
i Quantity 4 Mes, [2W +28]
| Capacity 15 m3/Hr

Head 9 - 10 mirs

MOC Cl

Type Submersibie pump, Nan

Cutter

Design Detais for SWTP

-23

¢ KLU (SBR}
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13. Chlorine Dosing System

DESCRIPTION

Dosing flow range 0ta & LPH

gy 1 0.

Min, Actuating Pressure 0.3Kg/cm?

Max. Working pressure 5 Kgfem?

Max, Temperature 50 C

Dosing Tank | 100 Lers, — 1 No. BDPE

14, Filter Feed Pum

™
i ™ Sasampe

DESCRIPTION

Quantity 2 Nes. [TW+15)

Capacity 17 m3/Hr

Head 36-35M

Type | Harizontal Monobloc pump
MOC  CastIron

15, Pressure Sand Filier

DESCRIPTION 1

Guantity 1 Nn.

Flow 17 m3/Hr

Diia 1500 iwin

HOS 1500 mm

Butterfly Valve 2.5 Inch, MOC: CI

Backwash Durazion Once in 4 hours

Filterina Madia Pahhlas & %and
'y M.O.C Milc Steel Enamel Painted
16, Activated Carbon Filter

DESCRIPTION

Quantity 1 Xo.

Fiow 17 ms/Hr

Dia 1500 mm

HOS 1500 mm

Butteifly Valve 2.5 linch, MOC: (]

Backwash Duration Onze in £ haurs

Filtering Media Pehkles & Activated Carbon

M.0.C Mild Steel Enamel Painted

Design Delails for CWTP - 280 §LD {SBR)
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17.Filter Press
DESCRIPTION
Type of Element PP, Recessed
Twne nf Delivery loge
Closing Device Power Pack
Plate size 610 X 610 mm
No, of Plates 12 Plates
No., of Chambers 11 Chamhers

18. Single Stage Helical Screw Pump

LESCRIPTION
(juantity 1 No.
Capacity 5000 LPH
| Head 60 M
19. Polymer Dasing {Gravity)
| DESCRIPTION
Dosing Tank 100 Lirs,
MOC HDPE
i Type Gravity
20, Elactromagnetic Flow meter (EMF)
{ DESCRIPTION
| Size B0 NB - AL Raw Sewage
pump outlet - 1 No & 50 NB
= At ACF Qutlet - 1 No
Type ' Full bore
Flange | Mild stes]
Elecivode 853216
Lining ' Rubber
Qutput RS 485
Raw sewapge flow rate 60 m3 /hr
ACF putist flow rate 30 m3/hr
Make : Aster

21, Drain Pit Pump

DESCRIPTION

Giianticy 2 Nops. (W +15)

Capacity 30000 LPH

Head . 8-10M

MOocC Ll

Type Vertical Submersible Pump

o

™
L

sign Details for CWTP - 280 KLD {SBR)
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144

SNO DESCRIPTIGN QTY |
1 UPVC Piping & Fittings for Al Water Lines ——
2 MS Class ‘B’ Piping & Fittings for Air line it
ELECTRICALS
S.NO, ELECTRICALS DESCRIPTION QTY
All interconnecting eables and cable tray
q o~ o
1 Cables & Cakle Tray {Within the plant room area iLot
Fioor standing, Non Compartmentalized
2 Electrical Contrel  PLC Roged Panel for gll numps, blowsrs 1N
Panel -STP  within the °
:Plant room area
INSTRUMENTATION LIST
SNO DESCRIPTION QTY
4 Level switch for Collection Tank, Filter feed tank and Treated 3 Nos,
water tank
: 1Lot
z Pressure Gauges for 2l pumps & Blowers

M- ™ L Py ra
uc.‘n;gﬁ petains oy GWT

T _ oan
I~ auv
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EXURE - Vi

CICITY Nareywrpy
Ligw AR WY UIM{S

The following civil werks shal’ be in Client Scope. (Tentative)

Sl No Unit Size ° 280 m?/day capacity Quantity
_ i. | Bar Screen Chamber 0.9G Cum iNuo,
I~ 2. | CHl & Grozse Chamber © 72.00 Cum Mg,
3. | Collection Tank 140.00 Cum 1Na.
4. | Flash Mixer Tank 5.00 Cum 1Ne.
5. | Flocullater Tank 20.00 Cum 1Ne.
6. | SBR Tank-1 115 Cum 1Mo,
7. 1SBRTanit- 1l 115 Cum 1Na,
8. | Filter Feed Tark 100 Cum 1 No.
9 | Shidge Heldlss Tanl 50 Cam iNs,
10, | Treatzd Water tank 160 Cum 1 Na,
11, |Civil Platform  for  Pumps, - 1 Na,
Blowears, Filters & Panel

Design Details for GWTP - 280 KLD (SBR) Page 15
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CHARACTTIRISTICS OF RAW SEWAGE:

We have considered the following parameters to design the above system based on the
information provided by youw. Any changes in the water quality will affect the plant
performance,

SiNo | Farameters Unit Design Considerations |
1 Biological Oxyger Demeand, BOD mg/1 350
2 Chemical Oxygen Demand, COD mg/i 450
3 Total Suspended Solids, TSS mg/1 200
4 [pH N mg/] 6.5-85 ;
INFLUENT FLOW DATA

Flow rate, pressure and temperature required at the inlet of the equipment

SINo | Parameters Unit Design Considerations
1 Average Design flow rate m3/day 200
2 No of Reactors [ Basins s N
3 NoofBatches | 3
4 Average Flow rate Per Basin m3 /hr 35(Rounded Off}
5 Inlet Pressure Bar By Gravity to Screening
6 Temperamure DegC 22 -35*%
| 7 |Design Bioreactor Temperature Deg C 22-35*

* Cliant shail be conform the Assumed Values

TREATED WATER QUALITY
S51Ne | Parameters Unit Design Concentration
1 Biclagical Oxygen Demand, BOD mg/l <20
2 Chemical Oxygen Demand, COD me /1 <100 !l
2 Tntal Susnended Solids, T3S mg /1 <30 li
4 | pH 6.5-85
e The Water analysis is no worse than that provided for design the system,
= The Flantis operated strictly in accordance with the operating instructions being furnished
by us. H
Design Details for STP - 200 KLD [SBR) & UF — 150 KLD "~ Poge2 I
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PROUESS DESCRIPTION

The raw sewage is collected in the collecticn sump. Then it is pumped to the aeration tank. The
aeratlon tank is provided with the fine bubble diffusers which will praduce fine bubble through
an air blower, Effective oxidation of ECD/COD happens, The sewage is treated in batched and

has the necessary instruments for the sequential operation. The process is as explained below:

= Mixing i L A, = Hlixing
= Apration - F 2 {f + Agration
DECANT B T SETTLE
Treated % Npem B
waslewatar . ' v v

4

- Mixing - Bixing
- Agration - Agration

imor Phazos of the SER opemiicral oycle

DASIC TREATMENT PROCESS

Design Details for 5TP - 200 KLD (SBRj&UP-150KLD  Page3




149

- . —
[l P R
el

e g

il

- Kl

e

FILL

During the fill phase, the basin receives infiuent wastewater. The influent brings food to the
microbes in the activatad sludge, creating an enviranment tor biochemical reactions to take

place,

REACT

This phase allows for further reduction or “polishing” of wastewater parameters. During this
phase, ne wastewater enters the basin and the mechanical mizing and aeration units are on.
Because there are no acdditional voiume and organic ioadings, the rate of organic removal

Increases dranatically. Most of the rarbonaceous BOD removal oceurs in the react phase.

Cesign Detalis for STP - 200 KLD (SBRy & UF - 15D HLD Page 4 1




SETTLE

During this phase, activated shudge Is allewed to settle under guiescent conditlons—nd flow
enters the basin and no aeration and mixing tzkes place. The activated sludge tends to settle as
a flacculent mass, forming a distinctive interfzce with the dlear supernatant. The sludge mass is
catled the studge blanket. This phase is 2 criticai pait of the cvdly, becanse if te solids do not
settle rapidly, some sludgs can be drawn off during the subsequent decant phase and thereby
degrada affluent quality. '

DECANT / DRAW

During this phase, a decanter is used to remove the clear supernatant effluent. Once the settle
phase is complete, 2 signal is sent to the decanter to initiate the opening of an effluent-
discharge va.ve, There are floating and fixed-arm decanters. Floating decanters maintain the
inlet orifice slightly below the water surface to minimize the removal of solids in the effluent
rerioved during the decant phease. Floating decanters offer the operator flexibility to vary BiIf
and draw volumes, Fixed-arm decanters aie less expensive and can be designed to allow the

Operator to lower or raise the fevel of the decanter:, It is optimal that the decanted volume is the
same as the volume that enters the basin during the fill phase. It is also important that no
surface foarn or scum is decanted. The verticai distance from the decanter to the botiom of the

tank should be maximized to avoid disturhing the settied biomass.

1D

This step occurs between the decant and the fill phases, The time varies, based on the influent
flow rate and the oparating strategy. During this phase, a small amount of actvated sludge at

the bottom of the SBR basin is pumped out—a process called wasting

Design Details for STP - 200 KLD (5ER} & UF - 300 KLD Mage 5
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The clear water overflowing from the secandary treated sewage is collected in a tank called 1
clarified water Tank. This water is generally have desired characteristics requirad for water to
be used on irrigation iand with 92-95% of BODS remaved,

However, for reuse and reclamation of treated water for landscaping, gardening, A/c- make up
and toilet flushing the tertiary treatment is carried out with the following units, for further
reduction in TS5, BODG, odour and calour.

The wreated effiuent from the sump is pumped to pressure sand filter. This is a pressure vessel
equipped with a perfarated under drain plated, filtered with polystyrene strainers filled with

the

Tgraded grevel / sand, The suspended particuls

L

3]
L

arc arroste

T e

clean filtered water coming out form pressure sand filter is led to ACF filter for further
treatment.

ACTIVATED CARBON FILTER {ACFY: |
The filter water from the PSF passes chrough the activated carbon filter, which is again a I

vertical pressure vessel equipped with perforated plate with polystyrene strainers at the

bottam ang {op perforated hrass strainers. In hetween is the filter madia comprising of 300-

1000 mm activated carbon granules over a bed of graded gravel.

In ACF any odour anc to certzin extent colour in the wastewater is absorbed by the carbon and

the filter water is absohitely sparklingly clear.

CHLORINATION:

A on line chlorinator is provided at the outlet of the ACF, on switching it on it automatically
injects the hypochlorite solution into the filter water coming out of ACF at desired rate, this
hypochlerite solution acts as z disinfectant in the filter water and thus ensuring filtered water

is harmless for skin of the persons who come in contact with it.

D-:mau o&ans for 870 - 200 KLD (SBR} & UF - 130 KLD Page &
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UV SYSTEM:

UV technology has been trustsd as a safe, cost-effective way to purify water and eliminate
harmful microorganisms. [t is a proven EPA endorsed technology that is currently being used

by thousands of cities, bottled water manufacturers and homeowners around the world.

Chemieal free: UV provides water purification without the addition of harmful chemicals such
as chlorine. It also avoids the potential of generating harmful chemical disinfection by products.
Recent EPA guidelines ave forcirg cities across the United States to reduce ov eliminate the use

of chlorine for exactly this reason.

Taste & odor free: UV does not change the taste, odor ar color of the water.

More cffective than chlotine: Urlike chlorine, UV systems are effective against both
Cryptosporidivm and Giardia,

Compact and easy to maintain: UV svstems will occupy minimal amouttt of space with the

L anly maintenance being replacement of lamp after prescribed running hours,

EXCESS SLUDGE DISFOSAL:

The settled activated sludge from S3R Tank is sent to Sludge holding tank / Sludge drying bed.

The excess sludge generated is sent to filter press /sludge drying heds where dried sludge is

produced. Such dried sludge is good manure and used for plani and trees.

TREATED WATER TANK:

After chlorination and UV disinfection the treated and filtered water is collected in Treated
water Storage Tank [TWST] and further pumped to Ultra Filtration Plant.

(SER) & U

T-150 Ko Page 7
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TECHNICAL SPECIFICATIONS

Detailed Specification for Equipment:

1. Bar Screen

DESCRIPTION |
Quantity 1 No. L
Size 900 x 900 mim
Tyne Flat screen
M.O.C 35304
2. Raw Sewage Transfer Pump
DESCRIPTION
Qty. 2 Nos. [1W +18]
Each Flow 35 m3/Hr ]
Head 8-10M
MOC Cast ron
Type Submersible pamp

3. Air Blower for EQT, SBR & 5HT Tani

! DESCRIPTION '
Quantity | 2 Nos. (1W +15)
Capacity | 220 m3/Hr
Head 5M
Type | Rotary twin lobe
Type of Drive Y Belt Drive
Type of Motor : Souirrel Caze Indurtion
Mptor
MOC Ci
4, Diffiased Aiv Syvsieis for Aeration Tank

DESCRIPTION

Quantity 1 Lot

Size 90 Dia x 800 irm long
Tvpe Fixed

154
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b. Fine Pore Diffusers for SBR Tank

DESCRIPTION | 1
Quantity | 1 Lot.

Size 20 Dia x 10€0 mim long

Type Fixed _

5. Decanter Mechanism (Motorized Actuated Rutierfly Valve)

DESCRIPTION
Quantity 2 Mok,
| Capacity 35 md/Hr
MODC Cl
Type Mozorized Actuated
6. Return Sludge Punip
DESURIE 11U
Quantity 4 Nos, [ZW +25)
Capacily 10 m3/Er i1
Head 8-10mirs
MOC Cl !
Tvpe Subimersible pump

7. Chiorine Dosing System

DESCRIPTION
Dosing flow range | Oto 4LPH
Gy | 1 No.

Min, Actucting Pressure | 0.3Kg/cm?
Max. Working pressure 5 Kg/fcm?

Max, Temperature 50C
Dasing Tank 200 Ltrs. - 1 No. HDPE
8. Filter Fead Pump
DESCRIPTION
Quantity 2 Nos. [1W +18)
Capacity 12 m3 Hr
Head 30-35M
Type Hnorizanzal Monobloc pump
| MGG Casc Irun |

Design Details for STP - 200 KLD (SBR} & UF - 150 KLD Page 10




9, Pressure Sand Filter

ﬁ\ AT BRSO CYDETR
@ TECMOG‘I’WT LTD.

| DESCRIPTION

Quantity 1 No.

Flow 12 m?/Hr

Dia 1300 mm

HOS 1500 mm

Butterfly Valve Z Inch, MOC: CI

Backwash Duration Once it 4 hours

Filtering Media Pebbles & Sand

M.O.C Mild Steel Enamel Painted
10, Activated Carbon Filter

DESCRIPTION

Quantity 1 No.

Flow 12 m3/Hr

Dia 1300 mm

HCS 1500 mm

Butterfly Valve 2 Inch, MOC: CI

Backwash Duration Once in 4 hours

Filtering Media Pebb_es & Activated Carbon

M.D.C . Milé Steel Enamel Painted

11. Filter Press

DESCRIPTION i

Type of Element P.P. Recessed
Type of Delivery Close

Closing Device Power pack
Plate size 610 X510 mm
Nao., of Plates 9 Plates

Na. of Chambears - § Chambers

12. Single Stage Belical Screw Pump

DESCRIPTION

Quantity 1 No.
Capacity 3000 LPH
Head 60 M

13. Poiviner Dosing (Gravity]

DESCRIPTION

Dosing Tank 100 Lers.
1. it - HDPE

Tyne Gravity

Design Details far & ZGG KLD [SE; 3}1' - 2oCRLbE

PngE 11
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14. Electromaguetic Flow meter (EMF) '

DESCRIPTION

Size 65 NB &S50 NB

Type Full bore

Flanhge Miid steel

Electrode 88316

Lining Rubber

Qutput RS 485 il
Location At Raw Sewage pump I

Gutiet -~ 14 No awd ACF
Ouilet - 1 No :

Raw sewage flow rate 35 m3/hr

ACF outlet flow rate 12 m3/hr

Make | Aster
1i5. UV Systein

DESCRIPTION |

Quantity i 1 No.

Capacity 1 12 m3/Hr

MOC SE3¢4

Powoer 1 Phasc, 240V, 50 Hz i

I

16. Drain Pit Pump

DESCRIPTION

Quantity 2 Nos. (1W +15)

Capacity | Z00G0 LPH

MOC Cl

Type Submersible Pump
Design Detatls for STP - 200 KL (SBR) & UPF - 158 KLD  Pagel2
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F - PROCESS DESCRIPTION

TREATED WATER TANK

After chlorination the weated and filtered water is collected in Treated water Storage Tank
(TWST) and further pumped to Ultra Filtration System.

UE SYSTEM PROCESS DESCRIPTIGN:

The filtered water from Treated water Scorage Tank (TWST) is then passed through the latest
state of the art ultra Jltration membranes for the reduction of SDI, colloidal particles and then
bacteriological contamination. The UF membranes selected are the unigue Mult bove
Membranes which has the highest mechanical strength than the single bore membranes. UF
membranes are designed with a flux of 40 - 45 LMH and the membranes are operated in Dead
End mode or Cross Flow, The backwash and the forward flush are let into the inlet of STP plant
for further treatment. The unit is sutomatic operated through a PLC based conirol panel. This

unit consists of Separate Cheniical cleaning system where Caustic and HCl chemical are used for

cleaning of UF membranes,

UF - PRO FLOW DIAGRAM

Activated carpon filter

.
ol

v

Treated Water Storage
Tanik

[ ursvsTem
| T

¥
UV Steriliser

.

‘[ WY & CL2 Dosing system

Besign Details for STP - 200 KLD (SBR} & UF - 150 KLE Fage 13

158




IGN BASIS
UF Feed flow - 14,00 m3 /hr (Rounded off)
UF Permeate flow - 12,50 m3/hr
UF System recavery - 0%,
UF Operating flux - 43 LMH
UF Membrane surfacearea- 324 M2

No of UF Membranes

3 Depends on UF membrane manufacturers.

Type of Operation o Cross Flow type
1. 1IF Feed Pump
| DESCRIPTION
Quantity 2 Nos. (1W +15}
Capacity 14 m3/Hr
Head 30 M
Tyoe = Horizoutal Ceittiifugal, Monobloc ]
MGC CastIron
Make : Kirloskar
Power [ SOHP /22 KW ;
2. Bag Filter for UF Feed
DESCRIPTION
Quantity 1 Mg,
Conscity 15 mi/Hr
| Type Bag Filter - 100 Microns
MOC of Housing 55304
2 UF Memhbrane
DESCRIPTION
(Quantiy 4ios
Tvpe n to Out
Membrane Flux 43 LMH
Total Membrane Area 324m2
MCC i Modified Pelvether Sulphonc

Design Details for

TP - 20C XLD {8BR) & UF - 150 KLE

-
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4, UF Raclkurach Pumn

DESCRIPTION |

Quantity | 2 Nos, [1W +15)

Capacity 5€.00 wm3/Hr

Head 30 M

Type Horizontal Centrifugal, Monobloc
MGC CastTiai

Mazke Kirloskar

Power | 10.00HP /75 KW

5. Caustic / Hypo Deosing System

DESCRIPTION
Dosing flow range Qto 65 LPH
Qty 1 No. (1W)
Worlang pressure 3.5 Kg/em?
Max. Temperature 536
Dasing Tank 120 Lis. - 1 Ne,
MOC of Desing Tank HDPE

G, HCL Dosing Systom
DESCRIPTION
Dosing flow range 0 te 85 LPH
Qty 1 No. (1W)
Warking pressure 3.5 Kg/fcm?

: May, Temperature 50C
Dosing Tatk 100 Lirs. - 1 No.
MOC of Dosing Tank HEDFE

7. UF Cleaning Pump

ESCRIPTICN

W(bluﬂnut}' 1 No. [1W)
Capacity 14 m3/Hr
Head 3B M
Type N Horizontal Centrifugal, Monokbloc
MOC of Pump. S5316
Cleaning Tank 500 Ltrs,
MOC of cleaning tank HDPE

- 200 KLD {SHRJ & UF- 150 KLD
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8, LUF Slrid

DESCRIPTION

M5 Fabricared sicid
Powder coated  with
required support,
Pneumatically Operated
Rutterfly Valves, Flow
meters and accesseries of
Ultra Filtration unit
coinpiete

i
i

|

1 Set,

9, Afr Compressor

DESCRIPTIDN

 Quantity

N,

Timna
LA

Suitzhle for providing air for Preumstic

operation

10, UV System

DESCRIPTION

Quantity

i Nao.

Capacity

= -
L |

iZ2.50 m3/Hr

MOC

55304

Power

1 Phase, 240V, 50 Hz

Design Detalls for5TP - 200K

LD (SER) & UP - 150 KLD
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' SNO DESCRIPTION QTY
1 UPVC Piping & Fittngs for All Water Lines e
ELECTRICALS & INSTRUMENTATIOD
S.NO. ELECTRICALS DESCRIPTION QTY
: Cabies & Cable Tray :111131Fe!;iun::ect:ng cables and cable tray 1 Lat
Within LIt Pidun TOOHL AT Ea
. Noi: Compartmentalized,
2 Electrical Contol |5y ¢ g2 ced Panel for UF 1 No
Panel - UF
3 Pressure Gauges for all pumps Lok
& Rota meter at 1iF Permeate, Gackwash & Cross fiow 3 Nos
IN H
SND DESCRIPTION Q7Y
" e : e 2 Nos.
) § Level switch for Equalization Tank and Treated water tank
1
Z  j Pressure Gauges for all pumps & Blowers -

162
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SNO DESCRIPTION QTY
i . 17,
1 UPVC ¥iping & ¥ittings for All Water Lines -
s e T 1 Lot
Z MS Class ‘B’ Piping & Fittings for Airline
ELECTRICALS
S.ND. . ELECTRICALS NESCRIPTION aTy
All interconnecting cables and cable tray
. ' e Within the plant room arca —
Floor standing, Non Compartmentalized
> Electrical Control  |PLE Based Panel for all pumps, hlowers i Ne
Panel -- §TP with {n the '
Piant room area
INSTRUMENTATION LIST
SHQ DESCRIPTICN QTyY
. b P e o e 5 S T — 4 Nos,
i Levei switch for Equalization Tank and Treated water tank
2 Prassure Gauges for all pumps & Blowers e

uESx5u, Dewils for S"P 2C0KLD LbBRﬂ‘ & Ll‘ o G ILD
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CIVIL WORKS

The following civil works shall be in Client Scope. (Tentative)

SL No Unit Size 200 m3/day capacity Quantity

t 1. | Screen Chamber 0.90 Cum 1No.

j 2. | Grit Chamber 21 Cum iNn.

é 3. | Equalization Tank 109 Cum 1No.
4. [SBRTark-I 85 Cum 1No.
S. | SBR Tank- Il 95 Cum 1No.
&. | Decanting Water Tank 70 Cum 1 Na.
7. | Sludge Holding Tank 35 Cum 1 No.
8. | UFFeed tank 75 Cum 1 No.
9. 1 UT Treated Water tank igocum ino.
10. | Civii Platform for Pumps, | - i 1No.

| Blowers, Filters & Fanel | ;

Design Details ﬁ:r STF‘ 20{} I{LB {SER} & UF - 150 KLD Page 15
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"”'Dw WA ELS ENGIN EER- il

CHENNAI METROPOLITAN WATER SUPPLY AND SEWERA!
No. 1, Pumping Station Road, Chintadripet, Chennai-600 002,

e New No.227, Il Avenue, Near 12" Main Raad,

Anna Nanar, Chennai-40.

EE N Lt L¥ /)

Epy
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5 BOARD

P rEp—————

Lr.No. CMWSSB/Area VIIKEPL /2020 Dated: 17.11.2020

To

K. Ravichandran, B.E.,

The Executiva Enginesr & ADO,
Tamil Nadu Housing Beard,

Anns Nagar Division,
Thirumangalam Shopping Complex
Chennai - 800 101.

Respecled Sir,

Sub: CMWSSE = Area\ii ~ Dopot-100 - Providing water and sewer facility to proposed
Canstruction of mixed use residential buliding at s.ne:2, Biock no:4 of Arumbakkam
Village — Egmore ~Nungambakkam Taluk- Chennai District — Requisition of water
supply and disposal of sewage ~ In Principal approval cbiained from Management
Commitise -Reg.

Bef: 1.Lr ho: AND/PLO/B49/2016 Date 26.6.2020
2. CMWSSE/ Area VIl / Depot 100/202C Date. 87.08.2020
3. DDNQ: 516581 Dete. 27/08/2020 for Rs.1,18,000/-
£ MD eporoval copy, dated.17.11.2020 °

e ddkd i

Vifith reference o the 1% cited, the Managament Commitles has spproved ths
proposal of Tamid Nadu Housing board has proposed 16 construct the mixed use development
consisting of 2 commercial block [(2B+15422 floore} 2 Residential dwelling unite tofaliing blocks
{2B+P+18 iloors sach) wilh each 192 residential dweiling unils iolaiing of 304 unils ai s.no2
block no: 4 of Arumbakkam village, Egmore — Nugambakkam Taluk Chennai District. For the
zbove proposed residential huilding TNHB has requested consent letler for water suppiy of

350KLD znd far the dispesal of 230KLD sewage in the CMWSSB sewer system.

Hence. vou are hereby requesied o deposit of Rs. 4,70,05,400/- { Rupees Four
Crores Seven'y Lakhs Five thousand four hundred and sixty only) to CMWSSB at the earliest

Nungambakkam Taiuk- Chennai District.

]
L
f-?ﬁE/A ANGINEER-VIII

Scanned with CamScanner



“EAGENDA FOR MANAGEMENT COMMITTEE BY CIRCULATION

CMWSSB CS’O&M: A.rea—VIil -DAE 2’2 -Depaot 100 - prupnsed-

Aruwbakkam \.r;!laue a= Egmore - Nunrgambakkam Ta1uk- Cnennat

Nistrict - Requisiion of water suppiy &nd disposai of sewage — In
principal approval called for — furnished - approval — requested

regarding,

-pio-

The Tamil Nadu Housing board {TNHB), Chennai - 101 has proposed to
sonstruct the mixed use deveiopment consisting of a commercial block (2B+G+22 floors)
2 Residential dwetlling units tatalling blacks (2B+P+19 floors each) with each 152 residenlial
gwefing nnits 10talng of 304 ynte 8t & nac? hinck notd of Arumbakkam vilage, Egmare —
Nungambakkam Ta'uk Chennai Dislrict . For the above proposed residential bufiding TNHE
has requesied conseni ietter for waier supply of 350KI.D and for the disposal of 280KLD

sewage n the CMWSSE sewsr system,

Rasad or the abave, it has bhesr roguested to remit an amount of
Rs 1.00.0004 pius 18% GST o CMWSSE towards the processing fee sgrutinising the
proposal vide reference 2™ cited abova. Acecordingly the TNHB accepied and paid an
gmount of Rs 1.78.000/ (Rs 1.00.000 +18000 for GST) vide D.D.no 516591
Date: 27/08/202C ICIC| Bank and the same nas be2an remitied in to the CMWSSB Account

Accordingly it |s proposed 1o supply a 350KLD of treated water supply thrauah

the 100mm dedicaied main tappec from the 780mm Diz {eeder main available at ihe
poonamziiee Kigh Koad by provicing Aviik waler meier io moniter the sugply of water to the
consumer.

Regarding ihe disposa!l cof sewage, the tola! expectad quantity of sewaga

generatad from the 3 blecks of the propesed construction apartments is 2506 KLD. Hence it is

proposed to provide the 200mm Dia dedicaled sewer pumping main from the propesed site
io the koyambedu sewage irgaimsnt piaai iniet chamber.

The abcve two process are ta be carried oui as deposil work. The amount will
be deposited by TNHS to the CMWESE to meet the expanditure.

The board in its resolition no 26/2013 dated ‘13 3.2013 has authorized the
MENEgemsni Sommiice jor gving iN rmw'ur-'i_ approvai 7or the proposad construction
sezking approval from CMDA.

Scanned with CamScanner
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n these case, the "In principal approval” request his

1. To suppiy 350KLD of waler through the dedicated water main of 100mm Dia
tapping fram 750mm Dia water main aveilable at noonamalles high road,

2. Tc disposal of 280KLD of sewage generated frem proposed residential site of
TNHB pumped through 200mm Dia dedicated pumping main from proposed
fesidential sile to the koyambedu sewage treatment plant.
The subject s placed tefore the management committea under circulation for
approvai.
T ./
| L
Sacy-cum-G.M. mms\ns qy&vcmre
[S.No | Name of Ihe Dirgztor , Signature -
e e
f | Thiru 7. N Herinarsn.i.AS., 1 T o & 7
i 1 ! Managing Direciar, i kA =
i CivivwwSa1. { 1
D¢ T Prashushankar, | A.S,, i “
> Execulive Direclor, 3
CMWSSH, L -
Vi K Muthukumaraswamy MA, M.L., ' !
M.Sc.. M. Com. MBA.PGDLA, PGIRICA /f ~
Poa Acdl. Secretary ta Govt, ¢ o T
| *= Finarce Direclor/ !
1 Chiefl Conlroller of Finance ifc., @’@ :
| | CMWSSE. _ :
'i -I Thiru K Maduranayagam, BE, , i 2
] 4 \ [_qil‘.’ﬂ WSS l_r'fﬁl.-!ar ‘g{" Lo ! e o
i \C!‘JW&‘%B - E ;
%[ Thirg % Narasing;aﬁ;i ’ L RS
5 Chie! Enginecr {(O&M-i}, o =
; CMWSSE. b el W -
I { Thre R Gowvindarajalu, M.Sc., B.Ed., & '
| 5 Distrel Revenue Officer / { -4
i ! MRS Cengest r\éaﬁafjﬁf ",aﬁ ‘k“"ﬁf -
! | CMWSSI3

Scanned with CamScanner
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CHENNA! METROPOLITAN WATER SUPPLY AND SEWERAGE BOARD
ABSTRACT OF THE FOREGOING ESTIMATE
tame of Work: Praviding water and sewer fatiiity to proposed TNHE mixad
construction Apartments In Depot=100, Area-Vill
4
No. or Rala Amount
. Ll cr
S.No Description of works oy {Ra B Per o -
Provicing 200mm diz sawar simping main .
_ {0 proposed TNAS mixed construction
\ 1 |Apariments from P.H toad lo Koyvembedu 10443000.00
| laewage Treanisin Fland {Aj
Providing Waler Sugply te proposed TNHB
2 Mixed Construction Apartrrent at 557000.00
Paonamallee High Read (B)
\ ] lBUb-Tcia! {A+8) 44 AONANA NN
L =*= 3 - - -~ ¥ g & 0§ § AN
| 4 !Con_lfﬂoencies 2t 2 5% (approx) 275000001
! 5 lsub-Total 11275000.0¢
5  [Tools & Plsnis @3 % 112750.00
.e___.?.._d. TNLWE 1% . B | FEmm—— 112750,00
§  iPreparation of Estimals @ 2.5% 281275.00
¥ Supervision Charges @ 15% 1691250.00
0 jtow 13473625.00
11 Tat ol A8 sl
iAo @ o7 J08417.50
2 lsest@ o% 808417.50
i
\ s ‘Gmnd Total 15090480.00
[ﬂoad Cui Reswrstalion Charges 31500000.00
15 - s B

Al ot st e o it Wi
T

T S TR

R

1 OVULL U]

TOTAL

a7ags4se.oo)

{ Ruppes Four Crores Seventy Lakhs Five Thousand Four Hundred and Sixty Only )

£y U | o T
iv “\..1‘.1,‘1.:

£

et

Fa P

e

AREA ENGR-VIlI

" "Seanned with CamScanner
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To
Ennmanr £ ADD
H -

-~
Famge o=

1 he Execuinz

penrsias Eognest

Jose- Vil

TNHE Apna Nagar Disian

Thnenangalsm

Gesater Chenna Corporation

Chennal ~ 608 01

A6 Pula Avenge

Shenay Magar

Chenna: - 8040 030

Dated 16112020

22 VI C NO SPL 2020

ﬂﬁ’ :

Greater Chennat Corparatian — Zone Vit Drasion- 100 - Proposed Consiruciho
of mixed use development 8l 5 No 2. Block No 4 of Arumbakkam Village —

Treated Grey Water to e usad in the Division 100 Parks and nearby Anna Nagar

- Consent Leiler Furrrsied Reg

EESADD! Anna Nagar Division Letter No' ANDIpIn/85%i3018, Dated 15 11 2620

In Ihe reference cited letier. SE8ADOANNa Nagar Division has requesiad consent leiter
1at the yllization of excess Z90KLD Treated Grey Waler iowards the usage m the plantation of

e o e W oty v o
b

pians in the division 100 Saiks and nearby aieas (patw of Anng Nagar which & mamisned

tha Grealer Chernat Corporation: In this regard i is informied that Greater Channgt Comeratien
15 2scecung the yhization of Excess 250KLD Treated Grey Watar to tha respecive adiacan:
Diviston 100 and naarby areas from the 304 residential huiding &1 Arumbakkam Vilages and
necessary censenl 15 nereby issued as cequested The lrealed grey water shouid mest the
raquirement and specricalions as per norms i arder to make it fit for the piantalion usage

A =

Executive Engineer/Zone - 0B

g . \ d;‘i* Greater Chenng: Corperation
M.!-._'-v S

ke
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BUDGET FOR IMPLEMENTATION OF EMP

The cost to be implemented cn environmental management plan for both capital and
recurring phase,

Tanle - Fnvironmental Management Plan - Capital Coct

L
Hi' Description Quantity | Rate | Cost {lakhs)
1 | Solid Waste Management 42.3
Organic waste convertor 2 Nos 36
Civil 3
Dumper Bins 1
i) Bins of 50 {its with wheels {1 no/50 dweliings) - - 2.1
il] DUIMPET DINs with WIESL Of 2 CUiTi Capacity ohos | G.05 et
2 | Greenbelt Development ¥ 2
i) Sapiings and AssocCialed wWoiks 420 Hos | 400 1.8
il) Tree Guards 420 Nos | 400 1.4
3 | Energy Conservation measures 51
i)Solar street light 150 Nos | G.12 18
i) Solar Roofiop PV | 31.5
: iii) Installation Cost } - - 1.5
b 4 2 Rain wakar harveeting ' 79.45
RWH Sumps & Starm water drains - - 78
RWH Pits 29 Mos | 0.05 1.45
5 | Grey water treatment plant {280 KLE) 1 - 170
6 | Sewage Treatment Plant (200 KLD) 1 E 150
7 7 Dlesel Genavator 46
4 Nos, of DG Set (1500, 2000 KVA 2ach 2 Nos.) 4 Nos, 10 49
Stack with acoustic enclosure 4 Ros. 1.5 )
Total 541.95
Table - Environmental Management Plan - Budget {Operaticn)
5. |
N Description Qty Rate ®s.) | 95t
- 1-aniiaj
1 | Solid Waste Management 4
QOrganic waste Converter - - 1.0
Door to Door Lcllection -Garcage . .0
Maintenance " . 21
2 | Greenbeit developments i 3
Gardener & maintenance {1 Mo for evary Z 12000 i Z.88
2500sg. rmits)
3 | Sewage Treatment Plant (200 KLD) 12
Powear consumption cost B KW 8 5.1
! ¥ 22 hrs
i % 365 days




Man power cost ix12 16,500 3.9
manths
Consumalbiles / Chemicals pa
Miscellanecus 1
4 | Grey water Treatment Plant (280 KLD) 14
Power consumption cost 10 KW 8 6.5
% 22 hrs
x 365 days
Man onawrer cost %12 15,500 3.9
months
Corsumahies f Chemicals 3
Miscetlaneous 1
5 | Env. Monitoring 1.8
Sampling - waste water (once in month) 24 1250 0.3
Water - once in 3 manths (3 Nos ¥ 4} 12 2000 0.6
Air - once in 3 montks {4 Nos x 4) 1€ 3000 a5
MNoise - once in 3 manths (4 Nos x 4) 16 1000 C.1
DG Set {once in montk) 24 1400 0.3
6 | Rain water harvesting (maintenance) 1.6
7 | Disposal of treated waste water 36
Cost for disposal 38
§ | DG sets (maintenance) 19.32
Diesel Cost (During power off)} 11.52
Maintenance 4 10000 per 4. 80
4 month
wiail power Cusit 2X192 12,500 3.0
months
Total per Annum 91.72
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SOLID WASTE MANAGEMENT PLAN

SOLID WASTE GENERATION DETAIL

o '

Block | - Commercial 5540 0.2 1108

Block it - Residential 912 0.6 547

Block Il - Rasidential 912 0.6 547 -
Visitors 182 0.2 36
Total 7,546 2,239

Note: Quantity of per copita per day waste generation
1.3 - 1.4 ke far residentinl devslionment

0.05 - 0.2 kg for visitors.

1 Blodegradablé- 8% Organlﬁ Waste Converter

Mon-
z Biodegradabie 1,343 Authorized Recyclers

Diied & Used as manuie for greenbelt
| 3 STP Sludge 23 development

Note: As per NBC 2016, oui of total solid waste generated 40% - organic and 60% - inorganic

Wastes generaied frem the households will be segregated into Bic degradable waste and

mbim  die Aamcmdebla riamaka fa b s imam dhaald Fhas blaa mesrommendel e srmsaec b bies Tl
LRLSL R L UL’!UI.IGU!!- ViGhI e 111 LIl Il e (hdWll (Y Lidh WA WROHILIF SI0 DA pAeh) R Lélkid3. EEIL
wastes from such bins are collected separately on daily basis by the agency dealing in
coilection and disposal o7 garbage. The Bio degradable waste will be converted into manure

using OWC & utilized for greenbelt development. Tha non bio degradabie waste will be
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handed over to authorized recyclers and 5TF Sludee will be dried and utilized as manure for
greenbelt devclopment,

Organic Waste Converter:

Orvanic Waste Cotwerter (OWC) iy a compesiing inachine which is used o effectively
dispose of organic wastes (food waste and other biodegradable wastes) resutting in volume

[UR T TR S (SN R ] SRR I I gt S e TP PR
TR M Frudve 1HivW 17510 Yuulis Wi fipwde: mne il A wuLiee 2

vy =
o e W

organic manure which can be used instead of chemical fertilizer to gardening, landscaping
and agriculture purposes.

i Modei Capacity Dimension, mm | Power

" Compost 24-400 | 40C - 450 kes/day | 3300 x 1500 x 1500 | 17 Xw

Process of semi-autamatic campasting machine is as under:

- Raomrenation of <
s SenretaTaal e res e

« ~eeding of segregaied organic waste into composting machine.
» Shreddirg of waste and adding Bio-cuiture as Suggested.

» Processing of waste into compast machine

» Ready compost for use,

Salient features and advantages:

= Fully Automatic and ccmpact in size.
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Processes all types of crganic waste (kitchen waste, paper waste & garden

Volume reduction of organic weste into high quality compaost.
Ready ccrmpost in 24 haurs

Noiseiess, Cdarless, Mafntenance-free.

No harmful gases & pathogens.

P
]

Th ke cmmin Bmies = ot s cmd e ot PR ST S U TN (p—m—" - ; | JOC T .
fa e 8B LES k. } lﬂlgc E= R LELE1 ] RS, 0 3|JCI n, o I)'IJKJI LELIUHT LA RO R ies

in-house waste mzhagement reducing dependence on any outside agency.
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vl Sugply Buregs URDTR TEHOLILTRGE TROR!

a) Sarniration system for internal cleaning of
chures, with sarvinklers at every floor intake
level, with disinfectant clzaning, which may
preitrably be automatic i opzration,

bl Exhuustsvsiem with 25 wo 35 air chanpes per
hour;

¢y Digcharge ead fire resistant doar;

dy CThute may bs of masonry, R.C.C. pips,
ashestos gerasat pins or sWitpble nof-asnusive
material, preferably stmnless stzel 1L should
be rigid with smocth internal finish, kigh
duc:ility end atkali/acid resistant properties
{see also good precztice [3-3(2)]):

g1 Fire raling shall cumply widi 34,83 v Puid
‘Fire and Life 3ztely” of the Coce:

3 Dire sprinkiers shall be provided inside chie;

B)  Went shali b2 inftailed af (onT [Bval I ramove
foul smell and gases generared:

h}  Chite should discha:ga to wollex: divezity:

I} Mecessay salamation of the sysem r=ay be
planned te avoid malfenctios 2y manoad
QIETALIGIT, Sitd

K} All zare shall be tazen for ensuring
a:n.ssihili:.}' ta o chae for possors with

P L

ﬂlﬂdu’llu\.ﬁ. l I ulul.n.nhuﬁ e ﬂ‘wl.lluuu F= S TR Vs
2 higher than 700 mm apd diere shali be ¢
clear space of minimum 1 500 nm >
1 500 mimin £oct of the chule opening io gaic
easy access even [or persons using
wheelchairs. There may be bigh calour
epnirast provided around the chute opening
10 make it easy to idertify il The flooring in
fromt 07" the ok dpeérang may be fexturaily
liighly different from the rest of the Hoor.

433 Refiee Cailecting Chamhar

The col ection chamber may be located in ground fcor
or basement level, provided apprapriate arrangemen:
is made for drzinzge of the callection it by gravity
flow £ snsure (s dryness, &n appropriate ramp access
is provided for conveniont vomoval of zarbage fiom
the col ection pit, and satizfactory veniiiatian is
provided for escape of zas and adepr,

The fipor of the chambe: shell be nrovided with
drainage through a 130 mm ciamater trep and screen
ip preveat any solic meaters flowing ino the drain and
the drais sirall be conpectad tothe sewes Iine. The fioor
shalil bz finisked with sroooth hard surface for
roenvenicnt ch;gning,

Thae l'u..nnlﬂ af the cnl s chainler aced sartiond
TTLASTET SALaE pE e

i.ltmrﬂlwu under ihe buiiom fovel of garbaae chuis shali
be such that the garbage taley cen be cenverienily
placed,

TATVl O Tl
Binane ® o0 mews

SEECTION 1SDLIT WASTE MAMAGEMENT

The collectipn chamber shall be provided with
appropriate shutter o prevent acecss of scavenging
animals lilke cattle, dogs, cats and rafs,

4.3.4 Refire Collection Roam

The refise colieciion roont should be planned iy groand
or basement level with appropriafc ventilation and
praper dradiege, The room sheuld have accese for

"nl'\mll or h'ﬂ“ml ronefor nfgu'b:t\sel

4.1.5 See also utcepted standards [9-3(3)].

4.4 Dumb-Walier or Service Lift

In high rise buildings with more than 5 stareys,
eleciricaity eperated dumb-walkcrs may be used for
carrying domestic garbage in packeis or closed
containgrs, For handling of gribage by dumb-waitess

i | IR s sl b as ;l.u.ll Luem tiy ks
il vuullll.uu_b. - 5»4-.--.5-.- G e

provided cither &t ground fivor or bagsment fevet ané
the provisions of garbnge vellection chamber fur chate
as given in 4.3 shall epply.

3 ASSESSMENMT OF PER CAFITA WASTE
QUANTITY

5.1 For purpoeses of s Section, the following
municipal refuse gansrafion rates are recommended:

9] Residential refuse 0.3 1o 0.0dkg/capita/day

b) Commeicial refuge : 0.1 to 0.2 Kg/capitaiday

c] Srteetsweepings D415 o 0.2 ko/capita/
day

gy [Instimtional refuse : 0.05 w0 §2 Eglcapin’
day

Ot ot the tatzl sohd waste generated, 48 perocent may
be fmlces as ovgmue waste and U percent as morganic
waste. The knowledge of chermical chamacteristics of
wasle Is iImponant for selectling and desisming the wasie
processing and disposal facifities,

5.2 Thesc gencration rates are subject to considerable
sie-specific factors erd are required to be supported
by field data. The waste contains a high percentage of
ash aad fine vacth. The calorific value of Tndian solid
WEBLE YALICH UStWOTL 300 aud § DUV Ruuiisy dnd lic
density varics between 300 and 500 kpim®.

5.3 Other thae municipal solid waste, the following
types of waste may also be genersted inmrban centers:

a) fmdustital waste — Hazardous and non-
kazardoas waste from industrig! areas within
municipal Tomile,

bl Bio-medicul waste — Wasie from hospitals,
shmghier hoyses, etg,

c) Thermal power plani waste — Fly ash from
coai-based eleswricity gencrating planc wichin
nimaicipal limits.

URIRING SERVICVE INCLUDING R01L41 WASTE MANACEMERNT; — %

=~

MLOIRE M A2 NT 24212 PR [T 80 AU T AS) vl Liplp He A

B Beok Supply Bunaau GADER THE LHCENSE FROM 8IS #GR TATR TOMIS UL TING ENGIME LR LIATED - shtl

LIPREIED
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Fila No.

EhNAI METRCPOLITAN DEVELGPM U
- Thalamthu Natarajan Ewlding, No.1, Ganchi Inwin Road, Egmore,

Phone : 2RA14E5E Fax: 81-044-28548418

E-maik msemda@tn.gov.in
Wakb site: www.cmdachennai.gov.in

Nevalanmant Shavaeg L pter)

: CMDA/PP/HRB/NIDZOG/2020 Date : 08 Octoher. 2020

To

The Executive Engineer,
Tamil Nadu Housing Beard,
Anna Nagar Divisian, TNHEB Cemplex Bulding,

Thirumangalam, Chenna =40,

sirl

Sub: MDA ~ Arza Pians Unit —MSB {North} Civision ~ Planning Permission Application is for the construction of High

Hef:

Rize Commereiol clm BRezidaniz] Bro n I”‘lmmlmmp-nl‘ viz_ Blork = 1 - Moohia Rasement flonr + Gro lrl.d nor +
iz Ninors — CLommersiai Offics guiiding; Comiined Boubie Sasement fioar for Towar - 2 & 5, TOWEr — £ ; isi Tioor
lo 1Hin floor ~ Reswdential Tawer willh 152 Dwelling units; Tawer— 3 : isl floor io 18th flsor — Residentlal Tower
with 152 Dwailing wilis (Tosly 304 Dwelling unils) si Old S.Neos. 24511, 2, 3, 5. 25071, 2, 3.4, 5, §, 251, 252/2A,
T.&.ho2, Block Mo. 4 of Arumbakkam Village, Aminfikarai Taluk, Pronamallsa High Road, Greater Channai
Corporation, Chennai appliad by The Executive Enginesr & ADO, Tamil Nadu Housing Board, Anna Nagar

Division - Remittance of DC & Other Charges - Advice sent - Reg.

1} Planning Permission Asplication rcetives in 5CB Ne. CMDAPP/HRE/MN/ 0296/2020 4t 03.052020.
2} Agenda and Minuiee of 255th MSB Panel meeiing heid on 24.U6.202C.

3} AAI NOC received in NOC ID: CHEN/SOUTH/B/051220/ 457308 d1.26.06.2020 velid upto 24.056.2028
{Reguested Height: 85.35m).

} Tris oftics letier sver Mo, dt, 07 .07.2222.

»

4]
€
HH
§
i
]
-y
tx
-
]
é

+
¥
B} This office ieiter even iNo. dL07.08.2020 addressed Lo ine Government.
71 Governmant Letter {Ms) No. 124, H&LUD Depariment dt.15.08.2020.

3} Ap:)li:arﬁ Letter Nc. AND/PIg/68%2018 dt 21.08.2020 & 26.08.2020 enciosing revised pians and other required

8} Deputy Dirsdlor, District Survey DCeparimen: Letter Mz, E1/23232/2020 d+ 11.08.2020 anclesing FMEB Sketch for
T.5. Me. 3, Blok No. 4 of Armmbakkam villzge,

10) Minutss of Meeling taken by Chief Sacretary to Govarnment of Tamil Nadu on 08.09.2020,

Fage 1ol §
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The Planning Pormission applicat'on received for the Bulding - proposed construction of 1Ground Floor + 2Floor Assembly
1Parking + 3Floer Residential kuilding with 304 dwefling units @t Door No:0,Piot N, Address: Peonamalles High

Road Locality: Arimbakkam CHyTown:Channal In §.Na. 248 250 T8 Na 2 2 of Arumbakkem villadge within fhe limit of Greater
Chennei Corporalion Remittance of DC & Othar charges - DC advics Sent - Reg is under process. To process the applicalion
vau are requested to remit the following chargzs by separgle Demand Drafts of a Nalionalized Bank in Chennai City drawn in
favour of Memter-8scretary, CMDA, Chennai- 600 008, at Cash Counter (between 10.00 AM and 4.00 P.M) in CMDA and
nroduce the duglicate receipt lo the Area Plans Unit, CUDA_ Chennai-f (o) Paymant c2n ales be made through anline
Gaieway pevmernt of indusiand Sank In AC No. ' G0034 132188 {IFSC Code e, iNDBODD03ZE)  was sxamined and iayout
plan has been prepared fo satisfy tha Developmant Regulation requirements and appraved

Sl. No, |Charges Charges/Deposits already paid Amount to be remitted
i Rs.2,85,931 .00 Rt No
Scrliny Fees CNDA/FPIChi3173/2020,ct 20 September,
2020
H DT - CHW330 (For seweisd siea | 00 2 48,95 000,00
only} i RRESEEST
] | & A Charge Rs 5 RS 04 000 ON
1V Skeller Charges R=.12,18,50,000.00
V Flag Day Charg= {R=.500.00
Vi Bzlznae Scrufing Fees Rs.16,000.0C
Vil Devalopment chages for land pst
B¢, . And Deveiopment charges for RS 30,00, MRG0
] ihwilding per Sg. m.

180

The securily depasi is slso aceepiable n ihe Tform of 2ank Suaranize from any Scheduled bank having branch in Chennal
nierrapoiiian Arga, in the prescrbed format for the entire period of Pianning Fermissian,

Security Deposit s refundable amaunts wilhaut interesi an clzim, after issue of completion cerdificate by CMDA. If there is any
devistioniviclation/change of use of any part of /iwhole of the building/sile tc the approved plan security depaosit will ba forfaitad,
Further, if the securnity depesit pa‘d is not daimzd bafore ths expiry of five years from the data of paymant, the amount will sland

Tofateadt

refarence. Incass of default Security Danosit will be forfeited and action will be taken to put Up the display board,

a. No interes: shzll be colestad on payment received within one month (30 days) from the date of issue of the advise for
such payment.

b. Paymentracaived zfter 20 days from the dete of issue of this letter altracts inlerest at the rate of 12% perannum fie.
1% per month; Tar svery campistad month from the date of issug of his feter. This arount of interest shail be remiued
zlong with the charges.

c. infrestrucwrs snd Ameniiss Charces sheil be paid by the appiicant wiinin 30 days from the dais of recaipt of this
demand [etfer, fziling which in addilion to the InfrasTucture and Amenities Charges dug, &n interest et the rate of 13%
per annum for the amournt due shall te paid for sach day beyond the said 30 days upto & period of 20 days and beyond
that period cf 0 days, an Inter=st st e rate of 18% per annum for the amounl due shall be peid by the applicant.

d. Accounts Division shall work out the ‘'merest and collect ihe same along with the charges dua.

a. Noinfereel in coflectable for security depasit,
£ Nopenal Intersst shallbe collacizd on e Inlarect amount lavied fof the belsted payment of DG, D8R, Reg. Charges,
Demoiitior Charges and Perking Charges within 15 days rom ihe dale of remitianze of OC, U8R charges =ic

s gmes siw bl sms s wsssid s s sl sa sp
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g. Feor paymeanis of inferast recaivad efter 15 days, penal intsrest shall be collscted a8t the rate of 12% p.a

Tne papars wauld ba rettrned unapproved, if the paymant | not mada within 80 days from tha date of issus of this leiter.
You are alse regLested to comply the following:

A Fumish the lstler of your asceaptanse for the following condiions stipulated by wvintue of provigions avallabls ender
TMCD&BR - 2019 .-

1. The construction shall be undertaken as per sencticned plan only and no deviation frcm the plans should be made
without prlor sanction. Construction dong in deviation is Rable w be demolished.

It In cases of High Rise Building, Registered Developers (RD}, Reglistered Architects (RA), Registered Engineers [RE),
Registered Strustural Engireers (RSE), Regsiered Construction Engineers {RCE)} and Regislerad Quality Audiior
{ROA) ahell ne assaciated with the eonstruction work il il is cnmpistec.

Hl, The Dwner or Develcper shall compulsorily appoint a8 Construction Engineer for over all constant supervision of
construttlon werk or shte and such person gppointed shall not be sllowed to supervise more than one such site at a

Hma
L0 EH N

IV, The Registared Architact or Ragislared Enginser 2nd the struetural enginssr shall be rasponsinle for adharing ta he
provisions of the ralevant 2nd prevailing Indian Standard Spacifications including the National Building Code. Howaver
they will not he hald respansibls for tha sevara damaga or collapse that may naour under any naiural force going
beyond {heir design courses provided in the above seid Standards or National Building Code,

V. The Ragislared Archilesl or Engineer is sofely responsibia (or obisining Lhe ceelificele reguired under s ruie fom ihe
ranistersd prolessionals.

Vi. In the event of eny davislicns [he Regisered Architect or Engineer is the solely responsitle 1o bring it to the nolice of
CMDA.

V. The owner or developer shall submit an application o CMBA In the firs! sisge sfier somplelion of work up 1o plinth level

requesting for issue of order for contnuzneca of work,

VL. The owner or developer through the registered professional shall submit 1o the designated officer of CMDA a progress
certificaie in the given format &l she sizge of Flinth and last storey level along with structural inspection report as
providec.

BX ¥ the serviees of the Registoras Archilest or Enpinosr on record are forminsicd he shell inmedistcly inform CMDA
abeut his “errrinelion end he siage of work at which his gervices have been lerminaled. The Regisiered Archilest or
Engineer appointed =8 replacement of the praceding Registerad Architect or Enginger shall inform sbout his

e i s
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appolntment ok e Job anc Inform CMDA of any deviation that might have coourred on the slte with referoince to the
approved plan and the stage at which he is tzking over the charge.

X. The Registered Architect or Enginzer agpainted snall inform CMDA immedialely on termination of the services of the
ragistarad struclural engineer or record, registered consfruction engineer on recerd, or any changa of owner or
registered deve oper.

X} If during the constructon of fre building the owner or radistered developer [RD) or Ragistarad Architect an Raanrd {AR])
or Ragistered Enginser on record (ER}/ Recistarad Siructural Englnssr on Recard (SER] or Ragislerad Gac Technilsal
Engineer on record (GER) cr Regisered Sonslruction Engineer on Record (CER) ahd Registered ClunlllyAl.ld itor (QA)
ig changed, he shall intimate ¢ CMDA by 2 registerad istter that he was no langer responsible for the project, and the
construction shal bave to be suspendzd until “the new Owner or Regisieted Developer or Registered Archilect oh
Record (AR) etc,, undertakes the full resporsicil'ty for the project as prescribed in these rules and also in the farms.

K. A new owner or reg stered developer (RD) or Regstered Architect on Record (AR) or Registared Engineer on Record
(ER) or Regisiered Structural Enginser on Record [S:K) or Hegslered Ceo | echnical Engineer oh tecord (GER) and
Registores Construciion Ergincer on Record (CER) and Registored Guality Auditer (GA) shall inform the changs to
CMDA, znd before taking responsibilily as stated above,check as fo whelher the work already exscuisdis in
arcordance wits she Building Permil prariled by the sompetent aitharity. He or Ske may go ahead with the remaining
works ony after abtalning parmissicn with CMIA,

XNl|.Tha cwner or Power of Attorney Roldar or registarad davalopar or any othar parson who has acquired interest shall
subrmit applicaton in complzte shape for ssus of completion certificats actording to the norms prescribad in TNCDBR
Annsxure - XXIII.

XiV. The completian cerificate chall not be issued uniess the informadion is supplisd by e owner, daveloper, the regisiered
professionals cohcerned in the schedule 2e prescrited by the competent autherity from fime te tme.

XV,

g} Temporary connaction for walsr, electriclly or sewer, permitlad for the purpose cf facfiitaling the construclion,
ghall rat be alfowed lo corlinie 11 the pretises after completion of the buiiding corstruction,

Il Bls Asmssstiam o Hap aninim e ﬂ\ﬁna Pl et e id Honsm mse o la mdadaibes .‘.m-;&:mm Iind. shiltbs m Sncall Al ﬁuﬂ ta #n?.dc

L AoNNCoUEN W W e Ad | G b L b L My i da b Tk wdakd | M iy

wilhout the prior permission of ths aLirornly and without abisuing compigiion ¢anlificaie.

c] In case, tha usa is changed or unauthordsad construction is made, tha autharity is authorised to discontinue
suck set¥ices of cause discontiniance of such sefvice.

XV/|. On complatior of the corstruction the applicant shall intimate CMDA and shall not cceupy the building ar permit it o be
occupied until a completion certifcate is obianzd fram CMDA |

WU Whils the annlicant '-qglru annhhghnh far sornvics sspnactian cich oe Flnﬂl'rmh: Water SCunnhs Sewersrs ha shosdd

SR e e =t 2% e =ohLS SLY S e STy SPaREY Sy, SSWISIELS R ST

enclose a copy of tre complstion csnificals issued by CMDA along with his applicsion to the concamad
DensrimentBrard/iaancy,

XVELWhen the site uncer reference s tansfemed by way of salefleace or any other means to any person before
completicn of the conslruction, the perty shell inforrm CMDA of such transaction and also the neme and address of the
perscns ta whom thz site is transferrad immediataly after such transaction and shajl hind the purchaeer to thoza
condifions 1o the Planning Permiszion.

XX In tha Open sparce within the sits, reee should he planted and the existng treas prasarved o the sxtant possihis;

XX If there s any fzise slalement, auopression or any misrenregenietions of acts in the annlinant, planning permissian will
be lizhie for cancailzticn ard the dSevelopmen: made i any wiii be treated as unauthorized.

XXLThe new buildirg should have mosguito proof overhead tanks and wells.

Pzoed ofE
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XX1.The sanction will be ravo<ed, if the condilions mentioned above are not complied with.

¥R Raimyeiar conserval on mezsurss notified by CMVDA should be adhered o siricliy.

a) An Undertakdng 10 abide ths terms and cordiiions put forth by Police (Trafiic), DF&RS, AAl, I1AF & PWD in Rs.20/~
Stamp Paper duly notarized

bl Dedelle of tha srannsad davalapmeant duli fllad in the et snniosed for ds
Buiidings.

The issue of Panning Permizzion depends on the conmpliznce/fuifiment of the  condifionsl/paymeents stated above. Tha
acceptance by the Aulhority of the pre-payment of the Zevelcpment charge and ather cherges eto. shall not entifle the person to
the Planning Permission ouwt only refund of lhe Development Charge and ofher charges (excluding Scrutiny Fee) in cases of
refusal of the permission for ner- compliarce of the eenditions stated above or any of the provisions of TNCBADR - 2019, which
hes to be complied before getting the 2lanning permission or any other reason provided the construction is nol commenced and
claim for refund 's made by the applicant.

play at the cita In gaese of Winh Rica

You are alst ragquested o furnish the following particulars;

* Boundary as per Bite and as per #MB la be superimpezed and the difference in arez has tc be distinguished with
craper hatching.

» Genset in sethack spac= ia not parmseible.

= Basement fine 10 be ciearly shown in the site plan and sstback to be shown from the Basement line.
* Existing widih of Poonamallee High Road te se mentioned in the site plan,

= Site levels are to he properly indicated and filiing up details as per PWD to be mentioned clearly in the site plan,
Seclion & Eisyaiinn,

« Clsar height of SHlt floor to be mendonad In both saction & elavation of | ligh Rise Dulldings.

=Car& TW pething ers o bo omanood with regiirod pizin andih,

- Car & TW parking reeersad far Rhysically challanged zre to be properly indicated.

- Both Car and TW parking are ta be numbered procetly.

- Fire Escape Sigircase to e menlloned prapedy ‘n all the High Rise Buldings.

+ Unwanted Block imzges to be removed.

- Builcing dimensions 1o be menlicned in the site plan.

- Usages of OHT s in Terraze floar plan are o be mentioned properiy.

= Section alung Ramp o Jasemient oo 1o be shown 1or both Commernclal & Nasidential Blocks.

= Seciion & Eievation reqdires comection wiin respec W inGividuai Tioor pians,

= The term fulurz devainpment to be removed in the site plan.

» Arez stalemert and Pmposal fille recures corezlion,

= Plans & be colored snd s gned by Shustural Enginaer,

= NQCs from Traffic Police, DFERS, |AF, PWD front Inundation point of view are te be furnished for the revised pians.
= Environmental Clearance for the oroposal 10 be fumnished.

= (JSi area 1 & Z io be Gified to CHVDA through regisisrsd Gift Deed pefore Issue of Pianning Permission.

= As ihe height of the ouiiding exceads B0.00m, Struciural design repori velied by IIM{MadrasAnna Universify to ba
furnished.

= Underzking iz De M4, Stera nener o guell Promium F8Y o ha fumished,

= Culy fillsd in Form: — B and Forim — € and notaiizss to ba furnishad.

= All plans duly sigred by Architect & Structurs| Engineer to be fumished.

= The extended basemen: top slab belovw the extemal circulation 2t Ground level should be designed ic withstand the
fire fighiing vehiculer ioads. An undertaking o this affect 12 be fumished by both Applicant and Structural Enginesr.

= CCTV Camera o be installed at regular intarval of 50.00m along the abutting road on the site boundary befors issus
of Completion Cariificate. To “his affect an underiakirg to be furnished before issue of Planning Permission.
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Conv o

1. The Senlor Accounts Officer,

Accoupds (Male} CMCA ChannaiB,

Z. The Commissiorer
Greater Chennal Carporation,
Chennal- 00 203,

184

Youre foithfifly,

Name
Elangovan G
Designation :
Channel
Assistant ,

= Planner

Date : 08-D¢k-
2020 14:

Name: ELANGOVAN G
Designation: Assistant Planner
Male: 09 Cictober, 2020

For

Morphar Sacratarg
MDA
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RAINWATER HARVEST ivG SYSTEM

It is proposed to recharge the roof runoff and surface runoff from the landscape areas and
other lined & unlined areas in rainwater collection sump. The flow chart of rainwater

P— S
harvasting Tor the proposed project is given belows

|I Roof Arez I| Road Area ll

@ I-I‘
% k]
.

Rain Water
Collection sump

I ! Excess

o ——
]
Reused after !i

filtration Storm Water brain

Figure - Flow Chart of Ralnwater Harvesting

Design Parameiers:

Guantity of rainfall run-off will be: g=axpxrincu. m 7 .
a = area of catchments in 5q. mt.
p = permeability factor
r = rainfall intensity in m 7 vr.

1 Ranf Area 5,167.30 1.33 ).RR 5,870 70

2 Paved Area 15,730 6% 1.33 0.75 15,6%1 590
Unpaved i
3 Ao 12,077 1.33 0.15 2,409 30

Total Run-off 33,000 23,970 900




Bassd on the climatological observations in India by Indian Metrological Department, rainfall
data for Major citics have been computed in which for Chennai the annual rainfall iz 1333.8
mm. Cheanai recorced peak rainfall of 50 mm per hour and 265 mm in 24 hrs during
November 2015.

Rain Water {ollection Sump:

7 nos. of Rain water collection sitmps of each 95 KL capacity (10.00 x 3.50 x 2.70 m) are
proposed to collect rainwater from roof of Apartments & Commetcial Biock and surface
runoff. The sump wil. be adeguate to store 70 % af the runoff rainwater (peak rainfall per
howr). Fxease ranaff will be crained intn the sxternal stnrm water drain which is available
oUtside the site. The plan showing the location of ralinwater collection sump & its dimensions
is enclosad,
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Storm water is rainwater that runs off streets and other sites. When stormwater is abssghes™
into soil, it is filtered and ultimately replenishes aquifers or flows into streams and rivers.

In developed areas, impervious surfaces such as pavement and roofs prevent precipitation
fram naturally soaking into the ground. instead, water runs rapidly ints storm drains, sewer

systemns and drainage ditches and can cause:

s Downstream Tlooding

a Straam hanl erosion

+ Increased wrbidity from erosion

= Habitat destiuction

+ Combined storm and sanitary sewer system overtlows
+ Infrastructure damage

- O e T P

M mmbnrmimnbmnd cben e e im e sl
LNILEN N FGLEW JL =203, TIY¥ Rl 3 AN LUaILnL v Rusl

LT3

' Because impervious strfaces do not ellow rain Lo infilirate into the ground, more runoff s
generated than in the undevelopead condition. Due to this reduction of level of water table
advances and depletion of ground water resource occlrs which s a key factor 1o severe
drought and scarcity conditions. Te avoid fiocding in transportation corridors and to control

damage to properties. Both cases cause severe damage and contamination of the
.._._....t mmitm b fmnilibime e Elmmadmal Thie sas e fw hlals cmabe e bl m————— -
environment if sanitation facilities are flcoasa. This resuds i THEN CO5US anda AdLaoy inassiv

Stermwater management is basad on

- the nesd to protect the health. welfare and safely of the public, and to protect
groperty from flood hazards by safsly routing and discharging stermwater from
developments;

<« the guest to impraove the quality of life of affected communities;

+ the obnortunity to conserve water and make it available to the nublic far heneficial
uses;

+ the resoonsiility to preserve the natural environment;

187



188

» the nesd W stive ‘o a sustainable environment wiile pUrsUing ecenomc
development: and
« the desire ta provide the optimum methods of controlling runoff in such a way that

the main beneficiaries pay in accordance with their potential benefits.

Contour i

The contour considering the buffer zone of 1km around the project site as well as the site
contour is given below. The topography of the Project site is predominantly an undulating
terrain. The elevaticn at the centre of the proposed site is 7.5 m AMSL. The terrain gradually

sinnes towarrs North while the snuth af the site is around 17 m AMSI . There i< no alternation

& e 85
:\i‘L = "Lb D-
b - -~ pes T

7.5

'\.@ ,;bs 7
ol £5
= it

Figure - Contour considering © Km radius around the Project Site
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flood events
* 10 protect propely
+ Ephance urban landscape and optimize land available and

¢ Minimize the environmental impact af urban runaff

in urban sTorm water managemeny, Thare are two technigques of managing the surface runcit

and are storage and infiltratior.

The flow chart of storm water management for the proposed project is given below,
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|

I Roof Area | | Road Area i Open Area ||

Rain Watar
: I Collection sump Il
| Essatiasehiialasn e
e

b

Reused after External
fiitraticn Storm Water Drain

Figura - Flow Chart of Storm Water Management

The proposed project site will be constiucted with rainwater collection trenches all along
the boundary. Excess storm water will be allowed to drain irto the public {external) storm
water drair. The main public storm water drain system is situatec south of the project site

and dimensions are 1,5m wide and 2,5m depth,

The images of the existing storm waler drain acjacent to the project site is given beiow;

nadm

jr

b |
o
(<%
[

vain fiows firom eastern side of the site to Coovum

Satellite Imagery on the public dialn is given below;
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No: 7727/2020)
pred Construction of ngh Rise Buildings at 5.§.No. 343/2 Biock No.1, Peters Rosd

Clearance

furnished ahd presentation made by the Proponent, in additional details were sought.
On racalpt &f the sald Setalls Trom the Proponent, the supject was placed for appraizal in
this lBB‘"mae ng of SEAC held on 18.12.2020. The details, of the project furnished by the
proponent aré\avallable on the wabsite (parfvesh.nic.in).

The pmpT was earlier placed in the 179® meeting of SEAC. Based on the documenis

The SEAC noted the foliowing:
1. The Prloporent, M/s, Tamil Nadu Housing B
Chviron | Clesrance for the proposaed consin VLRGN of High Rue Suliding
at S.F.Na, 343/2, Black No.ll, Peters Road, Triplicane Village. Mylapore-
Triplicane Taluk. Chennai District, Tamil Nadu.
2. The vity is coverad under Category "B" of ifem 8(2) "Building and
Construction\projects” of the Schedule in EIA Notificatign, 2006.
3. The p project site has 21 nos. of existing old
samie wihi be demolished b?y Ve ﬁi’ﬁiiﬁ picponent.

After detailed deliberations) SEAC decided to recommend the propasal to SEIAA for the

grant of Environmental Clearance subject to the following conditions in addition to the
standard conditions gtinulaten by the MaEFS CC:

1. The proponent shall ;p\_ply with all the conditions imposed\in the NCC on
inundation point of view Yssued by PWD/AWRD vide Lr. No, DB/TB(3)/F-Mylapore
TNHE Peters/2020/dated (8.12.2020.

LA A

Member Sac?eht'a"r?" Chairman
SEAC- TN

132



75872016, )
843/2017) arc\U.A.N0.4G5/2016 and O.A.NO.3Z0 of
M.A-.NQSBITZQ!Q & MA MNo.3B4/2017).

from committes of
before starting the

12. Prige dearanice fioly Foissiry & Wild Ufe induding dasren
the National Board far Wild life as applicable ¢hall be obtai

132, To ensure safety measures along the boundary of the quarry i
are to be posted during the\entire period of mining operation.

15, As per the MoEF&CC Office
30.09.2020, and 2010/2020
mentiening all the aciivities as p
placing the subject to SEIAA.

Agenda No; 188 -04

{Flile No. 7627/2020)

Proposed Caonstruction of Mixed Use Development (Residential & Commercial) at
S.F.No.2, Block No4 of Arumbakkam Village, Aminjikkarai Taluk {Earlier Egmore -
Munsambablam Talul), Chennai Didrict by M/e. Tamll Nadu Housing Board — Anna
Nagar Division - For Erwironmenial Clearance

(SIA/TN/MIS/161937/2020)

The proposal was €arlier piaced in the 182% meeting of SEAC. Based oa the documents
furnished by the proponent and presentation made by the Proponent, certain additional
detzils were sought. On receipt of said details from the Proponent. the subject was placed
for appraisal In this 188Fmeeting of SEAC held on 18.12.2020. The details of the project
furnished by the proponent are avallable on the website (parivesh.nic.in).

Member Sac;*;.:thai'y'"“ w Chairman
SEAC -TN 2lui SEAC- TN
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The SEAC noted the fallowing:

1.

- 8

The Proponent, M/s. Tamii Nadu Housing Board has applied seeking
Environmental Clearance for the Construction project in Proposed consiruction of
mixed development a¢ S.F.No.2.Block No.4 of Arumbakkam Village, Aminjikkarai
Taluk (Eavlier Egmore — Nungambakkam Taluk), Chennai District.

The project/activity is covered under Category "82" of ltem 8{a) "Building and
Construction projects” of the Schedule in ElA Notification, 2006.

After detailed deliberations, SEAC dedided to recommend the proposal for the grant of
Environmental Clearance ta SEIAA sublect to the foliowipg condition: in gddition ta
standard conditlons stipuiated by the MoEF&CC:

L

-

The proponent shall comply with all the conditions imposed in the NOC on
inundation point of view Hsued by PWDAYRD vide Lr. No. DB/T5{3)/F-NOC-
Arumbakkam/2020/dated 03.10.2020,

The proiect proponent shall provide Sewage treatment plani& Grey water
treatment system as reported and continuously operate and maintain Sewage
treatment plant & Grey water freatment system to achieve the standards prescribed
by the TNPCB/CPCB. i

The sludge generated from the Sewage Treatment plant shall be coflected and
dewatered using Alter press and the same shall be 1ifized as manure for green helt
development after compaosting.

The proponent shall make proper arrangements for the disposal of the excess
treated grey waler from the proposed site in Division 100 parks and nearby areas
as detatied in the EE/Zone VIII/ GCC Lr. No.Zo. Vill No SPL 2020 dated 16.11.2020
subject to the conditions stated therein,

The project proponent shall provide eniry and exit points for the OSR area
Community Hall, play arez as per the norms for the public usage as comnitted.

The project proponer: shall necessarily comply with the provisions given under
Conitruction & Demolition Waste Management Rules. 20i6.

——n

Member Secretary Chairman
SEAC -TN ‘VQF SEAC- TN

A=
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7. As reported, the proponent shall treat the Bio-degradable waste generated through
Bio-ethanatien plant/ Organic Waste Converter & Non-Biadegradable waste shall
. be disposed to Authorized Recyclers,

8, The Proponent shall provide the dispenser for the disposal of Sanitary Napkins,

g, The proponent shall always ensure no waste of any type shall be disposed of in any
other way than the appraved one.

10. The height of the stacks of DG sets shall be provided as per the CPCB norms.

1t. The propenent.shall earmark the greenbelt area with dimension and GPS
coordinates all along the boundary of the project site with at least 3 meters wide
and the same shall be included in the layout cut plan to be submitted for
CMBA/DTCP approval. The totel grean belt area should be minimum 13% of the
total area and the same shall not be used for car parking.

12. Proper drainage facility should be provided for the entire above mentioned survey
ids.
12 The Proponent shall provide rain water harvesting sump of adeguate capacity for
collecting the rooftop. paved and unpaved road runoff as committed.

14. The proponent shall ensure that, the storm water flows from the upstream side
without any hindrance by designing the storm water drainage arrangement in
accordance with the contour levels of the proposed project area and considering
the surrounding development 1o avoid the future flood inundation at the project
site.

15. Tapping of solar energy should be at least 10% of total energy consumption Solar
energy usage mainly for the illumination of common areas, street lighting etc.,

16. Adaquate fire protection facilities shall ba installed including fire detectors, fire alarm
and fire fighting system to guard the building against fire. All fire protection faciiities
shall be designed as per the National Building Code 2016, According io prospective
pians, fire-fighting arrangements such as fire extinguisher, hose reel, wet riser, yard
hydrant, automatic sprinkler system. manually operated electric file alarm system,
underground watar storage tank, terrace tank, pumps shall be provided considering

mum building height as per NBC of Indiz, 2016.

M;\n‘hzr fecrefary Chairman
SEAC -TN ]0{ Cux SEAC-TN
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17. A the imitigation msasurss commitied by the pioponent for the flood
management. Evacuation plan. Solid waste disposal, Sewage treatment & disposal

efc., shall be fallowed siriztiy,

18. As per the MoEF&CC Office Memorandum F.No. 22-65/2017-I1A011 dated:
30.09.2020, and 20/10/2020 the proponent shall furnish the detailed EMP
mentioning al? the activities as proposed in the CER and furnish the same before
placing the subject to SEIAA.

Agetida No: 188-05

The propasal \was zarlier placed in the 152" and 175% megtings of SEAC. Based on the
documents furnished and presentaiion made by the Proponent, certain additional details
were sought. On\ecdpt of the said details from the Proponent the subject was placed for
appreisal in this 188"meeting of SEAC held on 18,12.2020. The details of the project
furniched by the nrdnnnent are availahle on the wehste {parivesh.nic in).

The SEAC noted the fallowing:

1. The Propokent, M/fs. Tamil Nadu Houwsing Board hgs applied seeking
Enwiranmer el Llearance for the pronased reconsitructionof 240 residential
fiats iocated ag Block No.C8, TS No. épt, 7pt, 8pt, 9pt ang 10p: of Shenoy
MNagar, Perambiy - Purasatvakkam Taluk, Chennai District. ;

2. The project/activity is covered under Category "B2" of ltem §{a) "Building
and Construction Prajects * of the Schedule of ElA Natification 2006

After detaiied deliberations, SEAC agdded to recarnmend fhe proposai for ihg grant of
Environmental Clearance to SEIAA sybject to the following conditions in addition to
standard conditions stipulated by the MoZF&CC:

MembsFSecretary Chatrmen
SEAC-TN 1 Vi S5 ) SEAC- TN
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] l‘zeM cmber Sceretary,
tate, Envumnmem linpagct
i ,ssessmcm Authority. Tamil Nadu.
¥rd Fioor, Panagal Maligai,
Na.1, Jennis Road, Saidapet,
Chemnai — 600015

A _' i\fngu“l) ws:oﬁ
“Lamil Nadu Housing Board,

+ Thirumangalam Shopping Comples,
Chennei - 500107

[ wer. N, Date: 08,07.2021

i) Durmper Bms WO W €l of 2 -:Lm
capacity’-"
GrEer}be,lt Develcpwé' t

pes T %7
| 420 Nos- | 400 1.6,
{ "420Mos | 400 | , 36
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; Rk
‘0.12 - 18.

' -Energy COnsewation:_measuueé;': '
‘i)Solar street light ; :

bl i) Sclar Rooftép PV ' _ ‘ 3.5
oo | SiiYdnstailation Cost 7. - o - 1.5

& | Raln water harvestigg - , 79.45
_{ RWH Sumps & Storm water drams R - 78

RWH Pits .29 Nos 0.05 1,45

. | Grey water treatment.plant (280.KLD) . 1 e 170
| Sewage Treatment Alant tzes ’KLD) L B . 150
.- | Diesel Generator . e a6

4 Nos. nt‘ BG Qet (1 533 ZBUB K\-,A earh z
Nos.y.. : : 10 40
Staék with acomtICﬁndmur w5 o

Sob Towr] 54155 |

; 'CER-Acfm'mes

________

. K3&5 ﬂays ; I'

{Man powe” gost




vM'Jsc@llaneums

2
4+ {.Grey water Tre.atmen lgnj: {nﬂ'xﬁn}_. 14
1. <] Power consumption-cost - : 8 &5
X 365 days
Man power cost T2 16,5G0 3.8
mcmths
= ‘Consumables:/ Chemicals - 3
: e ',%Miscellaneous 1

e S Bty e
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MINUTES

418" MEETING

STATE LEVEL ENVIRONMENT IMPACT
ASSESSMENT AUTHORITY-TAMIL NADU

Date: 11.01.2021&12.01.2021
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. e B N

and 20.10.2020 the proponent shall furmish.
the detailed EMP to TNPCR, mentioning:

CER  acilvities as commiited. The CERE
!

activities shall be carried owt  hefare |
Q\obaaining CTC from TNPCB, |

iEﬁVlmm'iemal\Lleaxan..e for Thfi_:
Proaposed R,

FOATVE ST ‘023“ v

!—'gh- MrTREA T Peindh WEW

2.02.5
Neikulam ~ Viliage,
|

‘Tiruchirappalli District,

‘an extent of
algudi  Talulki

it Nadu by

“Thiru. R Manivannan.

s

9. To

e = N

consider for the gmam of

| Eavironmental for
Pmpoqu Censtruction of Mixed Usc‘
{Resideniial & i
gCommrcza.s) by Ms Tamil Na:iu
EHWS&‘-E Board at T8 No.2, Biock No.4:
\of Arumbakkem Villags, Aminjikkarai’
lTa!“lk Egmere -
Taluk},

‘Mungambakkarn
\District, Tamii Madu under Category

Clearance

1

Devekonment

(Earlier

Chennai .

Tu consider e proposal for the grant af {7318 !

at S.F No. 11776 in‘-

:\rh:r detmled  ddisvussion.  the Autheritg

]
the eeetnnendanon  of!

S -
RIERETTHTRRE Y

i LY O b}
BRAL

dcgept

WARICT W i

FavEanRmea |
E

!Clcarum:t' sbicel w0 the  conditions  as!
rt'('hmmwded BN SEAC & narmal condition i
.tddmm 16 the lolidwing conditlon !|
L An oper e Ml & 00 m"ﬁgﬁ
E mensrandam CNa 220400 7-1A 08 i |
j dated: 3082026 dsd 0 102020 the
i propoment shalt fumichNl Laailod tagn
i

fo TNECH, mentioning CRE activities as;

voaunztted  Fhe C0R actvaNes shall biee

varried i befone ok ainisg OO (e

TP :
7627 lafir  deniled  discussion  the Aamilsnrisy

cwmmmsly  socepd the reeommendason  of

SEAC nd decided o gram Ersironmentad
[Cleamner sgbjecs e e condilions as;J

n_ums“ﬂcstde\l by SEAC & npeted condition i

24 5
,!_:_H%ea it b the Bilewing comdinos

| The that the!

propaey?  shull  edsere
treatediimireated  sewmpeiCirey  water)

should gt be disposed

dirsctly !
indirectly to the nearby Coovum or|

} H
;"“:“ and Scheduie Si. Nu. 8 (a; -"'g
Siaa. i i o L
i
MEMBER SECHITARY

o sy
o
MEMBIR CHAIRAMES
SEEAA-TN
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;Building and Construction Projects i i insidefoutside theirgl:eh'li;m a ﬂh‘;
i i , :
i ) | 2 The proponent shall necessarily obtain
’I' ‘ the Stability Ceriificate from the reputed
E _ i institutinn/Government Institution hefl;m’:-5
F_ :_ staring construction activity as lhe
i i | proposal is abutting the River Coovum. '
. ; 3. The proporent shall ensure fhat the Solid.
! i it
: ' 'r = waste penerated should not be dumped in |
I : : the Cooven River. . !

4. The propencnt shall ensure that no,

material shanld he swored or dumped near.

i ihe Coovum during cmsimcuonalf

i . :[ operational phase. ;
i § i 5 As per the MoEF & CC ofﬁw

D memomandum N0 22-65/20171A 11
! L dated: 30052020 and 20102020 the
; sropanent shail furnish the detailed EMP:E
! & to TNPCB. mentioning CER activities|
2 | for R5.599.70 lakhs as comsmitted and the

; | ; CER activities shall be carded out be:fnre

J cbtaining CTO from TNPCB.

16, To comsicer for the gram of T43% (After detailed discussion  the Authiority
EEn\nm ental Clearance for the ! imously accept the recommendation si
‘%Pmpasad nstruction of 240 nos. of! sSEAC decided to grant r,:mronmcmm
gres}flmﬁal fiatsxi:m M/s. Tamil r-éad,, iCleamg u!:r,ecz to the conditions as
'Housing Board a!. k No.08, TS Nc i ;
6ot 7o Bpt. 9pt “wgd  10pt «::;;j
'Shenomagar Amimikarai™, Village.
3Pemmbur Pimsmvalioe ukf . treated/unireated  sewagkurey waier::
;"hmmx District, Tamil Nadu unﬂ'q i |

= ‘ /f},.” TSR e B‘{‘g‘:ﬁ;_ s " ;
?\IEMH!—‘.I&T{'.‘RETARY AMEMBER (‘Héﬁ;‘g‘ﬁﬁ:‘

SEIAA-TN

Page 11 of 38
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HegsSr md
Thiru. K.Y. GIRIDHAR, LFS., STATE LEVEL ENVIRONMENT IMPACT
MEMBER SECRETARY ASSESSMENT AUTHORITY - TAMIL NADD

3" Floor, Penapal Maaligai,
o1, Jecnis Road. Sadapet.

Chennai-13,
Phone No. 044-24156973
Fax No. 044-243890975

ENVIRONMENTAL CLEARANCE (EC)

To

The Exccutive Engineer & ADO,

/s Tamil Nadu Housing Board,

Anna Nagar Division - Tamil Nadu Housing Board,

Thirumangalam Shopping Complex, Ambatiur,

Caennai - 500 101,

Sir,

Sub: SEIAA. TN - Environmental Clearance - Proposed Constiuction of Mixed
Use Development {Ressdentiol & Commerciat) at T.8.No.2. Block No.d of
Arumbakkam Village, Aminjikkarai Taluk (Farlier Egimore - Nunganthakkam
Taluzi Chennai District, Tamil Nadu by M/s. Tamil Nadu Housing Board -
Issued - Regarding,

- Online Proposal Ne. STA/TN/MIS/161937/2070 dated 06.07.2020
+ Your application fer Environmental Clearance dated: 10.07.2020
- Minutes of the 182™ SEAC meeting held on 17.10.2020

Eef:

—

[ 8]

fd

4. Proponent reply dated 149,11 2620

- Minutes of the 188" SEAC meeting held an 18.12,2620

6. Proponent reply dated 08.01.2021

7. Minutes of the 418" SEIAA mecting held on 11.01.2021 & 12.0) 202

Ok L ]

Lh

This has reference to your application ™ cited. the praposal is for obtaining
Environmental Clearance to establish a Building and Consiruclion prejecis under

Category B2 and Schedulg 8

.

Sal under the Environment Impact Assessiment

~ MEMBER SECRETARY

g ’%/‘ SEIAA-TN

Page 1 of 2§ *;%»\
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Letter No. SELAA-TIN/F.Ne.7627/EC/8(a)/ 73972020 dated: 23.01.2021 | SETAA-TN
| i

The Competent Authority and Authorized Signatory furnished the detailed

informaticn in Form |, Form 1A and liguidate enclosures are as Annexures:

De-scriptioﬁ -

I Name of the Project.

proponent and address

T ? P‘mpus.-:d ‘!\ctwlt}

v 3} we mwis

Apnexure !
PR BT ‘ﬁfﬁi" S S E——

l)etnt!s

 The Executive Engineer & ATX,

\.i s Tamil Nadu Housing Board,
4 | Anna Nagar Division - Tamil Nadu Housing Board.
i Thirumangalam Shopping Complex. Ambatiur.
Chennei - 606 101

'L'T"r'bpoa:ﬂ' d Construction of Mixed Use Development »

{Residential & Commerciall

Schedgle No.

4} Project Location

- -.*

nburxe-f ko

| 1)Revenue Village

T T

V) Latitude & Longitude

; e
i

e “Ares of the Land
" Builtup Arsa

Page 2 of 25

7)  Bref descripnion of the
project

Bia)

1 T TS No2l. BlackMNo4

' Arumbahkam
e Xa‘ﬁipkl-.aral tFarher Egnwre - Nunpambakkam
Taluk)

Chennai

139435 98™N E F37747NH

312130 S0°13°14.53°F
139440 14N 13°44032N

BOCIZ2LSI"E S0CIZRATBE
s
BOPI240E |
13.000 Sqm
S LIS031.13Sqm
- The project comprises of Commercial Block {Blﬁck

1) & 2 Residential Blocks (Block 11 & Block 111)
iil* a total dweiling units of 304 units wnh total n

3 i

Rt "

" @3«?’ .

MEMRER SFORETARY
g I = SEIAA-TYN
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Letter No. SETAA-TN/F No.7627/EC/8(2)/739/2020 dated: 23.01.2021

SELAA-TN

| Block No. of Floors
' 19 Fioors
I_J- % Dasement + Stift +

19 Floors

M7 2 Basement + Seilt+

“built up area of 1,35,031 13 Sq.m and total land
area of 33,000 Sq.m

1

1

I Dwelling

naits

2 Basement + Ground = | Commercial

Block

152

1532

! 19 Floors
B Expected Occupancies | ‘ 7.546 Nos,

: {(including Visitors) |
T T Green Belt 5060Sqm
CADT T Darking facilities . 476970 Sqm. [Surface Parking)

1) | LTILITIES-WATER |

. Total Water Reguirement

LA i

Stile & Basement Parking — 34.504.56 Sq.m.

|77 "a) Source from whers the TTTNIWESE
; | water s proposed 1o be
drawn
i} Domestic Purposes 34 KLD
W) Toilet Fiushing 195KLD -
{Recycied Water!
w“ﬁ Nasle E‘;ﬁtcr T T
DSewage E 7 Grey Waier Generation — 273 KLD
Sewage Generation - 195 KLD
y © i Deails of Treatment Grey Water Treatmen! Plant — 280 KLD
1. Bar screen
2. CoMection tank
. Aeraton tank
E Secondary settling tank
Ofs
MEMBE;;’;;RETARY
SEIAA-TN

Page 3 of 28

205



Leiter No. SETA A-TMN/F.Na.7627/EC/8{a)/T39/2020 dated: 23.01.2021

SEIAA-TN

1)

&
7
4
g

* Clear water tank

. Pressure sand filter

Activated carbon filter

. UV diginfzeiion
. Treated water tank

16, Watering roadside trees and OOSR

development

Sewage Treatment Plant - 200 K1)

(PR S

e

0o N o

Bar sereen

Gil skimmer
Coliecuion tank
Meutralization fank
Pressure sand filter
Activated carbon filter
UV disinfection
Treated water tank

Littra filiratien

10, UF treated water tank

with guantity

131 T SOLID WASTE %
I T Municipal Solid Waste |

| i} Bio degracable -
| 896 Kg /day

Page d of 25

Treated Sewage - 193 XLD

Toilet Flushing - 123 KLD
- Green Beli Development & OSR Area
i Mainminance - 260 KLD

Watering roadside trees. Avenue Plantation & OSR -

iii) Mode of Diaposal  Treated Gitey Water ~270KLD

development - excess treated grey water (56 KLIY

X
i
£

along with sewage generztion (193 K1L.D)

2239 Kgiday

Organic Waste Converter (2 Nos)

o
k3

o ey

" Authorized Recyclers

%,.‘r

MEMBER SECRETARY

SEIAA-TN
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Letter No. SEIAA-TN/F.No.762VEC/8{a)/739/2020 dated: 23.61.2021 | SEIAA-TN

B T Ry e e e P
‘"'“_'T_IJSTP siadg,-ikg'da} keiday Mmurc (‘arGardcnmg I 1;
4 POWER |
REGQUIREMENT
© DElecircity Boand T T 500 kv SR
T [ DewilsefDGserwik T 3 Nasof 1500 KVAE e
capacity | 2 Nos of 2000 kKVA .
i) Atr Pollution Conrol  ®mbomGL |
Meagures (Siack) ]

B s Ppetan o ow v e T Rs. 39934 Crazes
& EMPCost  For Opatation Phase: o "‘"

Capital Cosi - Bs. 1141.65 Lakhs (including CER)
Omrauon cosl — Ry 39 ]‘.a!chs

R el o e s e L e e e Z u 1

Annexure 2. Affiduvit

The proponent has furnished sffidavit in hundred Rupses stamp paper atlesied by the

Notary siating that

I. K. Ravichandran, Execwtive Engineer & ADO representing M/s. Tamil Nadu
Housing Board « Anna Nagar Division, having office at Thirumangalam Shopping
Cemplex, Chennai - 500191, oroposed to consiruct a Mixed Use Cevelopment
(Residential & Cormercial) prejesi a1 T.S.No. Z, Block No. 4 of Arumbakkam Village,
Aminjikaral Taluk (previousiy Egmore — Nen gambakkam Taluk} Thennai District.

An application sebmitted by us seeking Environmental Clearance under the SIA
Netification, 2606 is under scrutiny i the Authority, I'm fumishing the following
undertaking to the Authority.

CMWSSR has given a letter of commitment 1o supply fresh water (320 KLD) for our
project and Chennai Corporation has agreed 10 utilize our exeess ireated STP water of
200 KLD for watering nearby Parks & Avenue Plantation,

Based on the above commitment we commit to SEIAA that the daily fresk water

requirement for our ;mn@‘ﬁm; will be met from CMWSSE Supply and

e-,
2 !
‘_ f
13 JaH TN ‘% MEMBER SECRETARY

Fy. | SEIAA-TN

Page S of 28
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Letter No. SE1A A-TN/F.No. 762 7/EC/8(2)/739/2020 dated: 23.01.2021 ; SE1AA-TN
| o

necessary provision in this regard witl be done by us before handing over of the {lats or
before obtaining completion cenificate from the competent authonty, whichever is

earlier.

The Tota! quantity of iyeated preywater generaled fram the above development s 271
KLD; cut of which 195 KLI¥ will be utilized for flushing, 20 KLD utlized for
greenbelt development. and for OSR Area mamntenance for the entire period of
operation (The treated water used for greenbelt development inside fhe project
premises will not poliuie the soil/ground water/adjacent canais/dakes/ponds etc). The
remaining treated grey water 56 KL and generaled treated sewage of 193 KLD will

be utilised for watering Parks, Avenue Plantation and OSR Development.

The tolal quantity of solid waste gencrated from the residential development 38 2239
Kg/Day out of which 896 Kg/Day Bio-Degradable waste which will be cmnm.!r::i i5to
manure 95mg 2 nos of Organic Waste Converter {OWC) & unlized for gresnbell
development, and 1343 KpTay MNen Bie-Degradeble wasie wall he disposed 1o
sutheiized recyclers. STP Shadge of 5 Kp/Day will be dried & used as manure los

greenbel: area within the premises.

Greenbelt development of our propesed residential development will be 5060.00 Sgr.

which covers 15.33% of the loial land area.

Common facilitis including Greenbelt Development, Ram Water Harvesting, Sewage
Tremiment Plani, Treated Scwage Disposel, Solid Waste Disposal and Environmental

Monitoring will be mainiained & monitered for an initial period of ten years by us.

The exzess storm watar disposed through external storm drain wiich will not carry any

untreated/reated sewage,

We will aflocate Rs 560 70 Lakhs (1.5% of the Total Project Cost) towards the helow

CER activity.

CER Aciivitics . (__F!___]}‘E}‘.m

———————— T

1 J’v!unmpal Corpural{;rnu ““;;:I:wi { *mmhakkam} |

i ar [ o dEge 5
Pm iding waitcr supphy. b , s & fuﬂnlurc for llbrary sa.mlary 135 70)

faczhtms, cmpuzcr A

o e e S s

Y TR i &

'SH' THER SECRETAHY

P SEIAA-TY
Pige 6 of 25
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Letter No. SEIAA-TN/F.No 762 /EC/8(a)/739/2020 dated: 23.01.2021 % SEJAA-TN

2. Chenna: Corporﬁnnn Gove:rnmem Sehoul (hm ambedn]

?mudmg watzr supply, hoaks. }uurml*» & fumature lor library, samtar}

i3
facilives, computer & tree planiuhon
.’; .";idmtcnance & Bmutiﬁ;;l:ion of Coovun Ewcr e ;
Bund $ rerg‘thenng & I ree Plam.mm along 1hc !:mnd 349

PR

Total : “i"?? 'm

Wl: arg aware that we ¢an tn: pmsccutcd under the I‘t.[c'\'dm Act .md Rules il we are not
ensuring the adherence of the above commitment,

Commitment signed by me on Iriday the day of 16" Ociober, 2020 as the project
propenent before the SEIAA, Tamil Nadu.

SEAC Recommendations:
The propesal was placed i the 188™ SEAC Meeting held on 18.12 2020. After detailed

detiberations, SEAC decided te recommend the propoesal for the grant of Environmental
Clearance to SEIAA subject to the following conditions in addition o standard
condivens stipulated by the MoEFECC:

The proponent shall comply with all the conditions imposed in the NOC en
immdation paint of view isssed by PWD/WRD vide Lr. No. DB/T5(3)F-NOC-
Arumbakkam/2020/dated 03102020

The proiect propenent shall pravide Sewage reatment plant & Geey water

!‘.J

ireatment syskem: as reporied and continuously operate and mainigin Sewage
tweatment plant & Grey waler ireaimen! system o achicve the standards
prascribed by the TNPCB/CPCB. °

The shudge generated from the Sewage Treatment plant shall be collected and

Lot
r

dewatered using filter press and the same shall be utilized as manure for greea
belt development afier composting.

4, The proponent shall make proper armangements for the disposal of the exeess
trexied grey water from the proposed site in Division 1800 parks and nearby
areas as detailed 1o the EEZone VIII/ GCC Lr No.Zo. Vili No SPL 2020 daized
16.11.2020 subject to the conditions stated therein

o ppayide entry and exit peints for the QSR asen

; AagBa -{_?;V ;

Community Hall, s ::._ e s pt}‘?{jq}i‘mn for the public usage as commitiad
&

3‘3 )
gl o1y mwnn 3 %\
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0. The project proposnent shall necessarily comply with the provisions given under

iy

Consiruciion & Demolition Waste Management Rules, 2016
A3 reporiec. the proponeni shail freut the Bio-depradabie wasie generated

through Bio-methanat:gn piany Organic Waste Convener & Non-Bicdegradabie

~J

wasie shall be disposed to Authorized Recyclers.

8. The Proponent shall provide the dispenser for the disposal of Samtary Mapkins.,

9. The proponent shall always ensure no waste of any type shall be'disposed of in
any oiher way ihan the approved one -

10, The height of the siacks of DG gets shall be provided as per the CPCB nomms.

1. The preponent shall eammark the greenbelt area with dimension and GPS
cocrdinates all ajiong she boundary of the projoct site with at least 3 meters wide
and the same shall be included in the lavout out plan to be submiked for
CMBAMDTCP approval The oial green belt area should be minkaum 15% of
the 101l area and the same shali not be used for car parking,

12, Proper drainage facility should be provided for the entire above mentioned
survey {fisids.

13. Tha Proponeat shall provide rain water harvesting sump of adequate capacity
for collecting the rooflep, paved and wnpaved read runoff as commiticd.

14, The proponent shall ensure that. the stonm waler Bows [fom the upsean side
without any hindrance by desigming the storm water dralnage arrangement in
actordance with the contour levels of the proposzd project area and considering
(he surrounding development o avoid the e flood inumkdation at the project
site.

is Tappiﬁg of solar energy should be at feast 10% of totl encrpy consumptian
Sclar ensrgy usage mainiyv for the ilhumination of comnson areas. street ighting
= (o

L6, Adequate fire profeciion facilities shall be ingtalled including fire detectors, fire
alarm ang fire fighting system to guard the bauilding against fire. All fire
protection facifities shall be designed as per the National Building Code 2016,

According to prospective plans, firefighting amangements such as fire

% iz spencr, vard hydrant, automatic sprinkler systen,
2 E;
‘electric ﬁieﬁ%n sysiem, underground waler storage tank,

Ly %&/‘/
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Letter No. SEIAA-TN/F.No. 7627/EC/B(a)/739/2020 dated: 23.01.2021 § SEIAA-TN

A A Rl At

errnce tank, pumps shall be provided considering maximum building height as
por NBC of India, 2016,

17 All the mitigation measures commited by the proponent for the flood

18.

management, Evacwaiton plan, Sohd waste disposal, Scwage reatment &
disposal ete., shail be fullowed sirictly, .

As per the MoEF&CC Oilice Memorandum F.No. 22-65/2017-1A.1H dated:
30.002020, and 20/10/2020 the propenent shall fumish the detailed EMP
mentioping ail the activities as proposed in the CER and furnish the same before

placing the subject o SEIAA

SEIAA Hecommeondatiops

The propesal was placed in the 418" Authority taceting held oo 11.01.2021 &

1201 2021  Affter detailed discussion the Avthority unanimously accepr the

recommendation of SEAC and decided to prant Environmental Clearance subject Lo the

conditions us recommended by SEAC & normal condition in addition to the {ollowing

condilion.

ra

. The preponent shall ensure that the treated/snireated sewage/Grey water should

net be disposed directly ar indirectly 1o the ncarby Coovum or inside / cutside
their promises.

The proponent shall nccessarily obltain the Stabiliy Cenificate from the reputed
instituion’Gevennment Iostitution before starting construction activity as the
proposal is abuiting the River Coovum.

The proponert shail ensure that the Solid waste generated should not be dumped

i the Coovum River,

. The proponent shall ensure that no material should be stored or dumped near the

Coovum during construstional/opesational phase

At per the MoEF & €C affice memerandum F.No.22-65/2817-1A 131 dated:
30 09.2020 ana 20.10.2020 the proponent shall fumnish the deniled EMP 1w
THPCB, mentioning TER activities for Rs 559 70 lakhs 93 commitied and the

CER acuvities shall be carried out before obtaining CTO from TNPCR.

Pa- A - C-:mmouéﬁ_ sappheable for Pre-constraction, Construction
and «él:ﬂml 1’?1:;;3.‘-5{3%
i T

= W
AERIEC I %
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Letter No. SEIAA-TN/F.No.7627/EC/Ha)/T39/2020 dated: 23.01.2021 ; SEIAA-TN

Part - B - Specific Conditions -- Pre consiruction phase
Part - C - Specific Conditions - Construction phase
Pari - D - Specific Conditions -~ Operazional Phase / Post constiucuional Phrse /

Enlire life of the oraject

Validity:

¢ SEIAA hereby accords Envirenmentsl Clearance to \he above project

calion dated 14" September, 2006 as amended, l

yegrs fram the date of issue of O, subject to the

;comg!.inncc of the terms apd conditions stipulated below:

Operationai Phases:
I. Any appeal against this Environmental Clearance shall lie with the Hor'ble

Natonal Grzen Tobunal, if preferred, within a period of 30 days as preseribed
under Section 16 of the National Green Tribunal Act, 2010,

2. The construction of STP, Solid Waste Manapement facility. E-wasie
management facility, 150 sets, ofc.. should be made in the earmarked area oniy.
In zny case. the location of these wsilities should not be changed later on.

3. The Envwonmental sefeguards contained in the application of the psoponsni
‘merriioned dusing the presentation before the State Level Enviromment Impact
Assessment Authonty / Stasz Level Expert Appcaisal Committes shounld be
implemented in the letter and spirit

4. All otker statory cleararces such as the approvals for storage of diesel from
Chief Centrofler of Explosives, Fire and Rescue Services Depariment. Civil
Aviation Department, Fotest Conservation Act, 1980 and Wild Life (Protection)
Act 1972, Siate / Central Ground Water Auihority, Coastal Regulatory Zone
Authority, cther stahstory and other authorities as spplicable to the project shail

be chbizined by project proponent from the concerned competent authorities.

n

The SEIAA reserves the right to add additional safepuard measures

sunsequently, if non-complance of any of the BEC conditions s found and to

SECRETARY
SLIAA-TN
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Letter No. SEJAA-TN/F.No.7627/EC/B(a)/739/2020 dated: 23.01.2021 | SEIAA-Y

6. A proper record showing compliance of oll the conditions of Environments!

Clearanee shali be maintained and made avasdabie at all the times.

:-.[

The environmenizl stalement for each fimancial vear ending 3ist March in

Form-V as is mandated 10 be submined by the project proponent 1o the

converaed State Poilution Conttel Board as prescribed under the Enviroament

{Protection) Rules. 1936, as amended subsequently, shall also be put on the

website of the company. The status of conpliance of environmental clearancee

condiions and shall also be sont o the Regional Office of the Minisiny of

Environment and Forests, Chennai by e-mail.

5. The Regional Orfice of the Minisuwy located at Chennai shall monior
comphiance of the stipulated conrditions. The project anthonities should extend
full cooperation 1 the afficer (s) of the Regonal Ofice by fumnishing the
requisite data / information / monitoring reports.

9. “Consent for Esiablishment” sholl be:obtained from the Tamil Nadu Pollution
Control Board and a copy shall be submitted 10 the SEIAA., Tamil Nadu.

-0 In the case of any changals) in the scope of the project, a fresh appraisal by the
SEALVSEIAA shall be oblained before implementation

11, The conditions will be enforced inter-alia, under the provisions of the Water
{Prevention & Contral of Pollution) Act. 1974, the Air (Prevention & Control of
Polletien} Act. 1981, the Environment (Protsction) Act 1985, the Puhlic
i-!‘slhi'li!}: insurance Act, 1997, along with their amendments draft Minor
Mireral Conservation & Develspment Rules | 2010 framed vider MMDR Act
1957 Nationai Commission for protection of Child Right Rules 2006 and rules
made there under and also any other orders passed by the Hon'ble Supreme
Court of India/Hon ble High Cournt of Madeas and any other Courts of Law,
including the Hon'ble National Green Tribunal zelating to the subjeer matter.

12, The Envirormental Clearance shafl not be ciled for relaxing the other applicable
ruies (o (s project.

13. Failure 10 comply with any of the conditions mentioned above may result in

withdrawal of this elegramce and attract action under the provisions of the
m%{{ S

Lovironment [Prg
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Letter No. SEIAA-TN/F.Np.7627/EC/8(2)/739/2020 dated: 23.01.2021 1 SEIAA-TN

%

j

14. The proponent shall upload the status of compliance of the stipulated EC

——v
h

16.

17.

18.

19,

20,

Page 12 of 25

conditic:s, including resuits of monitored data on their websiie and shall update
the same periodically, It shall simultaneously be sent (o the Regional Office of
MoEF, Chennai, the respective Zomal Office of CPCB, Bengaluru and the
TNPCH. The criteria pollutant levels mamely, PMIC. PM25. SO2. NOx
(ambient levels as well as stack emyissions) or critical secioral parametess,

indicated for the praject shall be monitored.

. The SEIAA, TN may cancel the Environmental Clearance granted to this

project under the provisions of EIA Notification. 2006, if, at any stage of ihe
validity of this environmental clearance, if il is found or if it comes w0 the
knowledge of this SEIAA. TN that the proyect proponent has deliberately
concealed and/or subiritied false or misteading informaiton vr inadegquaie data
for abtaining the Environmental Clearance.

The Environmenta! Clearance dess not imply that the other statutory /
administrative clearances shall be granted fo the project by the concerned
zutherities.  Such authorities would be considering the project on merits and be
taking decisions indepondently of the Environmental Clearance.

The SEIAA. TN may aliermedify the above conditions or siipuiaic any further
condition in the inlerest of environment protection, cven during the subsequent
periad.

The Environmental Clearance does nol gbsolve the applicant/proponent of his
chligationsrequirement 10 oblain other statutory and admimistrafive clearances
‘rom oiher statutory and administrative authorilics.

Whers the trees need 1o be eut, compensation plantation in the satic of L0 (ic.
plarding of 19 trees for every ane trec that is cut) should be done with the
cbligation to continte mamtenance,

A separzte environmental manageruent cell with suitable qualified personnel

should be sei-up ander the control of a Senior Exccutive who will report diceetly

MEMBER SECRETARY
P SEIAA-TN
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Letter No. SETAA-TN/F.No. T62T/EC/8(a)/739/2020 dated: 23.01 2021 | SEIAA-TN

Page 13 of 25

21. The EMP cost shall be deposited in a nationalized bank by opening separate

aceouni and the head wise expenses stalement shall be submiited to TNPCB
with a copy 1w SELAA annually,

22. Tre Project Proponent has o provide 29 aos {size 1.2 da x 3m depth) of
percofation pils and rain water collection sump capacity of 2 sump of 100 cum
capiRcity 1o recaver end reusy the rain waler during normal rains as reported.

23. The projeci aciivity shouid not cavse any disturbance & deierioration of he
local bie diversity.

24, The project activity shouid not impact the water bodies. A detailed inventory of
the water bodics and forest should be evaluated and fact reponed to the Forest
Department & PWD for monitoring.

25. All the assessed flora & fauna should ke conserved and protected.

26 The proponent shouid sirictly comply with, Tamil Nadu Government Order
(Ms) No.84 Environment and forests (EC.2) Department dated 25.06.2018
regarding ban on one lime use and throwaway plastics irrespective of thickness
with effect from 01.01.2012 under Envirenment (Proteciion) Act, 1986.

27. Mecessary permission shall be shuained from the competent authority for the
drawl / putsourcing of fresh water before obrakung consent from TNPCB.

28 The proponznt shall sppoint an Environmental Engineer with necessary
qualification for the operation and maintenance of STP (Sewage Treatment
Plantl.

29, The Proponent skall provide the dispenser for the disposal of Sanitary Napkins.

30, ALl the mitigation measures commitied by the proponem for the fisod
managemen!, Sohid wasie disposal, Sewage treaiment & disposal eic., shall be
foilowed strictly,

31. Ne waste of any type to be disposed of in any watercourse ineluding drains,
canals and the sumrounding environment.

32. Tratlic congesticn near the entry and exil points from the roads adjoining the

proposed project site must be avoided,

33.The sai'ely measues anpOSLd it the report should be :.mcd;, {otiowed.

485752018 and W.PID)
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12570/2018 & CM Appl. 48847/20138.

Part - § = Speetfie £ onditigas - Pre eonstruction phase:

1.

T

P

a

g

10,

Pape 14 of 25

The project authorities should advertise with basic details at least in two lecal
aewspapers widely circalated. one of which shall be in the vernacular language
of the locality concernad, within 7 days of ih¢ issue of clearance. The press
releases also mention that @ copy of the cicarance Jetter 15 available with the
Siwre Peliution Conlrel Board and alse at websie of SEIAA, TN, The copy of
ihe press release should be forwarded to the Regional Office of th«:’ Ministry of
Environment and Forests lacated at Chennat and SETAA-TN.

in the case of any change(s) in the scopez of the project. a fresh appraisal by the
SEAC/SEIAA shail be obiainzd before implementation.

. A copy of the clearance' letter shall be sent by the proponent lo the Local Body.

The clezrance letter shall also be put on the websie of the Proponent.

The approval of the compeent suthority shall be obtained for struciural safety
of the buildings dunng earthqueke, adequacy of fire fighting equnpments, cic 25
per Netional Building Code including protection measeres from lightning ele
vefore commencement of the work.

All requared sanitary and hyglenic measures for the workers should be in place
heiore starling construction actvities and they have 1o be maintained throughout
{he construction phase.

Desiopn of buoildings should be m coafornmity with the Seismic Zone
Classifications.

The Construction of the structurcs should be undertaken as per the plans
anproved by (e concermed [ooal authontics/lecal adnyimstration.

No construction activity of any kind shall be taken up in the OSR arca.

Consent ¢f the local body coneemed should be obtained for using the ireated
sewage in the OSR area for gardening purpose. The guahiv of treated sewage
shall saiisfy the batiung quality prescribed by the {UPCR

The height and coverage pt construciions shall be in aceordance with the
existing Tgir’i—'ﬁﬁ“ﬁmrs as mr{‘:é%bhli Regulation Zone Ratificavon, 201 1.

i
?;*fi
,;
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Letter No. SEIAA-TNA.No.7627/EC/8(n)/ 739712020 dated: 23.01.2021 { SFIAA-TN

11.The Projeet Proponent shall previde car parking exclusively for the visinng
guesl in the propesed resicential apariments as per CMDA norms.

12. The projecl proponent shail enswre the eniry of basement shall be above
maximum flood level.

13 The proponent shall mepare completion plans showing Separate pipelines
marked with different calours  waith the following details

i. Location of STP. composi sysiem, underground sewer line
ii. Pipe Line conveying the weated effluent for green beh
davelopment.
iii. Pipe Line conveying the treated effluent for toilel flushing
iv. Waler supply pipeline
v, Gas supply pine line, if proposed
vi. Telephone eabis
vii  Power cable
vili. Stram waier drains, and
ix. Rain waler harvestiog syslem, eote.. zpd i shall be made
available to the owaers

14. A First Aid Room shall be provided in the projest site during the entire
construction and operation phases of the projeet.

t5. The present iand use surrounding the project site shail not be disturbed at any
point of time.

15, The green beit area shall be planted with indigenous native trees.

17. Naiural vegetation hsied particularly the trees shall not be remtoved during the
construction‘eperation phase. in case any trees are likely to be disturbed, shall
be replanted,

18. Dunng the constucticn: and operaiion phase, there should be ne disturbance te
lite aquatic eco-system within and cutside the area.

1%. The Provisions of Forest corservation Act 1980, Wild Life Protection Act 1972
& Bio diversity Acl 2002 sheuld net be violaled

(R
MEMBER SECRETARY
SEIAA-TN
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Letter No. SEEAA-TN/F.No. 7627/F.C/8(a)/739/2020 dated: 23.01.2021 i SEIAA-TN

Part - C - Specific Conditions — Construclion phase:

I. Copstruction Schedule:

i) The Project proponent shall have to fumish the prolable date of
commissioning ol the prdject supported with necessary bar charts to
SEIAA-TN.

2. Labour Weliare:

1} All the labourers to be engaged for construction should be sereened for
health and adequately ireated before and during their employment on the
work at the site.

i1} Personnel working in dusty areas should wear protective respiratory
devices and they shaunld alsa be provided with adequaie trawmning and
miormation on sately and health aspects. Occupatioral health
surveillance program of the workers should be undertaken periodically
in ahserve any eontradictions due to exposuere to dust and (ake comective
measuras, if needed.

iii) Periodical medical examimation of the workers engaged in the praject
shall be enrried oul and records maintained. For the purpose, schedule of
heaith examination of the workers should be drawn and foilowsd
accordingly. The workers shall be provided with personnel protective
measuares such as masks, cloves, bools ele.

3. Water Supply:

i

g

The entire waier requirement during construction phase mav be met
from ground water source from the sowrce with approval of the PWD
Diepartment of water resources/ may be out saurced.

1} Provision shall be made Zor the housing labour within the site with all
Aecessary snfrastructures and facilities such as fuel for cooking, mohle
totlets, mobiie STP, safe drinking water, medical health care, créche etc.
The housing may be in the form of temporary siructures to be removed

after the completion of the project.

B e e

= e

é . ;_{_&;ld samtary facilities should be provided lor

CONSTIE workors at %hq’ site. The treatment and disposal of wasic
1.-;-;'
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Leotter No. SELAA-TN/F.Ne.7627/EC/B(a)/739/2020 dated; 23.01.2021 i SEIAA-TN

[ -

water shall be through dispersion trench after 1ecatment through septic
tank. The MSW generated shall be disposed through Local Body and the
identirfied dumpsite only.

v) Water demand during construction should be reduced by use of pre-
mixed conerete, curing agents and other best practices prevalent,

v} Fixtures for showers, toilet flushing and drinking waler should be of low
flow type by adopting the use of aerators / pressure reducing devises /
sensor based convol.

4, Solid Wastz Managemeni:

i) In the solid waste management plan. the STP sludpe management plan
for direct use as manure for gardens is not accepiable; it musi be co-
composted with bicdegradabies.

ii} House hold hazardous waste such as balteries, small electromes. CFL
bulbs, expired medicines and used cleaning sclvent bottles should be
segregated at source, eoliscted once in a month from residences and
disposed as per the SWM Rules 2015,

i) Domestic solid wastes 1o be regulaily collected in bins or waste handling
receptacies and disposed as per the sohid waste management rules 2016,

v} Me waste of any type to be disposed of in any walercourse including
drains, canals and the suzrounding envirentrent,

vi L-waste shall be disposed through Authonzed vendor as per E-wasie
t Management and Hardling) Rules, 2016 and subsequent amendment.

% Top Seil Management:

i) All the top seil exeavated during construction activities should he stored

for use in hanieulture/ landscape development withia the project site.
6. CUonstructien Debris disposal:

i} Disposal of construction debris during construction phase sheuld net
create any adverse effect on the aecighboring commmities and be
disposed off oaly in approved sites. with the approval of Competent
Authority with necessaey precuptions for general safely aml bealth
aspeets of 28 ~' 7% construction and demalition waste shall be

TE\.»-— :
MEMEER SECRETARY
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Letier No. SELTAA-TN/F. Mo . T627/EC/8(a)/739/2020 dated: 33.01.2021 § SEIAA-T™
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managed as per Construction & Demoldion Waste Management Rules,
2015,

i) Consiruction spoils, weluding bitumineus materials and other hazardous
manterials, inust ool be aliowed to contaminate waltercourses, The dump
sites for sich matenals must be secured so that they should not leach
o the adjacent land/ Jakes stream ete.

7. Diesel Generator sets:

i} Low Sulphur Dieszl shall be used for operating dicsel generater sets to
he used dunng construction phase. The air and noise emission shall
conform 10 the standards preseribed wm the Rules under the Environment
{Protection} Act, 1984, znd the Rules framed thercon.

i1} The diesel required for operating stand by DG sets shall be stored in
underground tanks fulfilling the safety norms and if sequired, clearance
from Chicf Controller of Bxplosives shall be waken,

i} The acoustic enclosures shall be installed ai all noise gencrating
equipmenis such as DG sets, air conditioning systems, casling water
tower ele.

#. Air & Molse Polintisn Coniyol

i) Vehioes hired Tor bringing constnection materials 10 the sile should ben
pood condition and should conform to air and noise emission standards.
prescribed by THRPCB/CPCB. The vehicies should be operated only
during non-pek hours.

1) Ambicnt air and noise levels should conform (o residential standards
preseribed by the TNPCH, both during day and night. Incremental
poliction leads on the ambient zir and noise quality should be closely
monitored during ihe construction phase. The pollution abatement
mneasures shall be strictly implemented

i) Tralfic congestion near the entry and exit points from the roads
adjoining the propesed project siie shall be avoided. Parking shall be
Edly internaligg s public space should be uiilized. Parking plan 10

L W T

T ARMTTA ;ﬁ{ﬁ?&% traffic deparfment shall be consulied and

g
ll:-'."'.'.' _" 1%'
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Letter No. SETAA-TR/F.No.7627/EC/8(2)/7359/2020 dated: 23.01.2021 i SEIAA-TN

3

any cost effective iraffic regulative [lacility shail be met before
COMDUSSIOnINg, .

1v) The buiicings should Lave adequate distance between them to allow fres
movement of fresh air and passage of natural hight, ir and ventilation.

v) The prajeci praponent should ensure that adequate Air Pollwtion Control
measures shall be provided from buses and other vehicles, which will be
entering the bus terminal. Fusther, water sprinkling eystemn shali be
provided 2nd same shall be used at regular interval te contol the dust

emission within the project site.

9, Building materink:

1} Fly-ath blocks should ke used as building malerial in the consiruciion as
per the provision of Fly ash Nolilication of September, 1999 and
amended as on 27th August, 2003 and Notification No. §.0. 2807 (F)
dated: 03.11.2009.

1) Ready-mix cencrete shall alone be used in building construction and
necessary cube-tesis should be conducted to asceriain their quality.

m} Use of glass shall be reduced up 1o 40% to reduce the electricity
consumption and .wad on air conditioning. II necessary, high quality

double glass with special reflecting coating shall be used in windows,

10. Storim Water Drainage:
1} Storm water maaagement around the site and on site shall be esizblished
by following ths guidelines laid down by the siorm water manual
i} Slorm water mansgement plan shall be obtained by epgaging the

services of Anna University/1IT.

I1. Energy Conservation Meusures:
3 Roof should meel prescriptive requirement as per Energy Conservation
Building Cede by using appropriale thermal insulation material, to fulfill

the recuirement.

if) Opaque wall should meet prescribed requirement as per Energy
Unfiservatum BH%W“ which is mandatory for all air conditionad

%@%‘l ,_,_Wffii.-"}.
iz ;
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Letier No. SEIA A-TN/F.No. 762 7/EC/8(a)739/2070 dated: 21.61.2021 | SEIAA-TN

spuces by use of appropriate thennal insulation material w ulfill the
requirement, .

11} Al norms of Energy Conservation Building Code {ECBC] and National
Building Code, 20035 as energy conservation have to be adopied Selac
lights shall be provided for illumination of common areas

iv) Application of solar energy should be incorporated for tHuminanon of
comineon areas, lighting for gardens and street liphting. A hybrids sysiem
or fully solar sysiem for a portion of the aparuments shall be provided.

¥) A report on the energy conservation measures conforming 10 energy
conservation norms prescribed by the Bureaw of Ensrgy Efficiency shal
he prepared incorporating detaiis about buikding matenals & technology:
R & U faciors etc and submitted to the SEIAA in (hree momth’s time.

vi) Energy conservation measures like installation of CFL&/TFLs for
tighting the areas cutside the building should be integral pari of the

project design and should be in place before project commissioning

12, Fire Safety:
i) Adequaie fire protection equipments and rescuc arrangements should be
made as per the presaribed siandards.
ii) Proper and free approach rcad for fire-fighting vehicles upte the
buiidingz and for rcscue operations in the event of emergency shall be

made.

13, Green Belt Deveiopment:

i} The Project Praponent shall plani tree species with large potenhal for
czrbon capture in the proposed green belt area based on the
recommendaticn of the Forest departiment well before the project is
completed.

ii} The propenent has to earmark the greenbelt arce with dimension and
GPS coordinaies for the green belt arca all along the boundary of the

R
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i:i) The proponant shall develop the green belt as per the plan furnished and
erea earmarked for the greenbelt shall not be aher a1 any pomt of time

for any other purpps=.

14, Sewnge Treatnent Plant:

1) The Sewage Treament Plant (STP) installed should be certified by an
independent expert/ repuied Academic institutions for its adequacy and a
repert i this regard should be submitted 1 the SEIAA, TN before the
project s commissioned for operation. Explore the less power
censuming systems viz baffle reactor, elc., for the treatment of sewage.

i) The Proponant shall install STP es furnished. Any alteration to satisly
th2 bathing quality shall 3¢ informed 1o SEIAA-TN.

i1} The project proponent shall eperate and maintain the Scwage treatment
Plant and grey waler tzeatment plant eifectively to mest out the
standards prescribed by the CPCB.

iv} The project proponent shall eomtinuously operate and maintain the
Sewege treatment plant and Grey water treatment plant o schieve the
standards prescribed by the CPCB.

v) The project preponant has 1o ensure the comgplete recycling of treated
sewage & Grey waler afier achieving the standards prescribed by the
CPCB.

vi) The project proponent has to providge separaie standby D.G ser for the

STP jor the continuous operation of the STP in case of power failure,

13. Rain Water Harvesting:

1t The propenent’ Owner of the Flats shall ensure that roof rain water
collecied from the coversd soof of the buildings, etc shall be harvested
£0 as fo ensure the maximum beneficiation of rain waler harvesting by
coustructing adequate sumps so that 100% of the harvested water shall
be revsed

il) Rain water harvesting for surface run-off, as per plan submitted should
be implemented Before recharging the swiace ran off. pre-treatment
with scacens, setliess gie. must be done to remove suspended matier, oil

wheie

and yrewss vig, e
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iii} The Froject Praponent has to provide 29 nos (size 1 2 dia x 3m depth) of
percolation pits and rain water collection sump capacity of 3 sump of
00 cum capasily o recover angd reuse the rain water dwring nomal
ins as reporied. .

iv} The project activity should no! cause any disturbanee & deterioration of

the local bia diversity.

16, Building Safety:
Liphtning arvester shall b2 propery designed and nstalled at top of the
building and where ever is necessary.
Part ~ Y - Speeific Camditions - Operatmns]  Phase/Post  constructional

phasa/fnidre lide of the profzci;

e
3.

]
e

Page 22 of 25 B &

There should be Fire fphting plan and 2ll required safery plan.

Regular fire dnlis should be held 1o creaie awarencess among owners/ residents.
House hold hazardous waste such as batteries, small clectronics, UFL bulbs,
expired medicines and used cleaning solvent botties should be sepregaied at
source, coliected ance in a month from residences and disposed as per the SWM
Rules 2076,

. Thke building should not spodl the green views and aestheties of surroundings

and should provide enowgh clean air space.

Solar energy taving shall ke increased to atleast10% of total energy utikization
The Praject proponent has to spend the CER as commitied in the affidavii The
abave activity shall be carried out before ohtaining CTO frem THPCB.

The EM? cost shall be deposited in a natienalized bank by opening separate
account and the head wise expenses statement shall be submitted fo THNPCB
with a copy 1o SETAA annvally

The EMP cosi shall be printed ir the Brochure / Pamphiet for the preparation of
t5e saie of the property and should slso montion the component involved.

The Project proponent shall get due permission from the wetland Authonity

beZore the commencement of the work. i apphieable.

AW ATCNCSS angEhnsen ation ﬁﬂi’%‘&%ﬁﬂ-
E o py et

N b - SEIAA-TN

. TR Project propengptaitaid dscuss with the wet jand Authority, Tamil Nadu
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11,
12,

14

13

lé.

9.

‘The project activities should in no way disturb the manmade structures.
The Propenent shall do afforestetion/ restoration programme contemplated 0
strengthen the open spaces shall preferably include native species along with the

Snancial forscast for planting and mainienance for § vears.

. "Conscni to Operaic” should be obtained from the Tamil Nadu pollution

Contrel Board before the start of the operation of the project end copy shall he
submiited o the SEIAA-TN,

Raw water quality to be checked for portability and if necessary RO plant shall
be provided.

The Proponent should be responsible for the maintenance of commen tacilities
mecluding greening, rain water harvesting. sewage treatment and dispesal, solid
waste disposal and environmenial monitoring including terrace pardening for a
period of 3 years. Within one year atier handing over the flats 1o all aliouees a
vizble society or an association among the allottees shall be formed to take
respensibility of coniinuobs maistenance of all facilpies with required
agrcernents for compliance of all conditions furnished in Environmem
Clzarance (EC} order issuzd by the SEIAA-TN or the Proponent himself shall
mantaic all the abeve faciliies for the entize period The copy of MOLU
between the buyers Association and proponent shall be communicated 1o
SEIAA-TN.

The ground waier leve! and its quality should be monilored and recorded

regularly in consuliation with Ground Water Authority.

. Preated cffiuent emarating from STP shall be recyeled 7 reused to the maximum

extent possible. The treaed sewage shall conform 1o the norms and standards
for bathmg cuality laid down by CPCB imespective of any use. Necessary
measures stould be made 1o mitigate the odour and mosquite problem from
STP.

. The Proponent shall operate STP continuously by providing stand by DG set in

case of power failure,

It 5 the sele respon-i} i, the proponent that the treated sewppe waler
41'*“ il 4555

disposed for preenpt dovelopii avenue plantation should et pollute the

P’ oo
4 bt
B dincent canals/ By ponds, efc

soilf ground waigh
‘ 7% R BED
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Adeqguate measures should he taken to prevent odour emanating from solid

waste processing plant and 8P

. The ¢ - waste gencrated should be collected and disposed (¢ a nearby authorized

a-vaste centre as per b+ wasie (Management & ilandling), Rules 2016 as

amendad, 4

. Diesel power gencrating sets proposed as source of back-up power during

operation phase shouid be of enclosed type and confoerm to rules made under the
Fnvironment {Protection) Act, 1986, The beight of siack of DG sets should be

equal to the beight reeded for 1he combined capacity of all proposed DA sets.

.The noise TIzvel shall be maimtained as per MoEF/ACPCE/TNPUR

gumidelines/norms both during day and night time.

Spent 5il from D.G sets should be stored in HDPE drums in an isolated covered

facility and disposed as per the Hazardouws & other Wastes (Management &
Transhoundary Movement) Rules 2016, Spent oil from D G sets should be
disposed off through repistercd recysiars.

The proponens is required to provide a house hold hazardous waste /

E-waste collection and disposal mechanisn.

. The proponent! (ramer of the Flais shail ensure that siorm water drain provided

at the prolect site shall be maintained without choking or withaut causing
stagnation and should also ensure that the siorm water shall be properly
dissosed off in the natural drainage / channels withoul disrupting the adjacent

public. Adequate harvesting of the sterm water chould also be ensured.

27. Used C¥Ls and TFLs should be properly collected and disposed effisent for

24

Pape 24 0f 25

recyckng as por the prevaling puidelinesfrules of the regulatory autherity ro

avoid mercury contamination,

. A copy of the Environmental clearance (FC) letier shall be made available to all

e allotizes along with ihe allotment order / sale deed.

29. Failure ta coraply wiih amy of the conditions mentioned above may result in

withdrawal of this cicarance and attracl action under the provisiens of the

Ervironment | Prctectmn) Ac*., 1‘3“86

&y
t7arcase any d\.ggkg;;&gb foemd 1o be Incorfeatnot 10 i?[‘di.]’ al &
?5*3.-? ,5‘;

T .. =}
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later date the Environmental Cliearance issued to the project will be deemed to

be reveked! cancelled,

/-r'
- -""I”f
3 .‘fe
MEMUER SECRETARY
f,» SE1IAA-TN
| The Additional Chief Scereteey 0 Government, Environment & Forests Dept,

i

6.

7
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Govt. of Tamil Mady, Fort 8:, George, Cheomai - 8,

. The Chairman, Central Pollunon Control Board, Parivesh Bhavan,

2D Cum-Office Complex, East Ariun Nagar, New Deihi - 110 032

. The Mamber Secretary. Tamil Nadu Poliution Control Board,

7%, Mount Salat. Guindy, Chennai - 600 032,

Tize APCCF {C). Regional Office, Mindsiry of Envirenment & Forest (57,

34, HEPC Building, * & 2™ Floor, Cathedral Garden Road, Nungambakkam,
Chennai - 34,

- Monitoring Cell, I A Division, Ministry of Environment & Forests,

Jaryavaran Bhavan, CGO Complex, New Delthi- 110003
The Commissioner. Chennal Metropolitan Development Authority, Chennai
Stock Flie.
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ANNEXURE |
OJECT LAY/

[. SITE LAYOUT

il. WATER SUPPLY AND SEWER LINE
LAYOUT

lil. RAIN WATER HARVESTING LAYOUT
iV. GREEN BELT LAYOUT

V. CMDA LAND USE MAP

VI, VILLAGE MAP
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